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 HOUSE  OF  THE  PEOPLE

 Wednesday,  lIth  June,  952

 The  House  met  ata  Querter  Past
 Eight  of  the  Clock.

 [Mr.  SPEAKER  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 History  oF  WoRLp  War  II

 *699.  Sardar  Hukam  Singh:  Will  the
 Minister  of  Defence  be  pleased

 ,
 to

 refer  to  the  reply  to  Starred  Question
 No.  282  asked  on  l4th  March,  95l
 and  state:

 (a)  whether  the  work  of  preparing
 a  popular  History  of  World  War  II  by
 the  combined  Inter-Services  Historical

 Section
 has  progressed  any  further;

 ani

 (b)  how  many  volumes  are  proposed
 to  be  published  and  how  many  have
 been  published  so  far?

 The  Minister  of  Defence  (Shri
 Gopalaswami):  (a)  and  (b).  About  90
 per  cent.  of  the  writing  work  has  been
 completed.  (28  narratives  out  of  a
 total  of  30  have  been  written;  in  addi-
 tion  6  medical  volumes  out  of  7  have
 been  written).  Two  volumes  have
 been  sent  to  the  press  and  others  are
 at  different  stages  of  examination.  It
 is  hoped  to  finish  the  major  portion  of
 the  work  in  about  a  year’s  time.

 Sardar  Hukam  Singh:  May  I  know
 whether  there  is  a  Committee  to  check
 and  scrutinise  what  is  written  by  these
 historians,  or  is  it  entirely  left  to  cer-
 tain  individual  historians  to  write  the
 history?

 Shri  Gopalaswami:  There  is  a  Com-
 mittee  presided  over  by  the

 Me Defence Secretary  assisted  by  a  few  torians.
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 ardar  Hukam  Singh:  Last  time,  on the  वध  March  a  question  was  asked in  this  House  on  -this’  subject  and  we were  told  that  some  Englishman  had written  the  first  volume  and  he  was

 busy  in  writing  the  second.  It  was
 alleged  that  he  had  some  anti-Ind:an
 bias.  I  want  to  know  whether  he has  written  any  other  work.

 Shri  Gopalaswami:  I  do  not  think  so. I  do  not  believe  that  he  has  anything to  do  with  the  writing  just  now.
 Sardar  Hukam  Singh:  We  were  told

 last  time  that  he  was  writing  a  novel as  well.  This  was  said  on  the  floor of  the  House,  -and  we  were  also  as- sured  that  Government  would  see  to it  that  he  did  not  write  anything  dero-
 gatory  to  India.  May  I  enquire  whe-
 ther  that  check  has  been  exercised?

 Shri  Gopalaswami:  So  far  as  the
 writing  is  concerned,  what  the  Com-
 mittee  is  supposed  to  see  is  that  the
 work  conforms  to  truth.  The  Com-
 mittee  will  certainly  see  to  it  that,  if
 anything  which  is  prejudicial  to  the
 interests  of  India  and  which  is  not  con-
 aeene

 with  truth  is  written,  it  is  cut
 out.

 Sardar  Hukam  Singh:  May  I  know
 whether  these  narratives  contain  des-
 criptions  of  those  theatres  also  where
 the  I.N.A.  fought  against  the  British?

 Shri  Gopalaswami:  I  am  afraid  I
 have  not  looked  into  these  volumes
 myself.

 Sardar  Hukam  Singh:  Last  time
 also,  when  this  question  was  put, we  were  told  that  the  hon.  Minister
 required  notice.  I  want  to  know
 whether  up  till  now  the  Government
 have  made  any  investigation  to  find
 out  whether  those  theatres  where  the
 T.N.A.  fought  against  the  British
 have  been  included  in  these  narra-
 tives.

 Shri  Gopalaswami:  It  was  another
 Minister  who  wanted  notice  last  time;
 perhaps,  the  hon.  Member  will  give  me
 notice  this  time.
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 Shri  Punnoose:  May  I  know  the
 names  of  those  historians  who  are  on
 this  Committee?

 Shri  Gopalaswami:  I  can  give  the
 name  of  the  Director.  He  is  Dr.
 Bishweshwar  Prasad.

 Dr.  M.  M.  Das:  In  view  of  the  fact
 that  the  Indian  Army  during  the  second
 World  War  was  a  part  and  parcel  of
 the  British  Army,  may  I  know  whe-
 ther  the  materials  for  this  history  have
 been  sought  from  the  British  Defence
 Department  and  if  so,  whether  any
 difficulty  has  been  encountered  by  the
 Indian  Government  in  getting  those
 materials.

 Shri  Gopalaswami:  The  persons  en-
 gaged  in  the  writing  of  this  history  are
 in  constant  touch  with  the  authorities
 both  in  Great  Britain  and  the  Colonies
 of  the  British  Commonwealth  so  as  to
 ensure  that  there  is  no  conflict  bet-
 ween  what  is  written  here  and  what  is
 written  elsewhere.  The  _  verification
 of  facts  is  made  as  satisfactorily  as
 possible  before  things  are  put  down  in
 the  book.

 ATTORNEY  GENERAL  AND  SOLICITOR
 GENERAL

 *700.  Sardar  Hukam  Singh:  Will
 the  Minister  of  Law  be  pleased  to
 state:

 (a)  whether  there  is  any  difference
 in  emoluments,  and  duties  of  the
 Attorney  General  and  the  Solicitor
 General  of  India;  and

 (b)  what  are  the  terms  of  appoint- ment  of  the  newly  created  post  of  the
 Solicitor  General  of  India?

 The  Minister  of  Law  and  Minority
 Affairs  (Shri  Biswas):  (a)  Yes,  Sir.
 The  Attorney  General  is  paid  a
 retainer  of  Rs.  4,000  per  month,  while
 the  Solicitor  General  is  paid  a  retain-
 er  of  Rs.  3,500  per  month.  Apart  from
 certain  constitutional  and  statutory
 functions  which  vest  solely  in  the
 Attorney  General,  the  other  duties  of
 these  two  law  officers  of  the  Govern-
 ment  are  practically  the  same.

 (b)  A  copy  of  the  rules  regulating
 the  remuneration  and  duties  of  the
 Solicitor  General  is  laid  on  the  Table
 of  the  House.  [See  Appendix  IV,  an-
 nexure  No.  8]

 Sardar  Hukam  Singh:  Does  the  Soli-
 citor-General  work  under  the  guidance and  superintendence  of  the  Attorney-
 General,  or  does  he  act  independently
 by  himself?

 Shri  Biswas:  He  works  independent-
 ly.  Occasionally,  when  necessary,  the
 two  officers  consult  each  other.
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 Sardar  Hukam  Singh:  How  is  the
 work  distributed  then?  Is  the  Attor-
 ney-General  there  to  hand  over  the
 work  that  he  likes  the  Solicitor-Gene-
 ral  to  do,  or  does  the  latter  get  it
 from  the  former?

 Shri  Biswas:  The  Solicitor-General
 was  appointed  inter  alia  for  afford-
 ing  some  relief  to  the  Attorney-Gen- eral  who  was  overburdened  with  work,
 and  I  am  not  quite  sure  whether  the
 Solicitor-General  takes  only  those
 cases  which  are  assigned  to  him  by the  Attorney-General.  They  exercise
 independent  functions.

 Sardar  Hukam  Singh:  There  are
 certain  duties  enjoined  upon  the  At-
 torney-General  by  the  Constitution  or
 other  statutes.  In  view  of  that,  I
 want  to  know  whether  the  Solicitor-
 General  is  authorised  to  act  on  his
 behalf  in  discharging  those  duties,
 or  is  it  proposed  in  future  so  to  au-
 thorise  him?

 Shri  Biswas:  The  duties  of  the  two
 law  officers  are  expressed  in  identical
 terms.  The  Attorney-General  is  no
 doubt.  appointed  under  Article  36  of
 the  Constitution  and  therefore  exer-
 cises  statutory  functions.  The  same
 functions  have  been  assigned  to  the
 Sole

 oe
 Generel

 under  executive order.

 UNIFIED  BaR
 701.  Shri  8.  N.  Das;  Will  the  Minis-

 .ter  of  Law  be  pleased  to  state:
 (a)  whether  the  report  of  the  Com-

 mittee  appointed  to  inquire  into  the
 desirability  and  feasibility  of  a  com-
 pletely  Unified  Bar  for  the  whole  of
 India  has  been  received  by  Govern-
 ment;  and

 (b)  if  not,  how  long  more.  it  will
 take  the  Committee  to  submit  .the
 report?

 The  Minister  of  Law  and  Minority Affairs  (Shri  Biswas):  (a)  No.  oe
 (b)  The  Committee  is  expected  to

 submit  its  report  by  January  l,  1953.
 Shri  S.  N.  Das:  May  I  know  the  time

 by  which  the  Committee  was  asked  to
 report?

 ‘Shri  Biswas:  It  was  due  to  submit
 its  report  by  the  30th  June,  but  it
 asked  for  extension  of  time.

 Shri  S.  N.  Das:  May  I  know  when
 did  the  Committee  begin  its:  work?

 ‘Shri:  Biswas:  The  Committee  was
 appointed  in  December  1951,  and  they
 started  work  shortly  thereafter.  They
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 issued  a  long  questionnaire  and  sent
 it  to  various  bodies  and_  individuals
 including  Judges  of  the  High  Court,
 distinguished  lawyers  etc.  all  over  the
 country.  Replies  were  not  received
 from  all  of  them  within  the  time
 allotted  and  those  persons  and  bodies
 asked  for  extension  of  time  and  the
 time  has’  been  extended  up  to  the  30th
 June.  That  has  delayed  the  submis-
 sion  of  the  report.

 U.  8.  FINANCIAL  Al  70  INDIA

 *702.  Shri  B.  R.  Bhagat:  Will  the

 menleter
 of  Finance  be  pleased  to

 state:
 (a)  whether  the’  American  Ambassa-

 dor  in  India  has  recommended  to  the
 United  States  Government  for  a  finan-
 cial  aid  to  India  during  the  next  Unit-
 ed  States  Financial  year;

 (b)  if  so,  the  amount  of  -aid
 proposed;

 (c)  the  purpose  of  the  aid;  and
 (d)  the  tetms,  if  any?
 The  Minister  of  Finance  (Shri  C.  D.

 Deshmukh):  (a)  to  (d).  The  Govern-
 ment  of  India  have  no  information  on

 .the  point  other  than  what  has  ap-
 peared  in  Press  reports  from  time  to
 time.

 Shri  B.  R.  Bhagat:  May  I  know  whe-
 ther  the  American  Ambassador  before,
 leaving  for  Washington  had  any  dis-
 cussions  with  the  Government  of  India
 in  this  connection?

 Shri  C.  D.  Deshmukh:  He  had  no
 discussions.  There  was  a_  general
 indication  of  their  desire  to  assist  us.

 Shri  B.  R.  Bhagat:  Am  I  to  under-
 stand  that  this  offer  of  assistance  was
 unilateral  and  not  bilateral?

 Shri  om  9.  Deshmukh:  It  is  unila-
 teral;  we  are  not  in  a  position  to  help
 the  U.  s.  A.!

 Shri  B.  RB.  Bhagat:  Are  the  Govern-
 ment!  aware  that  the  American
 Ambassador  has  proposed  a  long-term
 programme  of  assistance?

 Mr.  Speaker:  Order,  order.  He  is
 trying  to  give  information.

 Shri  V.  P.  Nayar:  Is  it  not  a  fact
 that  Mr.  Chester  Bowles  described  the
 purpose  of  the  American  aid  to  be  to
 support  “the  only  means  by  which
 Communism  can  be  defeated  among
 Asia’s  millions”  in  his  article  which
 appeared  in  the  New  York  Ttmes
 dated......  (Interruption.)

 Speaker:  Order,  Ith
 already  appeared  sd  "ie  therefore
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 public.  It  is  not  a  special  matter
 within  the  particular  cognizance  of  the
 hon.  Minister.  What  information  does
 he  want  from  the  Government?

 Shri  झ,  P.  Nayar:  Is  that  the  pur-
 pose?

 Shri  Nambiar:  May  I  know  whether
 the  Government  of  India  has  taken
 any  steps  to  verify  the  fact  of  Mr.
 Chester  Bowles’  statement  which  was
 referred

 to  by  my  hon.  friend  just
 now?

 Mr.-  Speaker:  I  do  not
 arises.

 TRAINING  or  Navy  PERSONNEL

 think  it

 703.  Shri  8.  0.  Samanta:  Will  the
 Minister  of  Defence  be  pleased  to
 state  the  names  and  number  of  train-
 ing  schools  and  colleges  for  the  train-
 ing  of  Navy  personnel?

 The  Minister  of  Defence  (Shri
 Gopalaswami):  There  are  l4  Schools
 and  Colleges  for  the  training  of  Indian
 Naval  personnel,  exclusive  of  inter-
 service  establishments.

 The  following  are  the  names  of  the
 Training  Establishments:—

 qd)  Engineering  Training  Establish-
 ment.

 (2)  Shipwright  Training  School.
 (3)  Electrical  School.
 (4)  Boys’  Training  Establishment.
 (5)  Supply  and  Secretariat  School.
 (6)  Seamanship  School.
 (7)  Torpedo  and  _  Anti-Submarine

 School.
 (8)  Gunnery  School.
 (9)  School  for  officers  and  Upper Yardsmen.
 (10),  Signal  Schooi.
 (ll)  Navigation  Direction  School.
 (12)  Diving  School.
 (13),  Radar  School.
 4)  Regulating  School.
 Shri  S.  0.  Samanta:  May  I  know

 whether  the  construction  of  the  Gun-
 nery  and  Navigation  School  at  Cochin
 has  been  completed?

 Mr.  Speaker:  Was  this  question  not
 put  a  few  days  ago?  I  carry  an  im-
 pression  that  it  is  being  conducted  in

 -a  temporary  structure—that  was  what
 was  stated.

 Shri  S.  com  Samanta:  But  the  hon.
 Minister  has  stated  that  the  Gunnery
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 School  has  been  established.  May  I
 know  where  it  is  located?

 Mr.  Speaker:  Order,  order.  I  think
 he  is  repeating  the  same  question.

 Shri  B.  Shiva  Rao:  Does  the  state-
 ment  contain  also  the  names  of  the
 places  where  those  training  institu-
 tions  are  located?  If  not,  will  the  hon
 Minister  complete  that  statement  by
 including  also  the  names  of  the  places
 therein?

 Shri  Gopalaswami:  I  shall  do  so,  Sir.
 Shri  S.  C.  Samanta:  May  I  know

 the  number  of  personnel  that  has  been
 accommodated  in  these  schools  and
 colleges?

 Shri  Gopalaswami:  I  am_  afraid  I
 shall  require  notice  of  that  question.

 Shri  K.  G.  Deshmukh:  May  I  know
 the  minimum  qualifications  prescribed
 for  admission  to  these  Schools  and
 Colleges  respectively?

 Shri  Gopalaswami:  It  depends  upon
 the  different  kinds  of  Schools.  Gen-
 erally  speaking,  for  most  of  the
 Schools  I  think  it  is  the  qualification
 of  a  Matriculation  certificate.

 Shrimati  A.  Kale:  Are  girls  admitted
 into  these  Schools  and  Colleges?

 Shri  Gopalaswami:  I  am  not  aware
 of  any  girls  having  been  admitted.

 Shri  T.  S.  A.  Chettiar:  With  a  view
 to  getting  the  best  men  for  the  Ser-
 vices,  will  the  hon.  Minister  kindly  lay
 a  statement  setting  out  exhaustively
 the  qualifications  necessary,  the  places
 in  which  these  training  institutions  are
 located,  and  the  other  particulars  with
 regard  to  these  institutions?

 Shri  Gopalaswami:  I  shall  try  and
 publicis®é  all  the  information  that  the
 hon.  Member  wants.

 Shri  S.  C.  Samanta:  May  I.  know
 whether  the  Schools  and  Colleges  men-
 tioned  by  the  hon.  Minister  will  supply the  demands  of  the  Navy  personnel?
 If  not,  may  I  know  whether  any  new
 institutions  are  going  to  be  opened  by
 the  Government  of  India  in  near
 future?

 Shri  Gopalaswami:  In  due  course
 they  will  supply,  so  far  as  those  parti- cular  aspects  of  naval  training  are
 concerned.  But  there  are  certain
 others  for  which  these  Schools  will
 not  provide.  And  that  explains  why
 we  have  to  send  certain  trainees  even
 from  these  institutions  to  go  abroad
 for  further  training.
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 Shri  M.  D.  Joshi:  Are  thére  any
 other  directly  conducted  institutions,
 besides  these  fourteen  institutions,
 where  training  is  given?

 Shri  Gopalaswami:  I  am  not  aware
 of  any,  Sir.

 Pandit  C.  N:  Malviya:  May  I  know
 the  number  of  trainees  in  these  insti-
 tutions  and  how  many  trainees  have
 got  themselves  trained  in  these  insti-
 tutions?

 Shri  Gopalaswami:  I  am  afraid  I
 must  -require  notice  of  that  question.

 Pusiic  RELATIONS  OFFICERS
 *704.  Shri  5.  0.  Samanta:  Will  the

 Minister  of  Finance  be  pleased  to
 state

 (a)  whether  Public  Relations  Offi-
 cers  have  been  appointed  in  Bombay
 and  Madras  to  assist  the  public  in
 paying  their  taxes  and  obtaining  such
 reliefs  as  they  may  be  entitled  to;

 (b)  whether  Government  have  sur-
 veyed  the  progress  made  due  to  the
 appointment  of  a  Public  Relations  Offi-
 cer  in  Calcutta  after  the  Income-Tax
 Commissioners’  Conference  in  May
 1951;  and

 (c)  if  so,  the  result  of  the  progress
 made

 The  Minister  of  State  for  Finance
 (Shri  Tyagi):  (a)  Public  Relations
 Officers  have  not  yet  been  appointed in  the  Bombay  and  Madras  Income-tax
 Departments.

 (b)  Yes;  Fortnightly  reports  are
 submitted  by  the  Public  Relations
 Officer.

 (c)  Since  August  95l,  the  Public
 Relations  Officer  in  Calcutta  has—

 (l)  received  205  complaints,  9  out
 of  which  have  been  disposed  of  by

 (2)  given  interviews  to  over  500
 persons  and  guided  them;  and

 (3)  dealt  with  24  miscellaneous
 matters

 Shri  S.  C.  Samanta:  May  I_  know
 whether  the  Public  Relations  Officer  at
 Calcutta  has  helped  the  Department  in
 the  voluntary  disclosure  of  concealed
 incomes?

 hri  Tyagi:  In  fact,  Public  Relations
 Officers  are  meant  to  give  technical
 guidance  and  help  to  assessees  who
 sometimes  do  not  know  as  to  how  to
 proceed  with  regard  to  getting  their
 assessments  completed  in  time.  They
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 are
 met

 ‘to  help  the  assessees
 mostly.  ut  in  the  case  of  such  as-
 sesseés  as  have  had  some  incomes  on
 which  they  have  evaded  Income-tax,
 surely  the  Public  Relations  Officer  has
 given  them  good  advice  and  must  have
 been  helpful  to  them.

 Shri  S.  C.  Samanta:-May  I  know
 whether  any  other  special  measures  for
 the  clearance  of  taxes  have  been
 adopted  by  the  Government?

 Shri  Tyagi:  No,  Sir.  In  fact,  on  ac-
 count  of  last  year’s  wholesale  drive
 for  the  clearance  of  arrears  and  for
 the  disclosure  of  hidden  incomes,  In-
 come-tax  officers  generally  have  be-
 ‘come  public-minded  and—if  I  may
 borrow  the  term  from  the  —  opposite
 benches—have  become  _  sufficiently socialised.  And  I  think  on  account  of
 their  live  contact  with  the  assessees
 mow,  the  assessees  are  behaving  better,
 and  so  are  the  Income-tax  officers.

 Shri  0.  Samanta:  May  I  know
 whether  the  overall  progress  of  the
 work  of  the  Public  Relations  Officer
 at  Calcutta  has  been  assessed,  and
 whether  the  appointment  of  a  Public Relations  Officer  at  Madras  and  Bom-
 ‘bay  will  be  hastened?

 Shri  Tyagi:  My  difficulty  has  been
 that  when  we.  approached  the  Union
 Public  Service  Commission  for  the  re-
 cognition  of  the  appointment  of  these
 officers,  they  advised  us  not  to  have
 any  retired  hand  but  to  have  a  ser-
 ving  Senior  Assistant  Commissioner
 appointed  as  Public  Relations  Officer.
 It  is  very  difficult  for  us  to  get  any
 extra  serving  hands  because  we  are
 already  short  of  officers  and  I  am
 afraid  it  will  take  a  long  time  for  me
 to  get  any  other  Public  Relations  Offi-
 —

 appointed  at  Madras  and  Bom-
 ay.

 PANNAGAR  MILITARY  BASE
 *705.  Dr.  M.  M.  Das:  Will  the  Minis-

 ter  of  Defence  be  pleased  to  state:

 (a)  the  total  area  of  land  acquired
 by  Government  for  the  Pannagar
 Military  Base;

 (b)  the  area  upon  which  there  are
 no  military  installations;

 (c)  the  area  of  cultivable  land  in
 ‘the  Base  at  present  and  how  they  are
 utilised;

 (d)  whether  it  is  a  fact  that  all  the
 cultivable  lands  which  are  permitted
 for  cultivation,  have  been  ‘eased  to

 one  single  person;  and
 (e)  if  so,  the  terms  of  the  lease?

 x
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 The  Minister  of  Defence  (Shri
 Gopalaswami);  (a)  9468-34  acres.

 (b)  22  acres.

 (c)  667  acres.  So  far  569-17  acres have  been  leased  out  for  agricultural Purposes.
 (d)  No.
 (e)  Does  not  arise  in  view  of  ans- wer  to  (d)  above.
 Dr.  M.  M.  Das:  May  I  know  how these  lands  permitted  for  cultivation

 have  been  leased  out—whether  they have  been  leased  put  to  the  original owners  of  the  lands?

 Shri  Gopalaswami:  There  have  been
 only  three  leases,  and  two  _  persons have  taken  the  three  leases.  Two
 leases  have  been  taken  by  one,  and
 the  third  by  another.  Both  of  them
 were  the  highest  bidders  in  the  auc-
 tion,  but  neither  of  them  is  a  local  re-
 sident  of  the  area.  They  are  out-
 siders,  being  displaced  persons.

 Dr.  M.  M.  Das:  May  I  know  the  terms
 of  the  lease,  as  I  have  asked  in  part
 (e)  of  the  question?

 Shri  Gopalaswami:  The  answer  that
 I  have  given  is  that  part  (e)  of  the
 question  does  not  arise  in  view  of  the
 answer  to  part  (d),  which  is  ‘No’.  Part
 (d)  is  whether  it  is  a  fact  that  all  the cultivable  lands  which  are  permitted
 for  cultivation  have  been  leased  to  one
 single  person.  If  the  hon.  Member

 wishes  to  have  the  rents  that  the  les-
 sees  have  agreed  to  pay,  I  can  give  him
 the  figures.

 Dr.  M.  M.  Das:  I  wanted  that  and
 I  also  want  to  know  the  duration  of
 the  leases  and  when  they  will  come  to
 an  end.

 Shri  Gopalaswami:  The  rents  are  as
 under  :—

 (l)  lease  for  95  acres  Rs.  164.

 (2)  lease  for  (159-17  acres,  Rs.  301.
 (3)  lease  for  35  acres.  Rs.  505.

 Mr.  Speaker:  The  question  is  when
 the  leases  are  due  to  expire.  He  does
 not  want  the  rents  but  to  know  when
 these  leases  will  expire.  What  is  the
 period  for  which  these  leases  are
 granted?

 Shri  Gopalaswami:  I  am  afraid  it  is
 not  readily  available  here,  but  I  can
 give  him  the  information.
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 tbr.  M.  M.  Das:  May  I  know  whether
 .Government  has  received  any  memo-
 randum  from  the  cultivators  from
 whom  these  lands  were  acquired,  ask-
 ing  Government  to  give  the  lands  to
 them  for  cultivation  on  any  terms
 fotind  suitable  by  Government?

 Shri  Gopalaswami:  There  is  no  in-
 formation  on  that  point  here.  We  do
 not  know  whether  even  the  lessees  are
 cultivating  the  lands  themselves  or
 have  given  sub-leases.  We  have  ask-
 ed  for  further  information,  which
 when  received  can  be  placed  on  the
 Table.

 Dr.  M.  M.  Das:  May  I  know  before
 these  lands  were  leased  out  to  three
 persons  who  did  not  belong  to  this
 particular:  locality,  whether  any  op-
 portunity  was  given  to  the  cultivators
 from  whom  the  lands  were  acquired
 to  cultivate  the  lands  on  terms  given
 by  Government?

 Shri  Gopalaswami:  Notice  was  given, Sir  and  the  land  was  sold  in  auction.
 8  persons  attended  the  auction.

 Dr.  M.  M.  Das:  May  I  know  whether
 it  will  be  possible  for  Government  to
 reconsider  this  question  and  make
 some  arrangement  by  which  the  culti-
 vators  may  get  these  lands  for  culti-
 vation?

 Shri  Gopalaswami:  That  is  a  matter
 which  can  be  examined,  but  we  can-
 not  do  anything  with  the  leases  that
 had  been  granted  already.

 Shri  B.  S.  Murthy:  May  I  iknow whether  any  tenants  of  co-operative
 societies  applied  for  the  lease?

 Shri  Gopalaswami:  I  am  afraid,  I
 have  no  information.  8  individuals
 attended  the  auction.  That  is  what
 I  have.

 Dr.  M.  M.  Das:  May  I  know  whether
 the  hon.  Minister  is  in  a  position  to
 let  us  know  what  portion  of  these  lands
 are  cultivated  or  are  they  lying  fallow?

 Shri  Gopalaswami:  After  the  lease?
 Dr.  M.  M.  Das:  Yes,  Sir.

 Shri  Gopalaswami:  I  am  afraid,  I
 have  not  got  the  information.

 Rupee  Dedt  wire  Soviet  Union

 +106,  Shri  K.  Subrahnianyam:  Wi
 the  Minister  of  Finance  be  pleased  to
 State:

 (a)  whether  there  has  .  been
 rupee  deal..with..the  Soviet  Union  in
 recent  months;
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 (b)  whether  any  amount  has  been
 paid  in  rupees  to  the  Soviet  Union  or its  agencies  in  India  in  respect  of  any transactions?

 The  Minister  of  Finance  (Shri  Cc  D.
 Deshmukh):  (a)  and  (9).  There  .has
 been  no  rupee  deal  between  the  Gov-
 ernment  of  India  and  the  Soviet
 Union.  Nor  has  any  amount  been
 paid  in  rupees  by  Government  to  the
 Soviet  Union  or  its  agencies  in  India
 in  respect  of  any  transactions.

 Shri  B.  R.  Bhagat:  May  I  know  whe-
 ther  it  is  a,  fact  that  sterling  is  the
 unit  of  exchange  between  India  and  the
 U.S.S.R?

 ‘Shri  C.  0.  Deshmukh:  Unless  there is  a  barter  deal.
 Shri  B,  KR,  Bhagat:  May  I  know  the

 reasons?
 Shri  C.  D.  Deshmukh:  Willingness  of

 the  U.S.S.R.  to  receive  sterling.

 राज्यों  को  अनुदान

 *go9.eft  जांगड़े;;वया  शिक्षा  मंत्री  यह
 बतलाने  की  कृपा  करेंगे  कि  केन्द्रीय  सरकार
 द्वारा  विविध  भाग  क,  ख,  म  ओर  घ॒  राज्यों
 को  क्रमहा:  १९४९-१९५०  और  १९५१
 वर्षों  में  अलग  अलग  अनिवार्य,  सामाजिक
 और  प्रौढ़  शिक्षा  के  लिये  दिये  गए  अनु-
 दानों  की  ताकि  क्‍या  है  ?

 GRANTS  TO  STATES
 ‘1107.  Shri.  Jangde:  Will  the  Minister

 of  Education  be  pleased  to  state  the
 amount  of  grants  given  by  the  Cen-
 tral  Government  to  various  Part  ‘A’,
 ‘B’,  ‘C’  and  ‘D’  States  for  compulsory,
 social  or  adult  education  separately  in
 the  years  1949,  950  and  95l  respec
 ively?]

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  and  Natural  Re-
 sources  and  Scientific  Research  (Shri

 _K.  D.  Malaviya):  A  statement  is  placed
 on  the  Table  of  the  House.  [See  Ap-
 pendix  IV,  Annexure  No.  9]

 थी जागर:  कया  मैं  जान  सकता  हूं
 कि  पार्ट  बी  स्टेटस  को  समाज  शिक्षा  के
 लिए  ग्रांट,  क्‍यों  नहीं  दी  गई  है  ?

 [Shri  Jangde:  May  I  know  Why  no
 Brants  Focial.education  were  made
 to  Part  B  States?]  a
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 St  के०  डो०  मालवीय  :  ऐसा  तो

 नहीं  है  ।  “जो  बयान  आनरेबल  मेम्बर  के
 सामने.  पेश  है  उस  से  नन्हें  मालूम  होगा
 कि  सन  १६४९-५०  में  एक  ग्रांट दी  गई
 थीं,  जो  समाज  शिक्षा  के  लिये"  थी-।  इस
 के  अलावा  समाज  शिक्षा  के  लिये  विशेष
 तौर  पर  और  कोई  रकम  नहीं  दी  गई  थी

 [Shri  K.  D.  Malaviya:  Such  is  not
 the  case.  The  hon.  Member  will  see  in
 the  statement  before  him  that  in
 1949-50  a  block  grant  was  made  which
 was  in  respect  of  social  education.
 Apart  from  this  no  other  sum  _  was
 specially  granted  for  social  education.]

 श्री  जांगड़े  :  क्या  माननीय  मंत्री  महोदय
 नें  पता  लगाया  है  कि  जहां  समाज  शिक्षा
 के  लिये  केन्द्रीय  सरकार  ने  ग्रान्ट  दी  है
 वहां  उस  ग्रान्ट  का  समुचित  उपयोग  हुआ
 हैँ?

 (Shri  Jangde:  Has  the  hon.  Minister
 ascertained,  where  grants  have  been
 made  by  the  Central  Government  for
 social  education,  whether  they  have
 been  utilised  properly?]

 श्री  के०  डो०  मालवीय  :  जरूर  होता
 होगा  v

 [Shri  K.  0.  Malaviya:  Must  have
 been.]

 श्री  आर०  एन०  सिह  :  क्‍या  यह  सही
 नहीं  है  कि  उत्तर  प्रदेश  में  गक्‍नंमेंठ  की
 तरफ  से  पाठशालायें  खोली  गई  हैं,  लेकिन
 वह  नाम  के  लिये  ही  रहीं  परन्तु  अध्यापकों
 की  तनख्वाह  चुकता  की  गई  हैं  ?

 *  (Shri  R.  N.  Singh:  Is  it  riot  a  fact
 that  although  in  Uttar  Pradesh  insti-
 tutions  have  been  opened  by  the
 Government.  they  did  not  serve  any
 purpose,  except  that  teachers’  salaries
 were  paid?)

 sae  di)  pul  wif  ude

 Wyre  ६००९)  - Sigh lee  Del  38०99)
 क  ०  ह  उसे  ऋ  he  a  ३  ob

 =  ial
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 The  Minister  of  Education  and  Natu-
 Resources  and  Scientific  Research

 (Maulana  Azad):  This  question  ought’
 to

 Pe  put
 to  the  Uttar  Pradesh  Govern-

 ment.

 पंडित  सी०  एन०  मालवीय:  क्‍या
 माननीय  मंत्री  महोदय  बतलायेंगे  कि  क्‍या
 इस  सिलसिले  में  उन  के  पास  अलग  अलंग

 रियासतों  से  रिपोर्ट  आई  हैँ  और  क्‍या
 उन  में  यह  बतलाया  गया  है  कि  इस  ग्रान्ट
 से  कहां  कहीं  संस्थायें  खोली.  गई  और  उठ
 में  कितने  कितने  ऐंड  या  दूसरे  लोगों  ने
 शिक्षा  पाई  हैँ

 [Pandit  0.  N.  Malviya:  Will  the  hon.
 Minister  please  state  whether  he  has
 received  any  reports  in  this  connection
 from  the  various  States  and  whether
 such  reports  indicate  the  places
 where  educational  institutions  have

 been  opened  with  the  help  of  this
 grant  as  also  the  number  of  adults
 and  others  that  were  given  educa-
 tion  there?]

 श्री  के०  डी०,  मालवीय  :  रिपोर्टे  तो
 आया  करती  हें,  लेकिन  माननीय  सदस्य
 की  सूचनार्थ  में  यह  बतलाना  चाहता  हूं
 कि  सन  १९४८-८९  और  १९४९-५०  में
 ब्लाक  ग्रांट  दी  गई  है,  खास  तौर  पर
 सामाजिक  दिक्षा  के  लिये  ही  कोई  ग्रांट
 नहीं  दी  गई  थी,  इस  लिये  यह  सवाल
 उठता  हदी  नहीं  कि  समाज  शिक्षा  के  सम्बन्ध
 में  कोई  रिपोर्ट  हमारे  पास  आये,  बा  उस
 का  परिणाम  हमें  मालूम  हो  ।

 [Shri  K.  D  Malaviya:  Reports  do
 come.  I  may,  however,  add  for  the
 information  of  the  hon.  Member  that
 in  the  years  1948-49  and  1949-50  only
 a  block  grant  was  made  and.  there  was
 no  separate  grant  meant  specially  for
 social  education.  There  is,  therefore,
 no  question  of  receiving  any  report
 about  social  education  or  of  ascer-
 taining  the  progress  thereof.)

 at  wing:  कया  में  जान  सकता  हूं
 कि  सन  १९५०  में  समाज  शिक्षा  के  लिपे

 अनुदान  देना  क्‍यों  बन्द  कर  द्वारा  बया
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 [Shri  Jangde:  May  I
 reason  for  discontinuing  the  grant  for
 social  education  since  19507]

 cosas  eon  :  off  Uys

 [Maulana  Asad:  Financial  string-
 ency.]

 APPLICATION  FOR  APPROVAB
 #7108.  Shri  Jhunjhunwala:  (a)

 Will  the  Minister  of  Finance  be
 pleased  to  state  how  ‘many  applica-
 tions  for  approval  were  made  to  Go-
 vernment  upto  30th  April,  952  under
 the  several  Sections  referred  to  in
 Section  289B(l)  of  the  Indian  Com.
 panies  Act?

 (b)  How  many  out  of  these  have
 been  disposed  of  by  Government  and
 on  what  conditions?

 (c)  Have  any  principles  been  evolv-
 ed  for  the  grant  of  approval  by  Gov-
 ernment  on  such  applications?

 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  (a)  to  (c).  Attention  of
 the  hon.  Member  is  invited  to  the
 Statement  which  I  place  on  the  Table
 of  the  House.  [See  Appendix  IV,  an-
 nexure  No.  0]

 STERLING  BALANCES
 #7109.  Shri  Jhunjhunwala:  Will

 the  Minister  of  Fimamce  be  pleased  to
 state:

 (a)  the  total  withdrawals  from  our
 Sterling  Balances  since  Ist  July,  1951;

 (b)  how  these  have  been  utilised;
 (c)  how  much  out  of  these  has  been

 made  out  of  the  releases  permitted for  the  current  year  and  how  much
 out  of  the  unutilised  balance  of  the
 previous  year;  and

 (d)  whether  these  withdrawals  in-
 clude  some  advance  utilisation  of  the
 releases  for  the  exchange  year  begin-
 ning  from  July  95l?

 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  (a)  Rs.  70  crores,  upto the  end  of  May,  952

 (b)  The  amounts  have  been  utilised
 in  meeting  deficits  in  external  pay- ments  on  current  and  capital  tran-
 sactions.

 (c)  Of  the  agreed  release  of.  £35
 million  for  the  current  exchange  year,
 £0  million  (Rs.  3  crores)  hag  50
 far  been  drawn.  ‘The  remaining  am-
 ount  came-out  of  the  balgnces  as  held
 wm  the  Ist  July,  i
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 (d)  No,  Sir.
 Shri  Jhunjhunwala:  May,I  know

 whether  the  Government  has  laid  down
 any  principle  that  priority  will  be
 given  to  such  and  such  things  for
 utilizing  the  sterling  balances?

 Shri  Cc  o.  Deshmukh:  That  is  a
 ruling  principle  of  import  ,policy.

 Shri  8,  S.  Murthy:  May  I  know  the
 system  for  allotting  priority  for
 capital  goods?

 ‘Shri  0.  D.  Deshmukh:  They  have
 _the  highest  priority,  Sir.

 Sardar  Hukam  “Singh:  Shall  we
 have  anything  left  in  our  blocked  ac-
 count  after  the  expiry  of  six  years
 under  the  agreement?

 Shri  C.  D.  Deshmukh:  Not  likely  on
 present  indications.

 Shri  B.  R.  Bhagat:  May  I  know,  Sir,
 during  this  period  from  Ist  July  95l,
 how  much  of  these  sterling  releases
 have  been  spent  on  capital  goods  and
 how  much  on  consumer  goods?

 Shri  0.  D.  Deshmukh:  I  have  some
 figures  here  which  would  be  illustra-
 tive.  These  figures  relate  to  the
 period  from  ist  July  95l  to  February
 1952.  Plant  and  machinery  Rs.  65-2
 crores;  Industrial  goods  Rs.  53  crores;
 grain,  pulses,  flour  Rs.  44  crores;
 other  essential  consumer  goods

 Rs,  176  crores;  other  consumer  goods
 Rs.  18-2  crores.

 ScHOLARSHIPS  AT  CENTRAL  UNIVERSITIES

 *710.  Dr.  Ram  Subhag  Singh:  (a)
 Will  the  Minister  of  Edu  be
 pleased  to  state  whether  ‘it  a  fact
 that  the  Government  of  India  have
 decided  to  institute  at  the  Central
 Univeysities  of  Aligarh,  Banaras,  Delhi
 and  Vishwa-Bharati  scholarships  for
 the  study  of  Arabic,  Persian,  Sanskrit
 or  Pali?

 (b)  If  so,  how  many  scholarships
 would  be  sanctioned  for  each  Univer-
 sity?

 (c)  What  would  be  the  amount  of
 each  such  scholarship?

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  and  Natural
 Resources  and  Scientific  Research
 (Shri  K.  0.  Malaviya):  (a)  Yes,  Sir.

 (b)  Two  scholarships  per  year,  each
 scholarship  to  be  tenable  for  four
 years.

 (c)  Rs.  75  p.m.
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 Dr.  Ram  Subhag  Singh:  May  I  know
 the  specific  purpose  for  which  these
 scholarships  have  been  instituted?
 «Shri  K.  D.  Malaviya:  The  scholar-

 ships  are  meant  for  the.  study  of
 Persian,  Arabic,  Pali  and  Sanskrit  to
 enable  members  of  particular  com-
 mugities  to  understand  the  cultural
 and’4anguage  problems  ‘of  other  com-
 munities.

 *Dr.  Ram  Subhag  Singh:  May  I  know
 whether  these  scholarships  are  open
 to  any  Indian  students?  cos

 Shri  K.  D.  Malaviya:  Yes;  but  there
 is  a  cross  chetk.  Pali  and  Sanskrit
 scholarships  are  not  open  to  Hindus.
 Arabic  and  Persian  scholarships  are
 not  open  to  Muslims.

 Shri-Sivamurthi  Swami:  May  I  know
 whether  the  Osmania  University  has
 been  taken  over  by  the  Central  Gov-
 ernment  an@,  if  so,  whether  the  peo-
 ple  have  given  their  consent  to  that?

 Shri  K.  D,  Malaviya:  This  has  abso-
 lutely  no  relation  to  the  question,  Sir.

 Kumari  Annie  Mascarene:  May  I
 know  whether  any  scholarship  is
 given  to  the  study  of  Malayalam, Tamil  and  Telugu?

 M®.  Speaker:  Order,  order.
 पंडित  सी  ०ऐन ०  मालवीय  :  क्या  माननीय

 मंत्री  बतलायेंगे  कि  प्राकृतिक  भाषा  केन
 जोड़ने  का  क्‍या  कारण  है

 [Pandit  0.  N.  Malaviya:  Will  the
 hon.  Minister  please  state  the  reason
 Yor  not  including  the  Prakrit  langu-
 age?]

 sit  के०  डी०  मालवीय  :  पाली  भाषा
 कातो  में  ने  जिक्र  किया  है।

 {Shri  K.  0.  Malaviya:  I  did  mention
 the  Pali  language.]

 Shri  Nambiar:  May  I  know  whether
 any  such  institute  will  be  started  in
 the  Universities  of  Madras  and  Anna-
 malai?

 Shri  K,  D.  Malaviya:  That  is  a  sug-
 gestion;  I.  cannot  say  anything.

 Shri  Raghuramaiah:  May  I  know
 whether  there  is  any  proposal  to  grant scholarships  for  the  study  of  Hindi
 in  the  South  Indian  universities  of

 ae  Andhra,  Madras  and  Travancore?
 Mr.  Speaker:  I  think  they  have  not <  understood  the  main  purpose  of  the

 ll  JUNE  952

 .

 the  tenure  of  leases

 Oral  Answers  788

 reply  to  the  first  part  of  the  question
 namely  the  objects  for  which  scholar-
 ship  is  given.  Next  question.

 AGRICULTURAL  LANDS
 "12,  Shri  K.  6.  Sodhia:  (a)  Will

 the  Minister  of  Defence  be  pleased  to
 state  whether  Government  have  re-
 cently  revised  their  policy  regarding

 of,  agricultural lands  within  the  cantonments  of  India?
 (b)  If  so,  why?
 (c)  Were  the  holders  of  such  lands

 given  due  notice?
 (d)  Did  Government  receive  any

 representations-  against  the  changes and  if  so,  how  many  and  with  what result?
 The  Minister  of  Defence  (Shri Gopalaswami):  (a)  No.
 (b)  to  (d).  Do  not  arise.

 SCHEMES  UNDER  Pornt  Four
 PROGRAMME

 #713,  Shrimati  Renu  Chakravartty: (a)  Will  the  Minister  of  Finance  be
 Pleased  to  state  what  are  the  schemes
 already  begun  under  Point  Four  Pro-
 gramme?

 (b),  How  many  American  personnel are  already  working  under  this scheme?
 (c)
 (c)  What  categories  of  American technicians  have  been  appointed?
 The  Minister  of  Finance  (Shri  C.  D. Deshmukh):  (a)  Under  the  Point  Four

 Programme,  initially,  the  services  of
 experts’  and  trainee  facilities  from the  U.S.A.  were  being  obtained  for assistance  in  ‘the  implementation  of
 developmental  schemes  which  were  in
 operation.  Recently,  the  scope  of  the
 Programme  has  been  expanded  and certain  new  schemes  are  being  started on  the  basis  of  the  economic  assistance
 offered  under  the  programme.  Eight operational  agreements  have  been
 signed  in  this  connection  up  till  now
 and  copies  thereof  have  been  placed on  the  Table  of  the  House.  [Copies Placed  in  the  Library,  See  No.  IV.S  (a) (6)-l  to  7]

 (b)  There  are  37  American  Experts in  India,  at  present,  assisting  in  the various  developmental  schemes  of  the Central  and  the  State  Governments.
 (९)  A_  statement  is  placed  on  the Table  of  the  House.  [See  Appendix, IV,  Annexure  No.  Il]
 Shrimati  Renu  Chakravartty:  May  I

 know  whether  there  is  any  method
 adopted  by  the  Government  to
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 guarantee  that  if  Indian  personnel
 oa available  with  the  necessary  qualifi-

 cations,  foreign  experts  are  not
 brought  in?

 Shri  C.  D.  Deshmukh:  Yes;  that.  is
 carefully  gone  into  before  a  request
 for  foreign  experts  is  made.

 Shrimati  Renu  Chakravartty:  May  I
 know  whether  the  post  of  the  Head  of
 the  Lady  Hardinge  Medical  College was  advertised  before  an  American
 was  brought  in?

 Shri  0.  D.  Deshmukh:  I  should  like
 to  have  notice  of  the  question.

 Shri  Damodara  Menon:  Is  it  obli- gatory  for  the  Government  of  India  to
 utilise  the  services  of  American  ex-
 perts  under  the  Point  Four  Program-
 me?

 Shri  C.  D.  Deshmukh:  No,  Sir.
 Shri  Nambiar:  What  action  has  been

 taken  on  the  representation  made  by
 Indian  technicians  with  regard  to  their appointment  over  the  head  of  Ameri-
 ean  technicians  here?

 Shri  C.  D.  Deshmukh:  There  can  be
 no  representation  against  appointment over  the  heads  of  American  techni-
 cians,  if  that  is  the  question.

 Shri  B.  R.  Bhagat:  May  I  know
 whether  steps  are  taken  to  place
 Indian  experts  also  in  places  where
 the  Americans  are  now  working,  so
 that  they  may  replace  the  Americans
 in  course  of  time?

 Shri  C.  D.  Deshmukh:  I  think  that
 would  follow.  Some  of  them  are  for
 training.  As  soon  as  capable  Indians
 are  available...

 Mr.  Speaker:  This  has  been  stated
 on  the  floor  of  the  House  a  number  of
 times.

 Shrimati  Renu  Chakravartty:  May  I
 know  whether  there  is  any  method  of
 advertising  for  these  posts  before
 foreign  experts  are  brought  in?

 Shri  Cc  D.  Deshmukh:  No;  that  is
 not  resorted  to.

 Shri  K.  K.  Basu:  May  I  know  whe-
 ther  the’  American  Technicians  are
 brought  in  for  a  fixed  period?

 Shri  C.  9.  Deshitvakh:  Yes;  usually the  term  is  fixed.  It  varies  with
 individual  cases.

 Mr.  Speaker:  Next  question.  Mr.
 —
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 Shri’  H.  N.  Mukerjee:  would  0 please  direct  that  the  answer  to  Yar, Gopalan’s  question  be  given,  Sir?
 Mr.  Speaker:  _That  would  come  at

 the  end.  Even  if  he  has  given  autho- rity,  the  usual  practice.  ig  all  the  other questions  will  be  answered  first  and... &
 Shri  H.  N,  Mukerjee:  You,  Sir,  have been  given  the  authority  under  the
 rules,  to  direct  that  an  answer  be given.

 Mr.  Speaker:  That  would  come  in the  end,  which  we  do  not  expect. generally  to  reach.  Next  question.
 Primary  SCHOOLS

 *7I5.  Shri  L.  J.  Singh:  (a)  Will  the Minister  of  Education  be  Pleased  to state  how  many  town  primary  schools
 have  been  taken  over  and  how  many
 pi  Fone  aid  by

 the  Government ance  the  accession  of  the  Mani State  to  the  Union  of  India?  pur
 (b)  What  is  the  amoynt  allocated

 fo  Manipur  for  Educaticnal  Develop-

 The  Parliamentary  Secretary  to  the of  Education  and  Natural Resources  and  Scientific  Research
 (Shri  K.  D.  Malaviya):  (a)  4i  lower primary  schools  were  taken  over  and 363  such  schools  were  given  grants- in-aid  since  integration.

 (b)  Rs.  2-60  lakhs  for  new  items  and Rs.  50,000  for  the  building  of  the
 Government  College,  Imphal.

 Shri  L.  J.  Singh:  May  I  know  how
 many  schools  have  been  taken  over in  the  tribal  areas  and  how  many taken  over  in  rural  areas,  how  many were  given  grants-in-aid  in  rural  areas and  how  many  in  tribal  areas?

 Shri  K.  D.  Malaviya:  I  have  not  got
 such  figures  for  rural  and  urban  areag ere.

 Shri  L.  J.  Singh:  In  view  of  the  grow- ing  discontent  among  the  people  in
 the  matter  of  extending  grants-in-aid, will  the  Government  be  pleased  to state  what  the  criteria  are  under which  these  schools  are  taken  over  or
 given  grants-in-aid?

 Shri  K.  D..Malaviya:  They  were taken  over  because  of  the  inability  of the  local  authorities  to  run  the  insti-
 tutions,  financially.

 SociaL  TENsIONs
 शाह,  Shrimati  Jayashri:  (a)  Will the  Minister  of  Education  be  pleased to  state  who  are  the  Members  of  the
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 Committee  set  up  to  co-ordinate  the
 research  activities  on  Social  Tensions?

 (b)  What  measures  are  being  taken
 in  order  to  implement  the  findings  of

 Tesearch
 committee  on  Social  Ten-

 sions?
 The  Parliamentary  Secretary  to  the

 Minister  of  Education  and  Natural
 Resources  and  _  Scientifie
 (Shri  K.  D.  Malaviya):  (a)  and  (b).  A
 statement  is  placed  on  the  Table  of  the

 a
 [See  Appendix  IV,  annexure

 0.
 Shrimati  Jayashri:  May  I  know which  are  the  social  tensions  in  which

 research  is  being  carried  out?

 Shri  छू,  D.  Malaviya:
 tensions,  caste  tensions,
 tensions,  etc.

 Shri  Damodara  Menon:  Which  are the  centres  where  research  work  is
 carried  on  in  social  tensions?

 Shri  K.  D.  Malaviya:  There  is  no
 regional  basis  for  undertaking  these
 investigations;  and  on  a_  very  wide
 scale  Government  are  proposing  to
 investigate  the  problems  connected
 with  these  tensions.

 Shri  Velayudhan:  May  I  know  whe- ther  Government  have  got  any  machi-
 nery  to  give  effect  to  the  findings  of
 this  tensions  Committee?

 Shri  K.  D.  Malaviya:  Yes,  Sir.  There
 are  several  committees  which  have
 been  instituted  under  a  Board  and these  committees  are  connected  with
 university  authorities  and  other
 academicians.  They  are  expected  to
 examine  the  question  and  report  to  us
 so  that  if  Government  wishes  to  take
 certain  action,  they  may  do  so.

 Mr.  Speaker:  I  go  to  the  next  ques-
 tion.

 Shri  Velayudhan:  One  question,  Sir.
 Mr.  Speaker:  Let  there  be  no  ten-

 sion  over  this.  Next  question.

 Communal
 linguistic

 RE-ARMAMENT  PROGRAMME

 io  Shri  मे,  N.  Mukerjee:  Will  the
 Minister  of  Finance  be  pleased  to
 state:

 (a)  whether,  it.  is  a  fact

 ete

 the
 Government  of  India  would  he  ca’
 upon  to  help  Britain  to  resolve,  Her
 financial  difficulties  on  account  6
 ré-armament  proktamme;  arid

 collalony,  undertaken
 by Pekar]  the  era
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 The  Minister  of  Finance  (Shri  0.  D.
 Deshmukh):  (a)  and  (b).  No,  Sir.

 Shri  H.  N.  Mukerjee:  Has  the  atten-
 tion  of  Government  been  drawn  to  the
 press  report  of  an  interview  given  by a  former  Commonwealth  Minister, Lord  Ismay  that  India  was  going  to  be
 called  upon  to  share  the  extra  ex-
 penditure  which  Britain  is  going  ‘to
 incur  over  her  re-armament?

 Shri  C.  D.  Deshmukh:  I  have  seen  a
 press  cutting,  Sir,  but  it  was  a  state-

 -ment  by  Mr.  Shinwell  and  not  by  the
 gentleman  referred  to  by  the  hon.
 Member.

 Shri  H.  N.  Mukerjee:  I  have  a  paper
 here,  Sir,  which  reports  a  news  item from  London  regardigg  Lord  Ismay.

 Shri  C.  0,  Deshmukh:  Which  paper?
 Shri  H.  N.  Mukerjee:  Blitz.
 The  Prime  Minister  (Shri  Jawahar-

 lal  Nehru):  The  hon.  Member  lives
 in  a  dreamland  and  a  fantastic  world
 of  his  own  which  has  no  relation  to.
 facts.

 Shri  H.  N.  Mukerjee:  Is  it  the
 contemplation  of  Government  to  ig- nore  whatever  appears  in  particular
 papers  because  they  age  supposed  not
 to  purvey  the  truth?

 Shri  Jawaharlal  Nehru:  There  are
 some  papers  where  the  presumption  -is
 that  whatever  they  contain  is  false.

 Shri  प्रा,  N,  Mukerjee:  Does  Govern-
 ment  contemplate  any  action  against
 papers  which  are  supposed  to  be  per-
 petually  purveying  untruth?

 Shri  Jawaharlal  Nehru:  We  shalt
 take  action  if  the  law  is  so  changed  to
 permit  us  to  take  such  action.

 Mr.  Speaker:  Next  question.
 Shri  H.  N.  Mukerjee:  There  is  one

 more  question,  Sir.  Is  the  hon.  Minis-
 ter  in  a  position  to  make  comments  on:
 a  report  which  has  appeared  today that  in  the  British  House  of  Commons
 there  is  talk  about  a  broad  co-opera- tive  economic  policy  to  be  pursued  by all  members  of  the  Commonwealth  in-
 cluding  this  country?

 Stiri  0.  D.  Deshninkh:  May  I  say,
 Sir,  that  I  do  not  know  whether’  the
 hon.  Member  =  to  the  .Common-
 wealth  Finance  Ministers  Conférence
 held  in

 in  Jariuary  list.
 There  wads  2

 press  statérhent  which  was  issued  by
 the  cofférerice,  arid  iri  that  connection,
 a  stateméht  was  lid  on  the  Table  by

 me  in  the  provisional  Parliarient.
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 That  has  no  relation  to  any  intention
 to  undertake  financial  obligations  in
 respect  of  Britain’s  re-armament  pro-
 gramme.  The  assistance  is  in  res-
 pect  of  the  solution  of  the  common

 problems  of:  the  Sterling  area,  viz.,  the
 declining  trend  in  the  common  gold
 and  dollar  reserves.

 GRANTS  TO  DISTINGUISHED  PERSONS
 *718,  Shrimati  Jayashri:  Will  the

 Minister  of  Education  be  pleased  tu
 state:

 (a)  whether  it  is  a  fact  that  a  yro-
 vision  of  rupees  one  lakh  for  grants to  persons  distinguished  in  Art,  Lite
 rature,  Culture,  etc.,  and  who  are  in
 indigent  circumstances  has  been  in-
 cluded  in  this  year’s  Budget;

 (b)  whether  any  such  grant  was
 Biven  to  any  individual  in  the  past and  if,  so,  what  was  the  amount  so

 given;  and
 (c)  whether  there  is  any  commitiee

 to  decide  who  deserve  to  receive  this
 grant?

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  and  Natural  Re-
 ‘sources  and  Scientific  Research  (Shri K.  D.  Malaviya):  (a)  Yes;

 (b)  Yes;  a  sym  of  Rs.  2,500  was  paid in  950-5l  through  the  Government  of
 West  Bengal  for  the  medical  treat-

 ment  of  Kazi  Nazrul  Islam.
 (c)  It  is  proposed  to  set  up  for  this

 Purpose  a  committee  consisting  of  pro-
 minent  non-officials  and  representa-
 tives  of  the  Ministries  of  Finance,
 Defence  and  Education.

 Shrimati  Jayashri:  What  is  the
 maximum  grant  that  can  be  given  to
 an  individual?

 Shri  K.  D.  Malaviya:  There  is  no
 maximum  grant  fixed  by  us.

 Dr.  M.  M.  Das:  May  I  know,  Sir,
 -whether  the  amount  that  was  paid  for
 the  treatment  of  Kazi  Nazrul  Islam,
 ‘was  paid  by  the  Central  Government
 ‘or  the  West  Bengal  Government?

 Shri  K.  D.  Malaviya:  Central  Gov-
 ernment.

 Shri  N.  S.  Nair:  May
 a

 know,  Sir, ~whether  Members  of  Parliament  vill
 ‘be  eligible  for  these  grants?

 Shri  B.  S.  Murthy:  May  I  know,  57,  *
 whether  Government  was.  inviting
 ‘applications,  and  if  so,  whether  appli-
 cations  have  come  from  other
 tinguished  persons  of  literature  and
 art?
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 Shri  K.  D.  Malaviya:  Yes,  under  the
 mules,

 generally  applications  are  ine vited.
 Shri  B.  S.  Murthy:  May  I  know,  Sir,

 whether  other  applications  have  come, and  if  so,  from  whom  they  have  come?

 Shri  K.  D.  Malaviya:  I  will  require
 notice  for  this.  I  do  not  know  whe-
 ther  in  this  specific  case  other  appli- cations  came  or  not.
 HISTORY  OF  THE  FREEDOM  MOVEMENT

 719.  Shri  Madiah  Gowds:  Will  the Minister  of  Education  be  pleased  to refer  to  the  reply  to  starred  question No.  67  asked  on  the  20th  September, 95l  and  state:
 (a)  how  far  the  work  of  preparing the  “History  of  the  Freedom  Move- ment  in  India”  has  since  progressed and  what  is  the  amount  spent  on  it

 so  far;  and
 (9)  when  it  is  expected  to  be

 completed?
 The  Parliamentary  Secretary  to  the

 ‘Minister  of  Education  and  Natural
 Resources  and  Scientific  Research
 (Shri  K.  D.  Malaviya):  (a)  and  (b).
 A  scheme  has  been  prepared  and
 steps  are  being  taken  for  its  imple- mentation.

 Shri  Madiah  Gowda:  May  I  know,
 Sir,  whether  there  is  any  committee
 appointed  for  the  purpose  of  prepar-
 ing  and  editing  this  book  of  history?

 Shri  K.  D.  Malaviya:  Yes.  A  high-
 powered  commission  has  been  appoint-
 ed,  and  various  committees  under  this
 have  been  and  are  being  contemplat-
 ed.

 Shri  V.  G.  Deshpande:  Will  the  hon.
 Member  please  tell  the  names  of  the
 members  of  this  Committee?

 Shri  K.  D.  Malaviya:  The  members
 of  the  high-powered  commission  that  is
 going  to  guide  the  preparation  of  the
 History  are  Dr.  Rajendra  Prasad,  Shri
 Jawaharlal  Nehru  and  Maulana  Azad.

 Shri  V.  G.  Deshpande:  May  I  know.
 Sir,  whether  the  history  will  contain
 only  the  activities  of  the  Congress
 party,  or  other  parties  also  will  be  in-
 cluded  in  it?

 Shri  K.  0.  Malaviya:  Sir,  a  history is  going  to  be  written.  There  is  no
 question  of  any  party.

 4  Shri  Nambiar:  May  I  know,  ‘Sir
 ;  whether  representatives  of  the  work-

 <  ing  classes  also  will  be  represented  in
 the  committee?
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 Shri  M.  8.  Gurupadaswamy:  May  I
 know,  Sir,  why  Government  has  not
 taken  any  Member  from  the  Opposi-
 tion  Parties?

 Mr.  Speaker:  Order,  order.
 Shri  K.  D..  Malaviya:  Various  sub-

 committees  are  being  contemplated,
 and  the  proposal,  when  it  is  com-
 pleted,  will  be  placed  before  the  House.

 Shri  B.  S.  Murthy:  May  I  know,  Sir,
 whether  Government  are  contemplat-
 ing  to  enlist  the  co-operation  of  per-
 sons  who  are  known  as  historians?

 The  Prime  Minister  (Shri  Jawahar-
 lal  Nehru):  The  Committee  that  my
 colleague  mentions  is  really  to  con-
 sider  what  steps  should  be  taken.
 They  are  not  going  to  undertake  this
 great  work  in  any  sense.  It  is  merely
 to  confer  together  and  consider  who
 is  to  do  this  work  and  how  it  is  to
 be  done.

 Mr.  Speaker:  There  is  no  scope  for
 any  further  question  now.

 FOREIGN  SCHOLARSHIPS
 *720,  Shri  Madiah  Gowda:  Will  the

 Misister
 of  Education  be  pleased  to

 state:
 ..(a)  the  number  of  foreign  scholar-

 ships  and  fellowships  secured  from
 foreign  Governments  and  Institutions and  International  organisations  for  In-
 dian  Nationals  for  the  years  95l-52
 and  1952-53;  and

 (b)  the  number  of  candidates  select- ed  for  those  scholarships  and  fellow-
 ships  in  these  years?

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  and  Natural Resources  and  _  Scientific  Research (Shri  K..  0.  Malaviya):  (a)  For  95l- 52—33  Scholarships/Fellowships.

 For  952-53—409  Scholarships/
 Fellowships.

 (b)  The  number  of  candidates
 selected  for  Scholarships/Fellowships:

 (i)  ‘For  95i-52—303.
 (ii)  For  952-53—29.
 The  remaining  selections  have  not

 yet  been  finalised.
 Shri  Madiah  Gowda:  May  I  know

 vie  makes
 the  selection  of  the  candi-

 ates?
 Shri  K.  D.  Malaviya:  The  Board under  the  Ministry.  +
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 Shri  Namdhari:  May  I  know,  Sir,  if
 any  candidates  have  been  _  selected
 from  the  Scheduled  Castes?

 Shri  K.  D.  Malaviya:  I  cannot  give-
 the  information  just  now,  Sir.

 ae  अचल  सह :.  क्‍या  मंत्री  महोदय
 बताने  की  कृपा  करेंगे  कि  उत्तर  प्रदेश  के
 लिये  भी  कोई  स्कालरशिप  दिया  गया  है  ?

 [Seth  Achal  Singh:  Will  the  hon.
 Minister  please  state  whether  any
 scholarships  have  been  granted  to-
 candidates  from  Uttar  Pradesh.]

 श्री  के०  डी०  सा लव ोय  :  मेरे  पास  इस
 की  कोई  सूचना  नहीं  है  ।

 [Shri  K.  D.  Malaviya:  I
 information  in  this  behalf.]

 Shrimati  Renu  Chakravartty:  May  I
 know,  Sir,  how  many  women  have-
 obtained  scholarships  during  1951/52
 and  1952/53?

 Shri  K.  D.  Malaviya:  I  will  require
 notice,  Sir.

 Shrimati  Tarkeshwari  Sinha:  Is.
 there  any  provision  to  grant  sholar--
 ships  to  Europeans  or  other  foreign-—
 ers  who  want  to  study  here  oriental:
 languages?

 have  no-

 Shri  K.  D.  Malaviya:  No.  It  does
 not  come  under  this.

 GRANTS  TO  UNIVERSITIES
 *721,  Shri  Madiah  Gowda:  Will  the

 jemi
 of  Education  be  pleased  to

 state:
 (a)  whether  any  of  the  Universities

 in  ‘B’  States  received  grants  from
 Central  Government  for  research  work.
 or  any  other  purposes  during  the  last
 four  years;

 (b)  if  the  answer  is  in  the  affirma-
 tive,  which  University,  how  much  and.
 for  what  purposes;  and

 (c)  what,  if  any,  was  the  amount
 granted  to  Universities  in  ‘A’  States: for  each  of  the  last  four  years?

 The  Parliamentary  Secretary  to  the Minister  of  Education  and  Natural
 Resources  and_  Scientific  Research
 (Shri  K.  0.  Malaviya):  (a)  Yes.

 (0)  and  (c).  A  statement  giving
 necessary  information  is  placed  on  the
 Table  of  the  House.  [See  Appendix- IV,  annexure  No.  13.)
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 BRITISHERS  IN  4RMY
 724,  Shri  N.  B.  Chowdhury:  Will

 the  Minister  of  Defence  be  pleased  to
 state  the  number  of  ‘Britishers  in  the
 Army,  Navy  and  Airforce  of  india?

 The  Minister  of  Defence  (Shri
 Gopalaswami):  J  would-ifivite  the
 attention  of  the  hon.  Member  to  the
 reply  given  to  part  (a)  of  Starred
 Question  Na.  88  on  the  2lst  May  1952.

 Shri  N.  B.  Chowdhury:  May  I  know,
 Sir,  how  long  these  officers  are  to  be

 -Tetained?
 Shri  Gopalaswami:  So  long  as  they are  found  to  be  necessary  by  the  Gov-

 ernment  of  India.
 Shri  Nambiar:  May  I  know,  _  Sir,

 -whether  any  time  limit  has  been  fixed,
 five,  ten  or  hundred  years?

 Shri  Namdhari:  Will  these  _rice-
 ‘eating  people  who  talk  so  quickly  in
 ‘top  gear  be  ordered  to  talk  in  first
 gear  so  that  we  could  also  understand
 what  they  say?

 Shri  N.  S.  Nair:  I  think  we  have
 ‘been  insulted  by  the  hon.  Member.

 Mr.  Speaker:  The  hon.  Member  may
 tell  me  exactly  what  his  point  is.
 After  Question-hour  is  over,  he  may

 “come  to  my  room  and  tell  me.

 Shri  N.  S.  Nair:  The  hon.  Member
 made  a  statement  that  we  are  rice-
 eating  people,  and  in  such  a  contemp-
 tuous  way.

 Shri  Namdhari:  We  have  got  the
 «right  to  hear  what  the  hon.  Member
 _paid.

 Mr.  Speaker:  If  hon.  Members  want
 to  have  the  right  to  hear  others  then
 the  dignity  of  the  House  and  the  level
 of  the  discussions  or  proceedings  must
 be  maintained.  Hon.  ‘Members  will
 see  that  by  raising  questions  of  this
 type  and  objections  of  this  nature,  we
 are  losing  the  time  allotted  for  the

 squestions.  If  such  a  thing  is  done
 then  there  may  be  no  chance  to  put
 supplementaries  after  the  main  ques-
 tions  have  been  answered.  If  kon.
 Members  want  te  put  as  many  ques-
 tions’  as  possible  in  the  form  of  sup-
 plementaries  relevant  to  the  main

 “question,  then  we  _  should  proceed
 further.

 Shri  B.  S.  Murthy:  May  I  know.
 ‘whether  there  is  any  ement  bet-

 _aween  the  Government  oe England  and “the  Government’  of  India  regarding
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 the  British  officers  who  are  serving  in
 the  ‘defence  forces  of  India?

 Shri  Gopalaswami:  With  regard  to
 the  particular  officers  that  are  taken
 over  from  the  British  service,  we  had
 to  enter  into  same  agreement  with  the
 British  Government  as  to  their  terms
 of  service  and  so  on.  I  do  not  know
 what  the  hon.  Member  refers  to  by
 saying  that  there  is  a  general  sort  of
 agreement  as  regards  borrowing  of
 officers.

 Shri  K.  K.  Basu:  May  I  know  whe-
 ther  these  officers  are  in  an  advisory
 capacity,  or  whether  they  are  regular
 officers

 as  in  our  administrative  ser-
 vice?

 Shri  Gopalaswami:  One  or  two  are
 advisers.  But  most  of  them  are  in  ap-
 pointments  in  the  regular  service;  they
 are  our  servants.

 Shri  B.  S.  Murthy:  May  I  know  whe-
 ther  the  British  Government  have  any
 say  in  dealing  with  the  British  offi-
 cials  in  our  defence  forces?

 Shri  Gopalaswami:  They  have  no
 _Say  ag  regards  the  discharge  of  the

 duties  by  the  officers  whom  we  bor-
 row,  so  long  as  they  are  in  our  service.
 But  they  have  got  certain  service

 _tights  which  attach  to  the  fact  that
 they  are  members  of  the  British
 service,  and  certain  safeguards  are
 provided  for  them,  during  the  period
 they  are  employed  under  us.

 Shri  V.  6.  Deshpande:  If  there  is  a
 conflict  between  India  and  _  Britain,
 what  would  be  the  attitude  of  these
 officers?

 Mr.  Speaker:  The  question  is  a
 hypothetical  one  at  this  stage.

 Shri  K.  K.  Basu:  May  I  know  whe-
 ther  there  is  a  difference  in  the  service
 conditions  between  the  Indian  staff  and
 aa  | al  personnel  of  the  same
 rank?

 Shri  Gopalaswami:  For  those  who
 hold  regular  appointments  in  our  ser-
 vice,  there  is  absolutely  no  difference.

 Cavers  FOR  TRAINING  As  C.  05.
 ©7925,  Ch.  Raghubir  Singh:  Will  the
 aa

 of  Defence  be  pleased  to
 4

 (a)  the  number  of  Cadets  admitted to  the  National  Defence  Academy,
 Dehra  Dun  in  the  year  05i-52  for
 training  as  Commissioned  Officers;
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 (b)  -whether  they  were  given
 scholarships  and  if  so,  how  much;  and

 (९)  the  monthly  expenses  of.  each
 Cade

 The  Minister  of  Defence  (Shri
 Gopalaswami):  (a)  to  (c).  Attention
 is  invited  to  the  answer  given  on  3rd
 June  952  to  Starred  Question  No.  425.
 The  only  expenses  which  the  Cadets
 are  required  to  meet  themselves  are  in
 respect  of  their  pocket  expenses, which  come  to  about  Rs.  30  p.m.  in the  Joint  Services  Wing  and  Rs.  40
 p.m.  in  the  Military  Wing.  Financial
 assistance  is  granted  by  Government
 in  cases  where  the  parents/guardians
 are  unable  to  meet  these  expenses.  A
 statement  showing  the  number  of
 Cadets  at  the  Joint  Services  and  the
 Military  Wings,  who  were  granted
 financial  assistance  during  the  year
 and  also.  scholarships  which  are

 .8ranted  from  amounts.  donated  by
 private  individuals  is  placed  on  the Table.of  the  House.  [See  Appendix, IV  annexure  No.  4]

 Ch.  Raghubir  Singh:  What  is  the
 basis  of  their  selection?

 Shri  Gopalaswami:  They  are  select-
 ed  originally  with  the  help  of  the

 :Public  Services  Commission.
 Ch.  Raghubir  Singh:  How  many  ap-

 plicants  were  admitted?
 Shri  Gopalaswami:  The  number  6

 candidates  who  applied  for  the  U.P.S.C.
 Examination  was  as  follows:

 Joint  Services  Wing  Course.—
 January  95l,  4423
 August  1951,  940
 January  1952,  2095

 Military  Wing  Course.—
 January  95l,  324
 August  95  940
 January.  ‘1952  820
 Ch.  Raghubir  Singh:  How  many  were

 selec
 Shri  Gopalaswami:  The  number  of

 candidates  finally  admitted,  for  the
 Joint  Services  Wing  course  was  +166,
 +159,  and  45  for  the  respective  periods,
 and  for  the  military  wing,  30,.64,  and
 52  respectively.

 Prof.  Agarwal:  How  many  were
 ‘rejected  in  the  medical  test?

 Shri  Gopalaswami:.I  shall.  give  the
 figures  for  the  same  periods:  They “were  :2l,  47,  and  49  respectively  :  for
 the  Joint  Services  Wing,  and  6,  0
 and  !  for.  the  Military  .Wing
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 Sardar  Hukam  Singh:  Is  it  a  fact
 that  some  of  these.  cadets  were  rejected
 after  they--had  attended  two  or  three
 terms,  on  the  ground  that  they  lack-
 ed  self-confidence  or  had  no  miiitary
 bearing?

 Shri  Gopalaswami:  It  is  possible  that
 some  ofthem  were  sent  out,  if  they
 had  proved  themselves  unsuitable  for
 the  course  they  had  entered  upon.

 Sardar  Hukam  Singk:  In  view  of  the.
 hardship  caused  to  the  cadets  who  are
 expelled  after  having  attended  two  or
 three  terms,  would  the  Government
 request  the  U.P.S.C.  or  the  Selection
 Board  that  they  should  try  to  come
 to  some  conclusion  even  in  the  first
 session  itself?

 Shri  Gopalaswami:  I  recognize  the
 hardship  both  to  the  boys  and  to  their
 parents.  The  paramount  considera-
 tion  is  that  we  have  to  make  sure  that
 the  cadets  we  take  are  cadets  who  will
 prove  to  be  suitable  as  officers  of  the
 Army.  So  far  as  the  authority  for
 rejections  is  concerned,  I  think  once
 the  cadets  enter.  the  academy,  they
 should  be  under  the  control  of  the
 academy  authorities.  I  am  speaking
 subject  to  correction,  when  I  say  that
 no  particular  cadet  is  taken  off  the
 academy  without  the  orders  of  Gov-
 ernment.  I  remember  having  dealt
 with  one  or-two  such  cases  already.
 However,  I  am  speaking  here  subject
 to  correction.

 ‘Mr,  Speaker:  Question  hour  is  over.

 WRITTEN  ANSWERS  TO  QUESTIONS
 EXPERTS  UNDER  Point  Four

 PROGRAMME

 *711,  Shri  M.  R.  Krishna:  (a)  Will
 the  Minister  of  Finance  be  pleased  to
 state  what  are  the  qualifications  and
 the  period  of  practical  experience  of
 the,  experts  who  have  come  to  advise
 under  Point  Four  Programme?

 (b)  Is  there  any  supervision  of  their
 work?

 (c)  What  is  the  total  amount  expect- ed  to  be  spent  on  these  experts  for
 their  stay  in  India  in  the  form  of
 allowances  and  facilities?

 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  (a)..A  full  statement  is
 being  prepared  and  will  be  laid  on
 the  Table  of  the  House

 (b)  The.
 $  gs

 are.  attached  to  the
 Ministries  ernment.  of  India

 and  .  the  Goveraments  -makipg
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 requests  for  them  and  are  directed  by
 them  in  their  work.

 (९)  The  Government  of  ‘India  pro-
 vides  only  transport  facilities  and
 secretarial  assistance  for  these  experts
 and  these  costs  would  naturally  vary
 from  expert  to  expert.  A  rough  esti-
 mate  would  be  about  Rs.  10,000  per
 year  per  expert.

 JANTA  COLLEGE,  ALIPORE
 *714,  Shri  A.  K.  Gopalan:  ‘Will  the

 pen  nda
 of  Education  be  pleased,  to

 State:
 (a)  whether  the  U.  S.  Ambassador

 in  India_  recently  visited  the  Janta
 College  at  Alipore,  accompanied  by  any Official  of  the  Government  of  India;

 (b)  if  so,  when,  for  what  purpose, and  accompanied  by  whom;
 (c)  whether  this  visit  was  sponsored

 by  the  Government  of  India;
 (d)  whether  the  Government  of

 India  proposes  to  arrange  for  the  visit
 to  educational  institutions  also  of other  foreign  diplomats  in  India;  and

 (e)  how  far  the  aims  and  objects of  the  Janta  College  and  its  working were  furthered  by  these  visits?
 The  Parliamentary  Secretary  to  the

 Minister  of  Education  and  Natural  Re-
 sources  and  Scientific  Research  (Shri K.  D.  Malaviya):  (a)  to  (c).  The
 United  States  Ambassador  who  expres- sed  interest  in  the  working  of  the  Janta
 College  visited  the  institution  on  9th
 May,  952  and  was  accompanied  by
 Education  Secretary.  The  visit  was
 not  official.

 (d)  Whenever  a  foreign  diplomat  or
 any  distinguished  foreign  visitor  has
 expressed  the  wish  to  visit  the  insti-
 tution,  arrangements  for  the  same
 have  been  made  through  the  Delhi
 State  Government.  Recently  the  Cul-
 tural  Mission,  which  had  come  from
 China,  expressed  a‘  desire  to  see  some
 educational]  institutions  in  this  couptry. The  Government  made  all  necessary
 arrangements  for  this  purpose.  Our
 envoys  abroad  also  take  considerable
 interest  in  the  educational  and  cultural
 institutions  of  the  countries  where  they
 are  sent.

 (e)  Such  visits  serve  to  encourage
 teachers  and  students  of  the  institu-
 tion  by  providing  evidence  of  public
 interest  in  their  work.

 Banaras  Hinpu  UNIVERSITY
 #7227,  Shri  Jhulan  Sinha:  Will  the

 Minister  of  Education  be  pleased  to
 state  the  present  financial  position  of
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 the  Banaras  #lindu  University  and  the
 amount  of  Government  aid  granted  to. the  University  annually  during  the  last
 five  years?

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  and  Natural
 Resources  and_  Scientific  Research
 (Shri  K.  D.  Malaviya):  The  accounts
 of  the  University  for  the  year  95l-52
 have  not  yet  been  audited.  The  budget
 estimates  for  1952-53  show  a  deficit  of
 Rs.  48,8l  under  the  General  Revenue
 Account  and  Rs.  3,37,358  in  the  General
 Fund  Capital  Account.

 A  statement  showing  ‘the  grants.
 paid  to  the  University  by  the  Govern-
 ment  of  India  during  the  last  five  years
 is  placed  on  the  Table  of  the  House.
 [See  Appendix  IV,  annexure  No.  15).

 Export  AND  ImPporRT  TRADE

 *730.  Shri  K.  K.  Basu:  Will  the

 reload
 of  Finance  be  pleased  to.

 state:
 (a)  the  total  volume  of  export  and

 import  trade  with  U.S.A.  and  U.K.,
 U.S.S.R.  and  China  during  the  last
 five  years  i.e.  1947,  1948,  1949,  4950
 and  95i;

 (b)  the  names  of  the  commodities
 in  such  transactions;  and

 (c)  the  total  amount  involved  in
 such  transactions?

 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  (a)  to  (c).  Four  state-
 ments  giving  details  of  export  and  im-
 port  trade  of  India  with  U.S.A.,  U.K.,
 U.S.S.R.  and  China  for  the  years  1947-
 48,  1948-49,  1949-50,  950-5l  and  95l-
 52  are  placed  on  the  Table  of  the

 Foust
 [See  Appendix  IV,  annexure

 oOo 1
 DEVALUATION  OF  RUPEE

 *73.  Shri  Morarka:  Will  the  Minis-
 ter  of  Finance  be  pleased  to  state  the
 extra  amounts  of  money  that  we  had
 to  spend  during  1949-50,  950-5l  and
 1951-52  due  to  the  devaluation  of
 rupee  for:

 (i)  Food  Imports;
 (ii)  Imports  of  capital  goods  for

 River  Valley  projects  and
 Fertiliser  projects;

 (iii)  Import  of  Railway  locomotives,
 carriages,  wagons  and  other
 railway  stores;

 (iv)  Import  of  motor  “tars  and
 trucks;  and

 (v)  Our  foreign  embassies?
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 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  The  extra  amount  of
 rupees  spent  on  the  various  items  men-
 tioned  by  the  hon.  Member  due  to  the
 devaluation  of  the  rupee  cannot  be
 calculated  because  the  variation  in  the
 rupee  value  of  imports  was  caused  not
 only  by  the  change  in  the  exchange
 rate  of  rupee  but  also  by  various  other causes  like  fluctuations  in  foreign
 prices,  variations  in  our  import  re-
 quirements,  availability  of  supplies  in
 foreign  countries  and  the  foreign  ex-
 Change  resources  limiting  the  value  oi
 permissible  imports.

 FoREIGN  FIRMS

 *732.  Shri  A.  हू,  Gopalam:  (a)  Will
 the  Minister  of  Fimance  be  pleased  to
 state  the  number  of  foreign  firms
 which  were  previously  incorporated
 outside  India  (country-wise)  and  have
 since  Partition  got  them  incorporated
 in  India  with  rupee  capital?

 (b)  What  is  the  total  authorised
 and  paid  up  capital  for  such  firms?

 (c)  How  many  of  such  firms  have
 joined  partnership  with  Indian
 businessmen?

 (a)  How  is  the  total  authorised
 capital  of  such  firms  divided  into
 various  industries?

 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  (a)  to  (d).  A  statement
 giving  the  information  required  is  laid
 on  the  Table  of  the  House.  [See  Ap-
 pendix  IV,  annexure  No.  77]
 GOVERNMENT  HARNESS  AND  SADDLERY

 Factory
 *733.  Shri  A.  हू,  Gopalan:  Will  the

 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  proposals  are  being
 considered  or  have  been  finalised
 for  the  closure  of  the  Government
 Harness  and  Saddlery  Factory,  Para-
 chute  Factory  and  Small
 Factory  at  Kanpur;

 (b)  whether  the  Government  ot
 India  have  considered  the  question  of
 converting  these  factories  for  pro-
 duction  of  civilian  goods  if  not,  why
 not;  and

 (c)  whether  the  reports  of  the  re-
 organising  committee  on  this  subject
 will  be  laid  on  the  Table?

 The  Minister  of  Defence  (Shri
 Gopalaswami):  (a)  No,  but  in  the  pro-
 cess  of  the  general  economic  review
 of  items  of  defence  expenditure,  Gov-
 ernment  is  examining,  inter  alia,  the
 89  P.S.D.
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 justification  for-maintaining  in  their
 existing  form  the  several  defence  in-
 stallations  including  ordnance  and
 clothing  factories.  This  examination
 is  a  routine  matter  and  is  made
 periodice"y  in  a  general  way,  but  not
 with  reference  to  any  particuiar  ins-
 tallations.

 (b)  The  question  has  not  been
 considered  as  the  factories  are  pro-
 ducing  equipment  required  by  the

 Defence  Services.  To  the  extent  that
 they  have  capacity  surplus  to  immcdi-
 ate  defence  requirements,  they  are  al-
 ready  being  used  for  production  of
 goods  required  by  civilian  indentors.

 (c)  Presumably  the  hon.  Member  is
 referring  to  the  report  of  a  department- al  committee.  If  so,  it  is  not  intended
 to  place  the  report  on  the  Table  of
 the  House.

 IMPROVEMENT  OF  EDUCATION  IN  THE
 ANDAMAN  AND  NicosaR  ISLANDS

 *734.  Bishop  Richardson::  Will  the
 Minister  of  Education  be  plensed  to

 state  what  steps  are  being  taken  to
 improve  the  standard  of  education  in
 the  Andaman  and  “Nicobar  Islands?

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  and  Natural
 Resources  and  _  Sclentific  Research
 (Shri  K.  D.  Malaviya):  In  95l,  an
 officer  was  deputed  to  Andamans  to
 prepare  a  plan  for  the  development  of
 educational  facilities  and  the  report
 of  the  officer  is  now  under  considera-
 ‘ion.  A  provision  of  Rs.  35,000  has
 been  made  in  the  current  year’s
 budget  for  making  a  beginning.

 ORDNANCE  FACTORIES  EMPLOYEES
 143,  Shri  S.  N.  Das:  Will  the  Minis-

 ter  of  Defence  be  pleased  to  state:
 (a)  whether  the  Committee  of  En-

 quiry  set  up  to  examine  the  present
 day  scales  of  pay  of  civilian  personnel
 employed  in  Ordnance  Factories  and  to
 suggest  ways  and  means  for  the  im-
 plementation  of  the  Central  Pay  Com-
 mission’s  recommendation,  has  sub-
 mitted  its  report:

 (b)  if  so,  whether  Government  have
 considered  the  report  and  taken  any decision  in  the  matter;  and

 (c)  if  not,  how  long  it  will  take  to
 come  to  any  decision  in  the  matter?

 The  Minister  of  Defence  (Shri
 Gopalaswami):  (a)  No.

 (b)  Does  not  arise
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 (c)  The  Committee  was  asked  to
 submit  its  report  by  the  end  of  May,
 1952,  For  .navoidable  reasons  the
 work  has  been  held  up.  The  Com-
 mittee  has  been  asked  to  expedite  and
 submit  its  regort  with  the  least  possi-
 ble  delay.

 TECHNICA!.  ASSISTANCE  SCHEMES

 144,  Shri  Nevatia:  Will  the  Minister
 of  Fimance  he  pleased  to  state

 (a)  what  <re  the  various  schemes  of
 technical  ass.stance  under  which  India
 has  secured  cr  can  secure  technical  aid
 from  abroad  and  also  get  Indian  tech-
 nicians  trained  abroad;

 (b)  whether  private  industries  have
 been  informed  of  the  facilities  offered
 under  these  various  schemes;

 (c)  whether  applications  have  been
 received  from  private  industries  and
 if  so,  how  many;

 (d)  whether  ‘Government  process
 these  applications  before  forwarding
 India’s  requi:  ements  to  the  authorities

 ~concerned
 (९)  how  many  applications  -from

 private  industries  and  h
 respect  of  Gavernment  cials  have
 been  forwarded;  and

 (f)  how  many  industries  have  re-
 ceived  or  are  likely  to  receive  actual
 assistance  under  the  various  schemes?
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 The  Minister  of  Finance  (Shri  C.  D.
 Deshmukh):  (a)  The  various  schemes
 under  which  India  has  secured  and  is
 securing  technical  assistance  from
 abroad.  including  trainee  facilities, are:—

 (i)  The  technical  assistance  schemes
 of  the  United  Nations  and  its  specialis ed  agencies;

 (ii)  The  Technical  Co-operation Scheme  under  the  Colombo  -Plan;
 (iii)  The  Point  Four  Programme  of

 -he  United  States.  of  America;  and
 (iv)  The  Ford  Foundation  Scheme

 of  technical  assistance.
 “(b)  ‘Yes  Sir.
 fe)  Yes,  Sir.  The  total  number  of

 applications  received  from  the  private
 sector  ‘so  far  for  experts  as  well  as
 trainee  facilities  is  178

 (ad)  Yes,  Sir.
 (९)  02  requests  for  experts  and

 trainee  facilities  from  the  private
 sector  and  504  similar  requests  for  ‘he

 ‘&s0vernment  sector  have  been  forward-
 ed

 (f)  The  requests  from  the  private sector  ate  still  under  consideration
 except  that  in  one  case  training  facili-
 ties  were  secured  under  ‘the  Point
 Four  Prégramme
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 HOUSE  OF  THE  PEOPLE
 Wednesday,  llth  June,  952

 The  House  met  at  a  Quarter  Past
 Eight  of  the  Clock

 [Mr.  SPEAKER  in  the  Chair]

 QUESTIONS  AND  ANSWERS
 (See  Part  7)

 9-15,  AM.
 STATE  ARMED  POLICE  FORCES

 (EXTENSION  OF  LAWS)  BILL
 The  Minister  of  Home  Affairs  and

 States  (Dr.  Katju):  I  beg  to  move  for
 leave  to  introduce  a  Bil!  to  provite
 for  the  extension  of  disciplinary  laws
 in  force  in  any  State  reiating  to  the
 armed  police  force  of  that  State  to
 members  of  the  said  force  when  serv-
 ing  outside  that  State.

 Mr.  Speaker:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a_  Bill  to  Provide  for  the
 extension  of  disciplixary  laws  in
 force  in  any  State  relating  to  the
 armed  police  force  of  that  State
 to  members  of  the  said  force  when
 serving  outside  that  State”.

 The  motion  was  adopted.
 Dr.  Katju:  I  introduce  the  Bill.

 GENERAL  BUDGET—DEMANDS
 FOR  GRANTS—co.id.

 Demann  No.  l—MInNistRY  oF  DEFENCE
 Mr.  Speaker:  We  will  now  proceed

 to  discuss  the  cut  motions  67  Demani
 No.  ll.  The  discussion  was  pr  ce2d-
 ing  yesterday  and  today,  I  believe,  the
 discussion  is  coming  to  an  end  at
 ‘10-15.  At  ll  there  is  going  to  be  a

 voting.  Before  that,  the  Minister  has
 63  PSD
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 to  reply.  I  made  it  specifically  clear
 yesterday  that  ll  was  the  point  in-
 clusive  of  the  time  to  be  granted  to
 the  Minister  for  reply.

 Shrimati  Renu  Chakravartty:
 (Basirhat):  Sir,  may  we  have  haif  an.
 hour  more  to  speak......

 Mr.  Speaker:  I  asked  him  yesterday
 and  he  said  he  would  require  about
 45  minutes.  Therefore  the  discussi:‘a
 will  go  on  up  to  10-15,  so  that  he  wil
 have  the  necessary  time  for  giving.
 reply.  Hon.  Members  w-ll  agree  that
 there  is  no  use  their  making  éll:ga-
 tions,  statemen‘s,  reaussts  and  all
 that.  They  mvst  get  the  exolen:tion from  Government  and  even  at  the  cast
 of  one  or  two  speakers  for  that  pur-
 pose,  I  am  going  to  give  him  as  much
 time  as  he  wants.  It  is  equaily  im-
 portant,  perhaps  more  important,  that
 his  point  of  view  should  b2  not  only before  this  House  but  before  the.
 general  public  outside.

 Shrimaci  Renu  Chakravartty:  Sir,  I
 would  make  a  _  submission.  The
 Minister  may  be  given  45  minutcs.
 But  since  most  of  the  time  was  taken
 by  the  Congress  Party  yeste.dsy,  the
 three  remaining  speakers  from......

 Mr.  Speaker:  Order.  order.  I  may inform  the  hon.  Member  that  I  a:n  not
 only  keeping  a  list  of  Mem>ers  who
 have  spoken  but  the  ‘otal  time  takem
 The  total  time  for  discussion  yester-
 day  was  three  hours  and  39  minutes
 out  of  which  the  Opposition  Member
 took  one  hour  and  36  minutes.

 An.  Hon.  Member:  It  comes  to  less than  half.
 Mr.  Speaker:  It  comes  to  nearly half.  Hon.  Members  wil!  see  that  the

 time  taken  is  about  ont  hour  and  २6
 minutes.

 Shri  Nambiar  (Mayuram):  No  cut
 motions  from  the  other  side.  Sir.

 Mr.  Speaker:  The  hon.  Member  wilk
 see  that  when  a  cut  motion  is  tabled,
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 IMr.  Speaker]
 as  I  said  in  the  beginning,  it  is  the
 Property  of  the  House  and_  every
 Member  is  entitled  to  express  his
 views.  It  is  not  as  if  the  Dpposiiioa
 has  the  right  to  make  the’r  speeches
 and  bring  out  points,  aliegations  and
 criticisms  aad  the  other  side,  simply
 because  it  is  in  a  majorty,  should  sit
 silent.  No.  They  are  expected  to  be
 replied  to  and  they  must  give  an
 adequate  reply.  That  is  the  whole
 point.  Any  time  taken  now  is  time
 lost  for  the  discussion.  So  the  best
 course  is  to  understand  that  we  divide
 the  time  in  a  rough  and  reaiy  manner.
 Sometimes  one  party  may  have  a  few
 minutes  more;  sometimes  the  other
 party  may  have  a  few  minutes  more.
 It  all  depends  upon  the  subject.

 श्री  बी०  जी०  देशपांडे  :  सभापति
 महोदय,  कल  से  रक्षा  विभाग  के  अय  संकल्प
 की  मांगों  पर  जो  चर्चा  हुई  उस  चर्चा  को
 सुनते  समय  मेरा  पर्याप्त  मनोरंजन  हुआ।  में
 न  देखा  कि  जो  अहिंसा  के  पुजारी  थे,  जो  इस
 में  विश्वास  रखते  थे  कि  इस  देना  की  रक्षा
 के  लिये  अहिंसा  का  प्रयोग  किया  जायगा
 वही  अब  कहते  हें  :

 स्त्रेण  रक्षित  राष्ट्र  शास्त्र
 चिन्हा  प्रवकंता

 दूसरी  तरफ़  जो  लोग  रक्त  क्रांति में विश्वास
 करते  हैं  वह  शान्ति  परिषद्‌  बुलाने  की  मांग
 कर  रहे  थे  और  हाउस  में  इस  देश  की  सेना
 कम  करने  की  मांग  कर  रहे  थे  7  मेरी
 समझ  में  यह  सुरक्षा  विभाग  का  जो  अर्थ
 संकल्प  है  उस  समय  इन  विचार  धाराओं
 के  बीच  में  जो  संघर्ष  हो  रहा  हैं  उस  पर
 वाद  विवाद  करने  का  समय  नहीं  हैँ  v  सुरक्षा  का
 अर्थ  संकल्प  जब  हाउस  में  आया  है  और  सर-
 करने  सुरक्षा  का  भार  अपने  ऊपर  लिया  है
 तब  हम  मानते  हैं  कि  इस  देश  में  सेना  होनी
 चाहिये  ।  और  जब  हम  सेना  का  उपयोग
 जरूरी  रास्ते  हे  तो  मेरा  कहना  यह  है
 कि  इस  पर  भी  वाद  विवाद  करने  की  आवश्यक-
 ता  है,  ऐसा  में नद्दी  समझता।  वाद

 विवाद  का  प्रश्न  केवल  इतना  ही  है  कि
 आज  जो  देश-  में  कांग्रेस  वालों  के  शासन
 के  समय  जो  सेना  है  इस  से  काम  चलने  वाला
 हूँ  या  नहीं  है  ।  सेना  की  हमें  बहुत  भारी
 आवश्यकता  है  ।  मेरा  यह  कहना  हूँ  कि
 आज  सेना  का  जो  संगठन  हो  रहा  हैँ  वह
 देश  की  परिस्थिति  के  अनुकूल  वो  रहा  है
 या  नहीं  ।  हमारा  यह  अर्थ  संकल्प
 कांग्रेस  पार्टी  को  विदेश  नीति  से  बंधा  हुआ
 हँ  ।  हमारी  विदेश  नीति  विशेष  प्रकार
 की  होने  के  कारण  हमारा  सुरक्षा  का  अर्थ
 संकल्प  भी  इसी  प्रकार  है  और  में  जानता

 हूं  कि  इसके  कारण  आज  देश  की  सुरक्षा भी
 खतरे  में  है  ।

 जब  इस  देश  में  पाकिस्तान  का  निर्माण
 किया  गया,  जब  उस  का  जन्म  हुआ,  तो
 इस  बात  का  बिल्कुल  विचार  नहीं  किया
 गया  कि  पाकिस्तान  और  हिन्दुस्तान  के
 बीच  में  कोई  नैसर्गिक  सोमा  नहीं  2  और,
 जैसा  नेताजी  के  लेफ्टिनेंट  श्री  जगन्नायराव
 कृष्णराव  भोंसले,  ने  बचाया,  इस  देश  की
 २१००  मील  लम्बी  सीमा  है  २५००  भीड़

 समुद्री  सीमा  हैं  और  पाकिस्तान  और

 हमारे  बीच  में  कोई  नेसगिक  अड़चन  न  होने
 के  कारण,  हमारे  देश  की  रक्षा  का  प्रश्न
 विकट  हू  ।  फिर  हमारी  सरकार  की
 विदेश  नीति  के  कारण,  जिसकी  प्रशंसा
 करते  कांग्रेस  पार्टी  कभी  नहीं  थकती,  कम्यु-
 लिस्ट  भय  भी  तिब्बत  के  पस  आ  कर  हिन्दुस्तान
 की  सीमा  पर  आ गया.  हैँ  7  कश़्मीर  के
 बारे  में  मेरे  एक  मित्र  ने  कांग्रेस  पार्टी  की
 और  यहां  की  नीति  की  बड़ी  भारी  तारीफ़
 की  ।  लेकिन  में  जानता  हूं  कि  काश्मीर
 का  खतरा  आज  भी  क़ायम  है  7  इस  के
 लिये  भी  हमारी  सरकार  की  विदेश  विषयक
 नीति  ही  ज़िम्मेवार  हैं  ।  मुझे  पता  हैँ  कि
 इस  देश  में  जब  शान्ति  समझता  हुआ,
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 सीजञफ़ायर  (cease-fire)  का  ट्रस  (truce)
 हआ,  तो  यहां  के  मिलिटरी  आफिसर  से
 किसी  से  नहीं  पूछा  गया  और  उन  से  पूछे

 बग़ेर  दुनिया  में  अपनी  शान्ति  का जय  जय  कार
 कराने  के  लिये  सीज  फ़ायर  किया  गया
 और  यह  अग्नि  हमारे  देश  में  जलती  रखी
 गयी,  जिस  के  कारण  आज  भी  हम  को  बड़ा
 पैसा  खच  करना  पड़ता  |

 जद  में  इस  दशक  की  तरफ़  देखता  हूं
 ओर  यहां  के  मिग  सुनता  हूं,  तो  मुझे  ऐसा
 भाव  होने  लगता  हूँ  ि  मानों  इस  समय

 दुनिया  में  कोई  बड़ा  युद्ध  होने  वाला  नहीं
 हैँ,  लेकिन  ऐसा  समझ  कर  इस  देश  की  सुरक्षा
 की  सिद्ध  की  जा  रही  है  -  लेकिन  एक
 बात  जरूर  है  कि  काश्मीर  के  बारे  में  थोड़ा
 भय  और  आशंका  शासक  वर्ग  के  हृदय  में

 होने  के  कारण  वह  फौज  को  जो  कम  करने
 बद्ध  को  उन्होंने  और  बढ़ाया  हूँ  1

 लेकिन  आप  कं  किसी  प्रथम  श्रेणी  की  शक्ति
 के  साथ  बुद्ध  करा  हैं,  अमरीका  या  रूस  के
 साथ  युद्ध  करना  हैँ,  यह  समझ  कर  इस  देश
 में  तैयारी  नहीं  हो  रही  है  7  में  यह  नहीं
 चाहता  कि  आप  को  किसी  देश  के  साथ  लड़ाई
 हो  आर  यह  भो  में  मानने  को  तैयार  हूं  कि
 सनीवयवर्त्ती  भविष्य.  में  हमारी  किसी  बड़े
 देख  क े_साथ  लड़ाई  नहीं  होगी,  लेकिन  इस
 देश  की  सुरक्षा  की  सिद्ध  आप  को  इसी
 आधार  पर  करनी  पड़ेगी  कि  इस  देश  की

 लड़ाई  किसी  बड़ी  भारी  पावर  के  साथ
 रूस,  इंगलेंड  अथवा  अन्य  किसी  ऐसी  ही
 शक्ति  के  साथ  सभोववर्ती  भविष्य  में  लड़नी
 पड़ेगी  और  इसलिये  इसी  बुनियाद  व  आधार
 पर  हमें  इस  देश  का  सैनिक  संगठन  सूद
 व  सबल  बनाना  चाहिये  ।  लेकिन  जब  में

 इस  डिफ़ेंस  बजट  के  आंकड़ों  की  तरफ़  देखता

 हूं  तो  मुझे  इस  प्रकार  को  तैयारी  के  कोई

 चिह्न  न्त्हों  मिलते  ।  और  यह  जो  १९७

 जा रहे थ, उस के
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 करोड़  का  सुरक्षा  का  अर्थ  संकल्प  है,  उस  को
 में  पर्याप्त  नहीं  समझता  और  मेरा  तो
 उल्टा  आक्षेप  यह  है  कि  इस  देश  में  जिस  प्रकार
 की  सुरक्षा  की  तैयारी  करना  आवश्यक

 है,  उस  के  लिये  १९७  करोड़  का  बजट
 काफ़ी  नहीं  है  ।  परन्तु  में  यह  भी  जानता

 हूं  कि  इस  देश  की  आर्थिक  अवस्था  को
 देखते  हुए  इस  से  ज़्याद।  खर्चा  आप  नहों  कर
 सकते  थे।  और  में  यह  भी  मानता  हूं  कि आप
 अमरीका  या  दूसरे  अन्य  बड़े  देशों  के  बराबर

 सुरक्षा  पर  रुपया  खर्च  नहीं  कर  सकते,  लेकिन
 तो  नो  म  अपना  आक्षेप  वापिस  लेने  को  तैयार

 नहीं  हूं।  यहां  कहा  गया  कि  यहाँ  की  फ़ौज  बड़ी
 मारी  नहीं  है,  में  इस  को  मानता  हूं,  लेकिन
 जैसा  कुछ  मित्रों  ने  सुझाव  दिया  है  कि  यह
 सेना  कम  होनी  चाहिये,  में  उस  से  सहित
 नहीं  ।  मेरा  कहना  है  कि  आज  जो  यह
 २२६  करोड़  का  ग्रास  ऐक्सपेंडोचर
 (Gross  €ज्कूथापांधपा०)  है  उस  २२६
 करोड़  में  से  में  देखता  हूं  कि  केवल  os  करोड़
 रुपया  सिविल  पड  मिलि टरों  पर्सनल

 (Civil  and  military  personnel)
 पर  खच  किया  जा  रहा  है।  दूसरे  हेड  ्  (heads)
 के  अन्दर  काफ़ी  एकॉनानी  और  सेविंग

 (बचत)  को  गुंजायश  ह।  यह  ज  इंगलैंड
 से  स्टोर  परचेज  (store  purchase)

 के  चार्जेज  (charges)  पर  करोड़ों  रुपया
 खं  हो  रह  हूँ,  उस  नें  काफ़ी  करो  की  जा
 सकती  है  ।  इस  हाउस  में  सभागृह  काफ़ी
 समय  से  जीप  स्कैंडल  (वें  ७०७०  scandals)
 तथा  अन्य  दूसरी  करप्शन  (भ्रष्टाचार)
 और  वेस्ट  आफ़  पक  मवी;(फू&806  of

 public  money)  की  चर्चा  चलती  रही
 है  कि  किस  अकार  का  करशन  ओर  झुकाये
 का  वेस्टेज  इन  में  होगा  हैं  ।  पब्लिक
 एकाउन्टस'  कमेटी  (  Public  Accounts

 Committee)  को  ो  नो
 आप  देख  लो जिप रे  जो  सालहा  साल  इसी
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 [  श्री  बी०  जी०  देशपांडे  ]

 बात  की  शिकायत  करती  रही  है  और  किस

 तरह  से  गजटेड  एस् टी मेट्स  (Budget-
 ed  Estimates)  से  ज़्यादा  खर्च  बिना
 उस  की  पूर्व  स्वीकृति  के  वहां  पर  होता
 रहा  है,  यह  सब  होने  के  परुचातु  भी  हम
 देखते  हें  कि  उस  दिशा  में  कोई  सुधार  दृष्टि-
 गोचर  नहीं  हो  रहा  है  ।  एक  मिलेटरी
 एक्सपर्ट  (सेना  सदन)  ने  मुझे  बताया

 हैं  कि  इसी  १९७  करोड़  के  बजट  में
 आज  से  दुगनी  फ़ौज  हम  भर्ती  कर  सकते

 है,  और  उस  में  काफ़ी  इकोनामी  हो  सकती

 हा

 जो  गरीब  देश  हैँ,  उन  को  सोचना  पड़ेगा
 कि  जब  दुनिया  में  रूस  और  अमरीका  दो

 फ्रंट सु  (मोर्चे)  बने  हे  और  दुनिया  में  बड़ी
 भारी  लड़ाई  होन  वाली  है,  तो  हमें  भी  अपना
 सैनिक  संगठन  किस  प्रकार  से करना  आवश्यक

 हँ  ।  यह  ठीक  हूँ  कि  आप  के  पास  उतना
 पैसा  नहीं  है,  तो  भी  आप  को  अपने  देश  का
 सेना  संगठन  इस  प्रकार  से  करना  पड़ेगा
 कि  उठ  में  पैसा  भी  कम  लगे  और  देश  की

 सुरक्षा  का  भी  समुचित  प्रबन्ध  हो  ।  में
 आक्षेप  करों.  चाहता  हूं  कि  इस  देश  की

 सुरक्षा  के  बारे  में  कोई  ख़ास  निश्चित्‌  योजना

 हमारे  पास  नहीं  हू।  There  is  no

 planning  regarding  the
 defence  of  the  country.
 में  ने  स्पोर्ट  पढ़ी  तो  उसमें  आम्र  फोर्सेज_
 के  रिमारगनाइजेशन  (Reorganisation
 of  armed  forces  के  बारे  में  जिक्र  है
 और  उस  में  बड़ी  तारीफ़  की  गई  हूँ  कि

 हम  ने  इस  तरह  सेना  का  पुनर्गठन  और
 रिआरगनाइजेशन  किया :  There  is  no

 reorganisation,  but  a  comp-
 lete  dislocation  and  disorgan-
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 isation  of  the  whole  of  the
 defence  machinery.  मेरी
 समझ  में  तो  यह  पुन संगठन  नहीं  बल्कि
 डिफेन्स  फ़ोर सेज़  का  डिसआरगनाइज्रेशन,
 डिस् लोकेशन  (विघटन)  और  असंग्रह  ही
 किया  गया  है  ।  पहले  कमान्डर  इन  चीफ़

 (Commander-in-Chief)  जरा,  चल
 और  नम  तीनों  प्रकार  की  आर्मी

 (सेना)  का  हेड  (मुखिया)  होता  था
 और  वही  'डिफेन्स  मिनिस्टर  (रक्षा  मंत्री)
 होता  था,  अब  उन्होंने  यह  कर  दिया  हू  कि
 कमांडर  इन  चल  सिर्फ़  ग्राउंड  आर्मी

 (भू-सेन।)  का  हेड  रहेगा,  बाक़ी  एयर  और
 नेवी  के  अलग  अलग  हेड्स  होंगे  और  इन
 तीनों  में  कोआरडिनेशन  (समन्वय)  का  भार
 सिविलियन  डिफेन्स  मिनिस्टर  के  हाथ  में
 दे  दिया  गया  हूँ  t  Without

 casting  any  aspersion
 on  the  ability  or  calibre
 of  the  Defence  Minister,  I
 want  to  say  that  the  Def-
 ence  Minister  is  not  capable
 of  reorganising  and  planning

 the  defence  of  this  country.
 में  यह  बताना  चाहता  हूं  कि  जब  तक  इलम
 का  कोई  अनुभवी  और  सैन्य  शास्त्र  का  ज्ञाता
 इस  का  संचालन  नहीं  करता  तब  तक  इस
 देश  का  सैनिक  संगठन  अच्छी  तरह  से

 नहीं  हो  सकता  हूँ  -  मुझे  शक  हूँ  और  मेरे

 हृदय  में  यह  सन्देह है  कि  आप  ने  नेवी  व

 एयर  पर  जो  ब्रिटिश  अफ़सर  नियुक्त  किये

 हुए  हैँ,  वह  एक  हिन्दुस्तानी  सेनापति  के
 अन्तर्गत  काम  करने  के  लिये  तैयार  नहीं
 दिखाई  पड़ते,  और  इसी  कारण  उन  का
 विघटन  कर  दिया  हँ  और  विघटन  करने
 के  पश्चात्  यह  कार्यभार  सिविलियन  डिफ़ेन्स
 मिनिस्टर के  पास  चला  गया  है  1  में  पूछना

 .
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 चाटता  हूं  कि  क्या  हिन्दुस्तान  में  आपके  पास
 सेना  विशेषज्ञ  नहीं  हें  ?  में  बतलाना  चाहता
 हैं  कि  सैनिक  शास्त्र  के  एक्सपर्ट a  (विशेषज्ञों)
 को  यहां  कमी  नहीं  हँ  और  इसी  हाउस  में
 मेजर  जनरल  भोंसले  जैसे  सेना  मौजूद
 है,  और  उन  की  सेवायें  आप  इस  कार्य  के
 लिये  ले  सकते  हे  ।  आप  का  जो  जल,  थल
 और  नभ  सेना  का  संगठन  है,  वह  अच्छा
 और  पर्याप्त  नहीं  है  ।  ऐयरकराफ़्ट्स
 केरियर  (aircrafts  carriers  )  भी आप
 के  पास  नहीं  हूँ  और  उसके  ना  होने  के  कारण
 आप  का  सेना  संगठन  का  काम  अबू  और
 अपसरी  हैं  ।  में  यह  मांग  करना  चाहता
 हूं  कि  पुन:  सेना  के  यह  तीनों  विश्व  एक
 कमांड  और  नेतृत्व  के  अन्दर  आयें  और
 उस  हेतु  इस  हाउस  आफ़  दी  यो पुल  और  बाहर
 के  लोगों  का  सहयोग  हासिल  किया  जाय
 और  एक  डिफेन्स  काबिल  (Defence  Co-
 uncil;  का  निर्माण  किया  जाय।  इस  के
 अलावा  आप  की  मिलेटरी  के  अन्दर  आज
 भी  अनेक  ब्रिटिश  अफ़सर  हूं  ।  जब  यहां
 यह  पूछा  गया  कि  उन  की  संख्या  कितनी

 हँ  और  म॑  ने  जब  यह  प्रश्न  किया  कि  यह
 ब्रिटिश  सेना  अफ़सर  भारत  और  इंगलैंड  के
 बीच  यदि  विरोध  उठ  खड़ा  होता  है  तो  क्‍या
 करेंग ,  तो  मुझे  इस  का  कोई  जवाब  नहीं  दिया
 गया  और  क्या  आप  देखते  नहीं  हे  कि  काज़मी  र
 के  मामले  में  इंग्लैंड  और  हिन्दुस्तान'दोनों
 देशों  की  नीति  में  विरोध  है  ।  क्या  आप
 को  भारत  को  पता  नहीं  &  कि  पाकिस्तान
 ने  जब  काइमौर  पर  हमला  करना  चाहा
 तब  वहां  के  इंगलिश  कमान्डर  इन  चीफ़
 ने  पाकिस्तान  की  मदद  करने  से  इंकार  कर
 दिया  क्या  हिन्दुस्तान  के  बारे  में  ऐसा  ही
 प्रश्न  उत्पन्न  हो  सकता  है  ?  मेरा  मत

 है  कि  आप  सेना  विशेषज्ञ  यूनाइटेड  किंगडम

 (United  Kingdom)  अमरीका  व  रूस  से
 मत  मंगाइये,  क्योंकि  यह  आप  के  विरोध
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 मेंजा  सकते  हैं।  क्या  इन  देशों  के  अलावा
 आप  को  और  कहीं  से  मिलेटरी  'ऐक्सपटस
 प्राप्त  नहीं हो  सकते  ?  हमें इस  काम  के  लिये
 इटली,  जर्मनी  और  जापान  से  सेना
 प्राप्त्  हो  सकते  थे।  वहां  से  मिलेटरी

 जीनियस  (military  genius)  हमें  मिल
 सकता  था।  में  रूस,  अमरीका  और  इंग्लैंड
 से  ऐक्सपर्ट  बुलाने  के  विरुद्ध  हुं।  हम  जमाने,
 जापान  व  इटली  से  इन  को  बुलायें।  इस
 देश  में  सेना  का  जिस  प्रकार  से  सं  उन  किया
 जा  रहा  है,  उस  के  बारे  में  में  दो  ही  शब्द
 कहना  चाहूंगा  ।  आप  स्टैंडिंग  आर्मी
 (standing  army)  थोड़ी  रख
 सकते  हैं,  इस  के  अलावा  आप  देश  के  सब
 लोगों  को  मिलेटरी  ट्रेनिंग  दे  सकते  हें  और

 गुरिया  स्केवयर  (guerrilla  squads)
 संगठित  कर  सकते  हैं।  और  है?  ग्रीवा
 स्कवड्स  के  जरिये  देश  का  अच्छी  तरह
 से  सैनिक  संगठन  हम  कर  सकते  हैं  ।  इस
 के  अलावा  आप  जो  माल  इंग्लैंड  आदि
 देशों  से  खरीदते  हे,  उस  के  बारे  में  जो  भ्रष्टा-
 चार  हुआ  हैँ  और  जो  जीप  स्कैंडल  हुआ,
 वह  सब  को  पता  ह  और  यहां  पर  उस  के
 बारे  में  अनेक  बार  चर्चा  हुई  हूँ  t  में

 तो  इस  सिद्धान्त  के  ही  विरूद्ध  हुं  कि  बाहर
 से  युद्धसामग्री  मंगाई  जाये,  और  इंग्लैंड
 व  अमरीका  से  तो  लेने  के  लिये  में  बिल्कुल

 विरुद्ध  हूं  ।  में  सुरक्षा  विभाग  के  मंत्री  महोदय
 से  एक  सीधा  प्रश्न  पूछना  चाहता  हूं  कि  दे  व
 को  आज़ाद  हुए  पांच  साल  हो  गये  हे  और
 क्या  कभी  आप  ने  इस  बारे  में  सोचा  है  कि
 अगर  किसी  प्रथम  श्रेणी  की  शक्ति  के  साथ
 आप  की  लड़ाई  होती  हैँ  तो  उस  अवस्था
 में  क्या  इंग्लेंड  व  अमरीका  आप  को  सहयोग
 और  सक्रिय  मदद  27  ?  आप  को  वह
 जीप सु  (jeeps)  व  एरोप्लेन  देते

 नहीं.  ऐसी  अवस्था  में  आप  कितने  दिनों
 तक  उस  शक्ति  के  सामने  लड़ाई  में  टिक
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 [at  बी०  जी०  देशपांडे  ]
 सकेंगे  ?  दुःख  के  साथ  कहना  पड़ता  है.
 कि  हमारी  आज़ादी  को  प्राप्त  हुए  पांच  वर्ष
 व्यतीत  हो  चुके  हें,  लेकिन  अभी  तक  कोई
 सैनिक  सुरक्षा  कौ  योजना  हमारे  देश  में
 नहीं  बन  पायी  हूँ  ।  कल  लड़ाई  होती  हैं,
 और  यदि  इंग्लैंड  आप  के  विरुद्ध  है  तो  आए
 को  माल  देने  को  इन्कार  भी  कर  सकता  हैं  |
 आप  की  खबर  भी  उन  को  मिल  सकती
 हँ  ।  आप  को  इस  अवस्था  में  जानबूझ  कर
 खराब  डिफ्रेक्टविव.  (defective) माल
 आप  को  सेबोटेज  (sabotage)  न॑  करने
 के  लिये  रूकता हूँ।  इस  के  लिये  में  मांग

 करता हूं  कि  पांच  साल  की  या  कोई  मुनासिब
 समय  की  योजना  बना  कर  उस  को  सब  के
 ऊपर  प्रायारिटी  (priority)  दे  कर  आप
 काम  कीजिये,  जिस  में  युद्ध  सामग्री  के  मामले
 में  हमारा  देश  स्वयंपूर्ण  हो  जाय  ।

 इस  देश  की  सेना  की  यहां  बहुत  स्तुति
 की  गई  है,  इस  प्रशंसा  में  में  भी  सम्मिलित  हूं
 लेकिन  में  बतलाना  चाहता  हूं  कि  जो  यहां  की
 सेना  बड़ी  अच्छी  है,  बड़ी  बहादुर  हैं  उस  का
 क्राइम  आज  की  सत्तारूढ़  पार्टी  नहीं  हैं
 वह  'इतनी  अच्छी  है  तो  इस  पार्टी  के  बाव  जूद
 भी  हैं।  यह  हम  ने  काशमीर  और  बाक़ी

 जगहों  में  देखा  है  ।  लेकिन  जैसी  इस  देश  की
 विदेश  नीति  चल  रही  हैं  उस  के  कारण  फ़ौज
 के  बहादुरी  के  साथ  लड़ने  पर  भी  हम  उस
 का  पूरा  फ़ायदा  नहीं  उठा  सकते  ।  काशमीर
 में  हमारी  फ़ौजें  बहादुरी  क ेसाथ  लड़ीं  लेकिन

 ..सजा  फ़ायर  (cease-fire)  के  कारण
 आधा  काशमीर  पाकिस्तान  के  पास  चला
 गया  ।  आज  हिन्दुस्तान  को  आजाद  हुए
 पांच  साल  हुए,  आप  ने  इस  बीच  में  क्या  किया।
 आप  ने  आधा  काश्मीर  खो  दिया  हैं  और
 डिफेन्स  डिपार्टमेन्ट  हमें  ा  कर  बता  रहा
 हैं  कि  आप  की  फ़तेह  हो  रही  है  ।  दुनियां

 में  ऐसी  डिफेन्स  और  वारेन  पालिसी
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 (forcign  policy)  कहीं  देखी  नहीं
 गई।

 आगे  चल  कर  में  एक  बड़े  नाजुक  और
 बड़े  खतरनाक  विषय  पर  बोलने  वाला  हूं  7  यह
 धम  निरपेक्ष  राज्य  में  में  बोल  रहा  हूं  इसलिये
 शायद  विधान  से  सम्बन्धित  लोगों  को  यह  अच्छा
 नहीं  मालूम  होगा,  किन्तु  डिफ़ेन्स  या  सुरक्षा
 विभाग  कोई  कल्पना  का  विभाग  नहीं  है,  कोई
 आदर्श  का  विभाग  नहीं  है,  स्वप्न  का  विभाग
 नहीं  है  ।  सत्य दृष्टि  का  'विभाग  होने  के
 कारण  मुझे  यह  कठोर  सत्य  कहना  पड़ता
 है  कि  भारत  की  सीमा  पाकिस्तान  से  लगी  हुई
 हैं।  आज  हम  चाहें  या  न  चाहें,  यह
 भूलने  के  लिये  हम  कितना  ही  प्रयत्न  करें,
 लेकिन  भूलना  असम्भव  है  कि  हिन्दुस्तान
 और  पाकिस्तान  के  बीच  संघर्ष
 जरूर  होने  वाला  है।  इस  देश  की
 सुरक्षा  की  तैयारी  करते  वक्‍त  हम  देखते
 हैं  कि  आधा  काश्मीर  आज  भी  पाकिस्तान
 के  हाथ  में  है।  पकिस्तान  ने  आक्रमण
 कर  के  हमारे  मुल्क  को  अपनी  तरफ़  खींच  लिया
 हैं।  यह  बात  हम  भूलने  के  59  तैयार  नहीं
 हैं,  और  यहां  के  सुरक्षा  विभाग  को  इस  के
 बारे  में  में  एक  इशारा  देना  चाहता  हूं  ।
 इस  देश  के  रहनेवाले  किसी  भी  सम्प्रदाय
 विशेष  पर  या  उस  सम्प्रदाय  के  सामान्य
 अपवादों  पर  किसी  भी  प्रकार  का  ऐस्पर्शन
 (asporsion)  नहीं  डालना  चाहता  हूं
 और  जो  हमारा  विधान  है  उस  के  भी
 विरुद्ध  कुछ  नहीं  कहना  चाहता  हूं।  परन्तु
 सुरक्षा  का  विचार  करते  वक्‍त  में  सेना  विभाग
 को  एक  ही  इशारा  देना  चाहता  हूं  कि  पाकिस्तान
 >  साथ  जब  लड़ाई  हो  तो  आप  को  इस  वात
 को  देखना  पड़ेगा  कि  पिछले  सन्‌  १९४५
 के  निर्वाचन  में  इस  देश  के  किस  किस  सम्प्रदाय
 ने  किस  किस  प्रकार  का  मत  दिया  था  ।
 किन  लोगों  ने  ९०  फ़ीसदी  या  इस  से  भी
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 ज़्यादा  परिमाण  में  पाकिस्तान  बनने  के
 लिये  अपना  मतदान  किया  था,  यह  सोच  कर
 आप  को  मिलेटरी  पर्सनल  ठीक  करना  पड़ेगा
 कि  इस  मिलिटरी  में  किस  सम्प्रदाय  के  लोगों
 को  किस  परिमाण  में  लेना  चाहिये  1  में  जानता

 हूं  कि  हमारे  संविधान  में  धर्मं  या  जाति  के

 अनुरूप  कसी  में  भेद  करने  की  इच्छा  नहीं
 है,  परन्तु  जिस  प्रकार  हम  देश  की  सुरक्षा
 के  लिये  नागरिक  स्वातन्त्र्य  का  संकोच
 करते  हैं,  उसी  प्रकार  से  किसी  सम्प्रदाय  के
 प्रति  कोई  दुर्भावना  न  रखते  हुए  देश  की

 सुरक्षा  के  विचार  से  हमें  यह  भेद  करना
 पड़ेगा  ।  यह  सूचना  में  देना  चाहता  हूं  ।
 काश्मीर  की  लड़ाई  में  मुझे  पता  हैँ  कि

 महाराज  हरी  सिंह  की  एक  पूरी  रेजिमेन्ट
 पाकिस्तान  के  साथ  मिल  गई  थी

 इस  के  पश्चात्‌  देश  की  सुरक्षा  के  बारे
 में  मे ंअपनी  आंखों  से  देखी  हुई  चीज  सभा
 के  सामने  रखना  चाहता  हूं।  जब  पाकिस्तान

 में  हिन्दुओं  पर  अत्याचार  हो  रहे  थे  सन्‌
 १९५०  में,  तो  में  पूर्वी  बंगाल  की  सीमा  पर
 गया  था  ।  उस  सीमा  पर  कुछ  विशेष
 संप्रदाय  के  देहात  थे  ।  वहां  में  ने  देखा
 कि  पाकिस्तान  की  फ़ौजें  इधर  के  देहातों  में
 आती  थीं,  और  लोगों  पर  छिप  कर  हमले

 ,  करती  थीं,  तथा  फिर  पाकिस्तान  की  सीमा
 में  वापस  चली  जाती  थीं  ।  इस  के  लिये
 में  ने  सूचना  भी  दी  थी  कि  जब  ऐसे  संकट
 काल  का  अवसर  आया  हैँ  तब  सीमा  पर  के
 एक  विशेष  सम्प्रदाय  के  लोगों  को  सीमा  से
 निकाल  लेना  चाहिये,  लेकिन  यह  बात  वहां
 नहीं  मानी  गई  ।

 में  अपना  भाषण  एक  ही  बात  कह  कर
 समाप्त  करने  वाला  हूं  ।  इस  देश  की

 सुरक्षा  किसी  दल  विशेष  का  प्रश्न  नहीं  है,
 यह  एक  प्रथक  प्रश्न  है।  जिस  प्रकार  सत्तारूढ़
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 दल  के  लोग  अपना  आत्म  बलिदान  करने  के
 लिये  तैयार  हें  उसो  प्रकार  देश  की  सुरक्षा
 के  लिये  इस  देश  के  सब  लोग,  ओर  उन  में
 विरोधी  दल  के  लोग  भी  शामिल  हूँ,  आत्म
 बल् दान  करने  के  लिये  तैयार  हें  t

 (English  translation  of  the  above
 speech)

 Shri  V.  G.  Deshpande  (Guna):  The
 Debate  on  the  Demands  for  Grants  in
 respect  of  the  Minisiry  of  Defeizce
 which  bega'a  yesterday  nas  given  me
 a  good  deal  of  amusemen:.  lt  ariused
 me  -to  note  that  those  wh)  were  prota-
 gonists  of  non-violence  and  believed
 till  only  the  other  day  that  the  defence
 of  the  country  will  be  possible  through
 non-violent  means,  have  now  Wcrcn
 compelled  to  say:
 “Shastrena  rakshite  rashtre  shastra

 chinta  pravartate”
 (Only  in  a  country  well  protected  hy arms  can  there  be  any  talk  of  pursuit of  knowledge  and  science.)
 On  the  other  side,  I  fourd  thse  who
 believed  in  bloody  revoiutions,  voicing
 a  demand  to  convene  a  Peace  Csnfer-
 ence  and  pressing  for  a  reduction  in
 the  armed  forces  of  this  country.  I
 think  the  discussion  of  the  Ceinands
 in  respect  of  the  Defence  expend  ture is  no  cecasion  for  raising  a  Debate  on
 the  controversial  asp-ceis  of  ~aricus
 ideologies.  Once  these  demands  have
 been  brought  before  the  House  and  the
 Government  of  the  cuuniry  ha-e
 accepted  ‘the  respons:bility  for  the
 country’s  defence,  ‘he  principe  of
 maintaining  an  army  towszrds  that  end
 has  been  recognised.  Ner  I’  think
 there  is  any  need  to  discuss  whe  her or  not  the  use  of  armed  forces  is  neces-
 sary.  The  only  point  et  iss-e  is
 whether  the  strength  of  the  armed
 forces  during  the  Congress  admin‘stra- tion  of  this  country  is  adequate  or  not. The  need  for  an  army  is  imperative. What  I  want  you  to  consider  -is
 whether  the  present  o:ganisation  of our  defence  forces  conforms  to  the conditions  obtaining  in  the  country  or not.  The  defence  expenditure  of  this
 country  is  firmly  tied  to  the  foreign policy  of  the  Congress  party.  That
 foreign  policy  being  +s  it  is,  has  its vital  bearing  on  the  defence  ex:enii- ture.  I  know  that  for  this  teason  the
 peace  of  our  country  is  also  in  a critical  state.

 At  the  time  Pakistan  was  crested, no  attention  was  paid  to  the  fact  that
 there  were  no  natural  frontiers
 between  the  two  countries.  As  Netaii’s
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 trusted  lieutenant  Shri  Jagannath  sideratizn  the  general  econom‘c  ccndi-

 -Re.  Krishna  Rao  Bhonsle,  has  just
 ‘stated  there  are  2,109,  miles  of  land
 frontiers  and  2,500  miles  cf  saa-
 frontiers  separating  India  from
 -Pakistan.  The  issue  of  our  country’s
 ‘defence  has  taken  a  more  serious  turn”
 in  the  absence  of  any  natural  frontiers.
 Again,  because  of  the  foreig.  policy
 pursued  by  the  present  Government,
 of  which  Congress  Party  is  never  tired
 eof  praising,  the  Communist  threat  has
 averrun  Tibet  and  is  now  close  to  our
 frontiers.  One  hon.  friend  has  been duxuriant  in  his  praise  for  the  poli-y
 of  the  Congress  Party  and  this  Gov-
 erpm:znt  vis-a-vis  Kashmir.  I,  how-
 ever,  know  the  Kashmir  canger  lo0om-
 ing  as  large  as  ever  before.  This  to.
 is  attributed  to  the  foreign  policy
 Pursued  by  our  Government.  I  know
 ‘that  without  a  single  military  officer betag  consuited,  the  truce  regarding
 the  cease-fire  was  i°r:ed  upon.  It
 ‘was  done  to  win  applause  cf  the
 world.  ahas  the  flre  was  Kept  burn-
 amg  in  this  country  end  even  new  we
 have  to  incur  hea.y  expesditu:e  on
 that  account.

 As  i  ivok  at  this  Eudget  and  liste)
 to  the  speecre:  deiver.d  h-re,  I  fesl
 as  if  no  big  war  is  going  to  b-ezk  out
 dn  sear  fu:ure.  Even  considering  it  to de  so,  the  defence  of  02  cou:try  is
 not  being  made  secure  It  has,  how-
 ever,  one  result.  The  ruling  party
 has  some  fears  and  misgivings  with
 rezard  to  Kashmir  whch  hae  im-
 pelei  them  t»  revise  their  earlier
 decision  to  effect  a  reductisn  in  Army
 —and  instead  they  have  now  increased it.  They  are,  however,  o-ganising  it
 on  a  basis  that  does  not  take  into
 account  the  possibility  of  any  war  with
 amy  first-rate  power—sa;  Russia  or
 America.  I  do  not  want  you  to  go  to
 war  with  any  country  nor  do  |  believe
 that  there  is  any  possibility  of  any
 wear  in  the  sever  future.  You  will,
 -however,  have  to  make  the  defence
 of  the  country  secure  on  a  basis  which
 takes  into  account  the  possib‘l'ty  of
 war  in  the  near’  future  with  any  of  the
 big  powers  of  the  world—-be  it  Russia
 England  or  any  other  country.  That
 and  that  should  be  tne  only  basis  for
 Strengthening  the  armzd  forces  of
 this  country.  The  d2fence  Budget
 figures.  however,  do  nt  disclose  any indication  of  the  Government's  will-
 dngness  to  adopt  that  basis.  I  do  not
 regard  this  97  crore  rupee  e<pendi-
 ture  as  adequate.  I  hold  a  view  on
 the  contrary  that  a  sun  of  Rs.  79
 crores  is  hardly  adeyuate  for  the
 defence  of  a  country  so  vast  as  India.
 Wet  I  concede  that  taking  Into  con-

 tions  through  which  this  country  is
 passing,  you  could  not  earmark  more
 money  for  expenditure  on  the  defence.

 till  I  am  not  prepared  to  witadraw
 my  obj:ction.  I:  has  been  statei  that
 our  Army  is  not  so  large  ४७  it  should
 have  been.  I  agree  it  is  so.  But  I
 cannot  subscribe  t)  the  vizw  th:t there  should  be  a  reduciion  in  it.  My plea  ‘s  that  a  sum  of  77  crores  o!
 rupzes  only  is  veing  59९5६  on  th  civil and  military  persoxnel  out  of  a  gross expe..diture  of  226  crores.  There  is
 enough  50093  for  economy  ani  S.ving under  other  heads.  A  good  dea  of
 Saving—say  to  the  tun:  of  several crores  of  rupees—can  be  effected  in the  expend.ture  incurred  in  rega:d  to
 purchasinz  charges  f-r  god;  pu-- chased  from  England.  The  Jeep
 Scand=]  and  many  othe:  in-tan-e;  of
 corruption  and  waste  of  pubiic  money
 have  been  the  subject  of  discussion in  the  House  for  fairly  long  time.  It indicates  the  maaner  in  wisch  pubiiz money  is  wasted  in  these  branches.  A perusal  of  the  Report  of  Public Accounts  Commi:  tells  the  same story.  For  veers  together  it  has  heen the  complain  nat  the  expenditure  has
 exceeded  the  budgeted  estimates  with- out  their  jrior  sanction.  Even  then  we do  not  find  :y  signs  of  improvement. A  Military  expert  has  told  me  that  we can  mobilize  sn  army  of  double  the
 present  strength  within  these  very estimates  of  97  crores  of  rupees  and effect  even  further  economy  in  that. Even  countries  with  moderate  financial resources  will  have  to  consider  as  to how  best  mobilize  their  military  de- fences  in  view  of  a  Possible  breaking out  of  terrific  hostilities  between America  and  Russia.  True  that  we have  limited  financial  resources.  Still we  will  have  to  so  organise  our  mili- tary  as  to  entail  less  expenditure  with- out  undermining  the  country’s  defencé. My  objection  is  that  we  have  no  con- sidered  plan  for  our  defence  before  us. There  is  no  planning  regarding  the  de- fence  of  the  country.  I  found  in  the
 Report  that  a  reference  has  been  made to  the  re-organisation  of  the  armed forces.  The  efforts  in  this  respect  have been  much  commended.  There  has been  no  re-organisation,  but  a  comp- lete  dislocation  and  disorganisation  of the  defence  machinery.  To  my  mind, it  is  not  re-organisation,  but  a  comp- lete  dislocation  and  dis-organisation  of
 our  armed  forces.  Previously  the  Com-
 mander-in-Chief  used  to  be  the  head
 of  all  the  three  wings  of  Services—
 namely,  the  Army,  the  Navy  and  the
 Air  Force.  In  addition  he  held  the
 portfolio  of  the  Defence  Minister.  As
 things  stand  at  present,  he  is  the  head
 of  the  ground  forces  only.  The  Navy
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 and  the  Air  Force  are  under  the  con-
 (70  of  separate  persons.  The  co-ordi-
 n-cion  of  the  three  wings  has  been  en-
 trusted  to  a  Cjvilian  Defence  Minister.
 Without  casting  any  aspersion  on  the
 ability  or  calibre  of  the  Defence
 Minister,  I  want  to  say  that  the  De-
 fence  Minister  is  not  capable  of  re-
 organising  and.planning  the  defence  of
 this  country.  I  assert  that  till  an  ex-
 perienced  soldier,  who  is  well  versed
 in  the  knowledge  of  all  military
 weapons,  conducts  our  military  affairs,
 the  defence  organisation  of  this  country
 cannot  proceed  on  sound  lines.  I  have
 my  misgivin;,  that  the  British  officers
 in-charge  of  our  Navy  and  Air  Force
 are  not  willing  to  serve  under  the  over-
 all  command  of  an  Indian  and  that  is
 perhaps  why  three  wings  have  been
 split  up  and  as  a  result  the  work  of
 co-ordination  has  gone  over  to  the
 Civilian  Defence  Minister.  I  want  to
 know  whether  we  have  no  military
 exvert  in  this  country.  I  do  not  think
 so.  I  believe  we  have  no  dearth  of
 su'h  experts  in  the  country.  In  this
 very  louse  we  have  in  Major  General
 Bhonsle  a  military  expert  of  that
 calibre  whose  services  you  can  acquire.
 The  organisation  of  Navy,  Army  and
 the  Air  Forces  is  not  efficient  and  ade-
 quate.  You  possess  no  aircraft  carriers
 without  which  the  defence  organisation
 will  ever  remain  incomplete.  I  demand
 that  the  tnies  wings  of  services  should
 be  bocucht  again  vider  the  command
 and  leadership  of  one  officer.  Towards that  end  c)-operation  within  this
 House  ana  outside  should  be  enlisted
 and  a  Defence  Council  be  set  up
 Again  even  now  the  number  of  British
 officsis  serving  in  the  military  is  quite considerable.  I  have  not  been  given
 any  reply  to  one  of  my  questions  as  to
 what  shall  be  the  attitude  of  these Britisn  officers  in  the  event  hostilities
 breaking  out  between  England  and
 India.  Is  it  no.  evident  that  the  policy
 of  the  two  countries  is  at  conflict  on
 the  Kashmir  issue.  You  Sir,  are  aware
 that  the  English  Comniander-in-Chief
 refused  to  help  Pakistan  at  the  time
 that  country  had  planned  to  invade
 Kashmir.  Is  it  not  possible  that  a
 similar  situation  may  arise  with  res-
 pect  to  India  also?  I  mainiain  that  we
 should  not  import  our  military  experts
 from  the  United  Kingdom,  America  or
 Russia,  because  there  is  a  possibility  of
 their  turning  against  us  at  any  time.
 Ano‘her  question  is  whether  or  not  we
 are  able  to  get  our  military  experts from  countries  other  than  these.  We
 could  get  them  from  Italy,  Germany  or
 Japan  where  there  is  sufficient  military
 talent.  I  am  opposed  to  having  such
 expert  personnel  from  Russia,  America
 or  Eng  lana.  We  should  meet  our  re-
 quirements  in  this  respect  from
 Germany,  Japan  and  Italy.  I  want  to
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 say  only  a  few  words  on  the  way  the
 organisa‘ion  of  Armed  Forces  of  this
 country  is  proceeding.  We  may  cut
 down  the  strength  of  our  standing
 Army,  but  we  can  supplement  it  by
 imparting  training  to  the  members  of
 the  public  and  also  by  organising  guer-
 rilla  squads.  In  this  way  we  can  orga-
 nise  our  defence  on  a  very  sound  basis.
 Further,  the  corruption  in  the  purchase Of  goods  from  England  and  the  Jeep
 Deal  is  now  common  knowledge.  ‘The
 issues  have  been  discussed  in  the
 House  several  times.  Speaking  for  my-
 self.  I  am  opyosed  to  the  very  princi-
 ple  of  meeting  our  needs  in  regard  to
 arms  and  ammunition  from  abroad.

 :In  particular,  I  am  opposed  to  their
 supply  from  England  or  America.  I
 have  one  simple  question  to  put  to  the
 hon.  Minister  of  Defence.  It  is.  whether
 during  the  five  years  of  our  freedom,
 has  he  ever  visualized  a  possibility  of
 our  going  to  war  wi:h  any  first-rate
 power,  and  if  so.  whether  he  is  confi-
 dent  to  get  active  help  from  England
 or  America  in  that  event?  Supposing
 they  refuse  supplics  of  jeeps  or  aero-
 planes,  how  long  witl  we  be  able  to
 continue  resistance?  It  is  a  matter
 of  regret  that  five  years  of  freedom
 have  been  allowed  to  pass  without
 drawing  up  any  plan  for  military
 defences  of  the  country.  Suppose
 there  is  a  war  tomorrow.  There  may
 be  a  possibility  of  England  refusing  to
 give  war  supplies.  Another  is  that
 that  country  may  have  intelligence about  our  defences  and  may  decide  to
 supply  us  defective  war  materials
 deliberately  in  order  to  sabotage  our
 defence.  I.  therefore,  demand  that  a
 five  year  Defence  plan  or  a_  plan
 spread  over  some  other  suitable  period be  drawn  up  which  should  be  given
 priority  over  all  other  activities  of
 the  Government.

 I  endorse  the  compliments  paid  here
 to  our  Army.  I  may,  however,  state
 that  the  credit  for  the  efficiency  and
 valour  of  the  Army  cannot  go  to  the
 party  in  power  just  now.  The  effici-
 ency  and  valour  of  our  Army  is  in
 spite  of  the  present  regime.  It  has
 been  evident  in  Kashmir  and  else-
 where.  What  matters  is  that  because
 of  the  foreign  policy  of  this  country we  are  unable  to  reap  a  fuller  advan-
 tage  of  our  Army’s  value  in  an  en-
 counter.  They  had  put  up  a  brave
 fight  in  Kashmir,  but  due  to  cease
 fire  half  the  territory  of  that  State  is
 now  gone  over  to  Pakistan.  Now  let
 us  examine  what  we  have  achieved  in
 the  five  year’s  time  of  our  independ- ence.  We  have  lost  almost  half  of
 Kashmir,  yet  the  Defence  Ministry wants  us  to  believe  that  we  are  win-
 ning.  Nowhere  in  the  world  is  such
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 a  policy  with  respect  to  defence  and
 foreign  affairs  known  to  have  been
 followed.

 Now  I  am  going  to  touch  upon  a
 very  delicate  and  dangerous  issue.  I
 am  speaking  in  a  State  which  is
 secular  in  character.  The  constitu-
 tionalists  may,  therefore,  perhaps  re-
 sent  it.  The  defence  or  security  of  a
 country,  however.  is  not  something
 imaginary.  It  is  not  a  department
 wherein  any  ideals  have  to  be  pursued.
 Dreams  have  no  place  in  it.  It  is  a
 department  where  approach  to  all  pro-
 blems  is  essentially  to  be  based  on
 realism.  I  am_  constrained  to  voice
 this  reality  that  India’s  frontiers  are
 quite  adjacent  to  those  of  Pakistan.
 We  may  like  or  dislike  to  mention  it,
 but  it  is  difficult  to  bypass  the  basic
 fact  despite  our  attempt  to  do  so.  We
 will  have  to  remember  that  conflict
 between  India  and  Pakistan  is  un-
 avoidable.  While  making  माए  secrrity
 preparations  for  this  country,  we  tind
 that  half  of  Kashmir  is  still  in
 Paigsia’s  occupation.  Pakistan  has
 usurped  our  territory  through  in-
 vasion.  We  can  never  be  oblivious  of
 this  fact  and  thereby  I  want  to  give
 cur  Defence  Ministry  hint  डि  the
 matter.  I  have  no  intention  to  cast
 aspersions  on  any  community  or  its
 professions.  Nor  do  I  want  to  say
 things  in  repudiation  of  the  Constitu-
 tion.  But  I  may  hint  the  Defence
 Ministry  that  in  case  there  is  war
 between  India  and  Pakistan,  they  will
 have  to  analyse  the  7945  election
 resuits  so  as  to  see  which  of  the  com-
 munities  had  voted  whom.  _  All
 attempts  at  the  re-organisation  cf
 military  personnel  must  necessarily
 be  based  upon  the  fact  as  to  which
 communities  had  mustered  more  than
 90  per  cent.  of  their  votes  for  the
 formation  of  Pakistan.  The  repre-
 sentation  of  various  communities  must
 be  fixed  on  that  basis  alone.  I  am
 aware  that  in  the  secular  set  up  of
 our  country,  any  discrimination  on
 grounds  of  religion  or  caste  is  not
 desirable.  But  just  as  we  restrict
 civil  liberties  of  individuals.  on  security
 considerations,  we  wait  have  to  dis-
 ‘criminate  against  a  particular  com-
 munity  without  entertaining  any  ill
 feelings  towards  it.  I  want  to  warn
 you  Sir,  on  this  account  and  saying
 that  I  am  not  forgetting  that  one  full
 regiment  of  Maharaj  Hari  Singh  had
 gone  over  to  Pakistan.

 Next  I  want  to  place  before  the
 House  certain  facts  regarding  cur
 defence  to  which  I  have  been  an  eye-
 witness.  In  1950,  when  all  sorts  of
 atrocities  were  being  perpetrated  on
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 the  Hindus  in  Pakistan.  I  had  the
 occasion  to  visit  the  East  Bengal frontiers.  There  I  found  that  persons of  a  particular  community  populated the  frontier  villages  predominantly. The  Pakistani  troops  used  to  visit
 such  villages  on  this  side  of  the  border
 and  organise  secret  attacks  on  the
 Indian  citizens  and  then  return  to
 their  own  territory.  I  had  warned
 the  authorities  to  evacuate  these
 persons  from  the  frontier  regions  in
 a  time  of  emergency  like  that.  That
 warning,  however,  went  unhecded.

 With  one  more  observaiion  I  «vill
 conclude  my  speech.  ‘The  defence  of
 this  country  is  not  the  sole  concern  of
 any  one  single  party.  It  is  besides
 the  point.  Those  on  the  Opposition
 benches  in  this  House  and  the  people
 outside.  wha  do  not  subscribe  to  the
 views  and  ideals  of  the  party  in  power,
 do  not  lag  behind  them  in  any  way  in
 their  zest  to  sacrifice  their  all  in  the
 cause  of  the  defence  of  their  common
 motherland.

 Sardar  Mafjithia  (Tarn  Taran):  To
 begin  with  I  would  like  to  endorse
 every  word  which  my  friend  Major-
 General]  Bhonsle  of  I.N.A.  said  about
 the  Army.  We  on  this  side'of  the
 House  are  proud  of  each  and  every
 man  serving  in  the  defence  forces,  not
 only  officers  but  right  from’  the
 soldiers  upto  top  men.  They  are
 doing  a  jolly  good  work.

 I  wou!d  like  to  particularly  mention
 the  Air  Force  because  I  feel  that
 enough  attention  is  not  being  paid  to
 that  service  which  has  done  so  much
 work  in  such  a  short  time  since  it  has
 been  started.  We  know  that  it  was
 due  to  the  Air  Force  that  Kashmir
 was  saved.  I  do  not  want  to  belittle
 the  role  played  by  the  Army  but  it
 was  the  Air  Force  and  the  other
 civilian  transport  planes  which  came
 to  the  help  and  took  our  Army  to  that
 vital  spot  in  Kashmir  which  ulti-
 mately  helped  us  in  keeping  it  with
 us.  Apart  from  this  if  we  go  back,
 we  can  again  find  the  same  thing which  has  been  brought  out  in  the
 Burma  campaign  of  this  last  war.  It
 was  the  Air  Force  which  came  to  the
 help  by  dropping  supplies,  by  drop-
 ping  men  and  not  only  that.  but  main-
 taining  them  when  they  were
 hundreds  of  miles  deep  in  the  enemy
 country.  Now  we  have  got  an  Air
 Force  in  which  the  emphasis  at  the
 moment  is  on  fighter  squadrons.  I
 would  suggest  that  this  Force  is  very
 very  unbalanced  not  in  itself  only  but
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 in  relation  to  the  other  service,  that
 is,  the  Army  as  well.  It  is  unbalanced
 in  itself  because  we  have  in  this  ser-
 vice.  as  I  have  already  pointed  out,
 fighter  squadrons  and  I  think  one  or
 two  transport  squadrons.  What  we
 require  is:  a  service  which  should  help
 us  in  time  of  need—not  that  we  are
 thinking  of  aggression,  but  we  should
 be  effectively  able  to  deal  with  any
 attack  on  our  country  from  outside.
 And  the  first  thing  that  appears  to
 me  is  this.  Any  attack  which  possibly
 may  come  has  to  be  met  from  the
 land.  The  first  thing  that  you  fird  in
 such  a_  case  is  that  you  have  Air
 Force  bombers  coming  across.  to
 bombard  your  vital  spots,  and  they
 come  in  to  help  in  softening  up  your
 defence  points.  The  only  effective
 means  of  checking  these  are  your
 fighter  squadrons.  I  have  a  very  high
 opinion  of  the  personnél  serving  today
 in  our  fighter  squadrons.  but  I  would
 suggest  that  the  aircrafts  which  are
 being  flown  are  not  fully  capable  of
 dealing  with  the  situation  as  it  might
 arise  if  8  first-rate  Power  comes
 across.  We  should  not  just  sit  back
 and  say  that  we  have  jets  but  we
 should  go  a  step  further  and  see  that
 we  have  jets  of  the  latest  type  and
 not  those  that  are  practically  going
 out  of  use  even  in  the  R.A

 The  second  point  which  I  _  have
 already  mentioned  is  in  regard  to  the
 Army.  We  have  got  a  very  large
 Army  and  in  order  to  feed  them  in
 case  they  are  deep  in  enemy  territory
 —as  sometimes  they  find  themselves
 to  be--we  do  want  to  have  a  larger
 number  of  transport  squadrons  which
 should  be  effectively  able  to  cope  with
 the  huge  task  of  supplying  the  Army
 and  also  taking  them  across.

 Much  has  been  said  about  the  socio-
 economic  use  of  the  Army  from  the
 Opposition  side.  I  do  not  know  what
 they  mean.  If  we  check  up  we  will
 find  our  Army  played  a  very  effective
 role  during  the  evacuation  pf  that  last
 tragic  happening  after  partition  of
 our  country.  They  also  are  used
 when  the  civil  authorities  cannot  cope
 with  the  situation,  in  bringing  law
 and  order  under  control.  Apart  from
 this  there  is  another  aspect  which
 probably  escapes  the  Members  over
 here,  particularly  those  on  the  oppo-
 site  side.  The  soldier,  I  know,  con-
 siders  himself  to  be  the  first  servant
 of  the  country  to  which  he  belongs
 and  every  Indian,  I  am  proud  to  say,
 in  our  Defence  Services  considers
 himself  as  such.  He  goes  a_  step
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 further  in  his  role  and  even  when  he
 is  on  the  retired  list  he  still  contributes
 something  towards  the  economy  of
 our  country.  To  give  you  instances  I
 have  not  much  time,  but  I  would  just
 mention,  how  eur  old  soldiers  after
 retirement  brought  the  land  in
 Lyallpur,  in  Sheikhupura,  in  Sargodha.
 in  Montgomery  under  cultivation  and
 produced  wonderful  crops,  crops
 better  than  in  other  parts.  I  am
 quite  sure  that  with  the  Bhaxi:a  Dam
 developing  those  soldiers  will  again
 Bo  to  work  and  develop  i.e  iands
 which  now  are  barren  again  i:.to  those
 rich  fields  which  produced  bumper
 crops  and  which  are  now  in  Pakistan.
 That  also  is  social  service.

 But  the  fear  that  I  have  got  is  that
 if  we  lay  too  much  emphasis  on  this
 aspect  we  will  be  neglecting  a  most
 essential  part  and  that  is  the  train-
 ing  of  our  personnel.  The  fighting nits  of  today  are  not  the  fighting units  which  they  were  about  twenty
 years  back  or  possibly  thirty  years
 back.  At  that  time  all  that  you
 needed  was  a  soldier  who  should  be
 able  to  drill  himself  properly,  carry  a
 rifle  and  fire.  Now  the  services  are
 highly  specialised.  You  just  take  the
 case  of  a  pilot  in  the  Air  Force.  He
 has  not  only  to  know  how  to  fly,  he
 has  not  only  to  know  how  to  command
 his  men,  but  he  has  to  know  each  and
 every  part  of  his  machine—not  only of  the  aircraft  but  the  wireless  in  it,
 the  guns  in  it.  how  they  fire.  what
 can  be  the  defects  and  how  they  can
 be  removed.  Well.  all  this  takes  time
 and  requires  constant  practice  and
 constant  study  to  keep  them  in  top form.  The  same  is  the  case  with  our
 tanks  in  the  Army.  Tanks  do  not
 consist  merely  of  the  persons  sitting in  them  and  driving  them.  A  tank  is
 a  very  complicated  machinery;  it  has
 got  so  many  moving  parts  and  unless
 a  person  knows  how  each  part  works  he
 cannot  be  as  efficient  in  the  fighting
 services  as  we  want  him  to  be.  We
 want  our  services  to  be  at  the  top  in
 efficiency  as  has  been  brought  out  ‘on
 both  sides  of  the  House.  But  this  is
 a  thing  which  we  are  directly  doing which  hampers  their  efficiency.  namely
 diverting  them  into  other  work  which
 hampers  their  training.  I  would
 therefore  suggest  that  we  should  lay our  emphasis  more  on  the  training and  efficiency  aspect  of  it  than  on  the
 other  work  which  has  been  mentioned
 But  it  has  been  amply  brought  out
 that  whenever  the  need  arose,  as  has
 happened  in  Ravalaseema,  our  soldiers
 have  come  to  the  help  of  the  civilians, and  I  would  congratulate  the  Defence
 Minister  for  taking  that  bold  step  and
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 -also  the  Commander-in-Chief  of  the
 Army  for  laying  it  down  that  the
 Army  has  to  play  its  full  role  even  at
 the  expense  of  the  equipment  which
 they  might  find  difficult  to  replace.

 I  would  just  like  to  mention  one
 thing  and  that  is  that  we  can  save
 quite  a  lot  of  our  money  by  standardis-
 ing  the  equipment.  As  an  instance,
 I  would  say  that  I  would  like  to  have
 co-ordination  of  civilian  and  defence
 equipment.  To  give  you  just  one case  I  would  mention  the  communica-
 tion  systems.  You  have  got  your
 wireless  systems  over  which  you
 transmit  your  communications.  If
 the  Defence  Services,  that  is  the  Army
 and  the  Air  Force  and  the  Navy  and
 also  the  Home  Department,  that  is
 the  Police,  can  co-operate  and
 standardise  their  systems  I  am  quite
 sure  that  it  will  not  only  work  out
 cheaper  but  help  the  industry  in  that
 fieid  which  neeus  heip  so  badly.  i
 was  thinking  of  India  becoming  a
 central  point  for  manufacture  of  these
 things  and  not  only  being  able  to
 supply  internal  requirements  but
 supply  other  countries  in  the  East
 which  should  find  these  products
 cheaper  and  quicker  to  replace  than
 those  from  England  or  America.
 About  pay  and  allowances,  people have  said  quite  a  lot.  It  has  been
 said  that  they  are  very  high.  If  you want  the  prope:  type  of  men  to  lead
 our  soldiers,  you  must  pay  them  at
 least  what  they  would  be  able  to  get
 outside  in  civilian  jobs.  Our  soldiers
 are  taking  a  lot  of  risk.  They  have
 to  face  bullets,  and  if  we  pay  them
 exactly  the  same  as  what  we  pay  to
 those  people  who  are  sitting  at  their

 ‘desks  in  their  snug  offices,  then  I  am
 afraid  we  would  not  be  able  to
 attract  the  right  type  of  men  to  lead
 our  soldiers.

 With  these  few  words,  I  would
 again  congratulate  the  Minister  of
 Defence  for  bringing  this  Budget,
 which  I  entirely  support.

 Shri  Nambiar:  We  have  been  dis-
 cussing  this  Budget  and  _  various
 points  of  view  have  been  given  expres-
 sion  to  from  both  sides.  I  would  like
 to  suggest  that  the  point  of  view,  the
 approach,  should  be  that  there  must
 be  a  contented  Army;  there  must  be
 an  independent  Army;  there  must  be
 a  strong  and  contented  rear.  Unless
 these  three  things  are  satisfied,  there
 ts  no  justificatton  for  us  to  say  that
 our  Army  can  defend  our  country
 whenever  the  occasion  arises.  Of
 course,  we  on  this  side  do  not  oppose
 ar  belittle  the  necessity  of  a  strong
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 national  defence  force.  We  want  a
 strong  national  defence  force,  but  it must  be  strong  in  its  true  serse.  It
 should  not  be  strong  only  in  imagina- tion,  as  the  one  which  we  are  having today  is.  Let  us  approach  _  this matter  realistically  and  see  whether  a
 self-contented,  strong  Army  exists
 today.

 First  I  take  up  the  other  ranks, whose  condition  today  is  bad.  The
 ordinary  soldier  starts  ona  pay  of
 Rs.  2228-0.  Every  five  years,  he  gets an  increase  of  Rs.  2-8-0  and  ultimately he  stops  at  Rs.  30.  He  does  not  get a  chance  even  to  keep  his  family with  him.  Quarters  are  not  provided. Today,  you  are  giving  only  4  per cent.  of  the  soldiers  a  chance  to  bring their  families  and  that  too,  to  live  in tents  by  rotation  every  six  months, whcrec;  the  position  with  regard  to overs  -is  entirely  different.  I  have no  quarrel  with  what  you  do  for  the officers.  ‘The-  officers  must  also.  be looked  after,  but  why  should  there  be so  much  gap  between  the  officers  and other  ranks?  If  this  sort  of  thing happens,  and  if  the  officers  behave  in the  old,  bureaucratic  way,  I  fear  there cannot  be  any  good  relations  between the  officers  and  the  other  ranks,  and unless  there  are  good  _  relations between  both,  how  can  you  expect such  a  big  Army  =  as  ours  to
 carry  on  the  duties  assigned  to  it?  I can  quote  some  examples.  Is  it  not a  fact,  I  ask  the  hon.  Minister  of
 Defence,  that  more  and  more  suicides
 are  taking  place  among  the  ranks— suicides  because  of  the  ill-treatment meted  out  to  them?  We  sitting  here and  talking  so  much  about  defence  do not  take  care  of  the-situation,  and unless  we  do  take  care,  we  will  not have  a  good  Army  to  defend  our  coun- try  when  the  need  arises.

 Let  me  clearly  say  that  we  are  not
 here  for  retrenchment  in  the  lower
 ranks.  These  Army  personnel,  these
 soldiers,  who  are  there  today  must
 continue  but  their  time  should  not  be
 wasted  for  unnecessary  purposes.
 They  must  be  used  for  national  re-
 construction  purposes,  so  that  the
 money  spent  on  them  may  be  returned
 to  the  nation  in  the  form  of  recon-
 struction  activities,  without  which  the
 Army  cannot  be  supported  by  the
 people.  If  the  money  that  we  spend on  the  Army,  on  the  technical  equip- ment,  and  on  the  top-heavy  adminis-
 tration,—if  that  can  be  canalised  into
 nation-building  activities  without
 retrenchment  of  the  staff,  then  the
 Army  will  be  8  magnificent,  strong
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 Army  with  the  help  and  support  of
 the  people  behind  it.  That  is  the
 spirit,  we  say,  in  which  the  money
 must  be  utilised  for  a  better  purpose
 and  not  that  there  should  be  bliad
 retrenchment  in  the  Army  =  and
 hundreds  and  thousands  of  men
 should  go  back  to  the  field.  We  are
 not  for  retrenching  the  personnel,  but
 we  say:  stop.  this  wastage  in
 Department.  I  ask  you:  can  any  hon.
 Member  here  honestly  say,  keeping his  hand  on  his  chest,  that  there  is  no
 wastage  in  the  Army  today?  I  chal-
 lenge  you  on  that  point.  Crores  of
 rupees  are  being  expended  on  con-
 tracts  and  so  much  money  is  wasted

 40  aM.

 Treatment  meted  out  to  the  ratings in  the  Navy  is  far  from  satisfactory.
 I  had  occasion  to  visit  one  of  the
 tents  where  these  ratings  and  soldiers
 live.  I  visited  it  not  as  a  Member  of
 Parliament  but  as  a_  friend  of  a
 soldier.  I  can  say  boldly  that  these
 tents  where  the  soldiers  are  stationed
 look  iike  cattle  sheds.  They  are  50
 bad.  The  soldiers  are  treated  like
 cattle.  Piease  excuse  me  for  saying
 that.  but  that  is  the  situation.  I  do
 not  sav  that  because  I  want  to  cast
 any  asSersions  on  the  Minister  of
 Defence  or  the  Ministry  of  Defence
 or  the  Government  of  India  but  be-
 cause  that  is  thé  reality.  Let  us  face
 facts.  I  say  that  there  must  be  a
 thorough  overhaul  of  this  situation.

 No  doubt  the  officers  must  be
 treated  well,  but  that  does  not  mean
 that  their  pay  must  be  Rs.  3,000  and
 4,000.  I  can  say  that  today  there  are
 Indian  officers,  patriotic  enough.  who
 are  willing  to  serve  the  nation  at  a
 much  smaller  pay.  They  are  not  con-
 sidering  their  pay  as  the  criterion;
 they  are  motivated  by  patriotism. Can  you  rouse  their  patriotism?—that
 is  the  question.  If  you  cannot  rouse
 their  patriotism.  whatever  amount  you
 pay  to  them  will  be  of  no  use.  Give
 them  that  sense  of  patriotism.  Give
 them  that  sense  of  national  feeling. You  bring  King’s  Commissioned
 Officers,  who  sit  tight  over  the  head
 of  the  Indian  officers,  and  when  the
 Indian  officers  pass  certain  technical
 tests  they  are  not  promoted  as  they
 ought  to  be.  Why  have  you  abolished
 this  tests  system?  Our  officers  are
 not  given  promotion  in  the  normal
 course.  You  have  installed  King’s
 Commissioned  Officers  over  the  heads
 of  smaller  Indian  officers  and  there-
 fore  there  is  a  feeling  of  discontent
 amongst  the  Indian  officers.  There  is
 the  feeling  amongst  the  Indian
 soldiers.  There  is  the  feeling  in  the
 Navy  and  the  Air  Force  also.
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 I  shall  quote  one  concrete  case.
 There  was  one  Mr.  Achar  who  shot.
 himself  dead  on  the  l5th  March,  95L in  Tambaram  in  Madras.  Why  did
 he  commit  suicide?  And  then,  there
 was  a  Corporal  by  name  Mr.  Irani.
 He  agitated  for  a  better  mess.  This
 also  was  in  Madras.  He  has_  been
 court-martialled  for  the  fact  that  he
 complained  that  the  potato  given  to.
 him  was  useless.  This  is  all  the
 charge,  and  that  case  is  going  on.  I
 can  bring  before  the  hon.  Minister
 hundreds  of  such  cases,  and  I  am  go-
 ing  to  bring  them  before  him.  I  am
 going  to  tase  special  care  spout  th's,
 but  what  I  say  now  is  this,  that  there
 must  be  a  right  approach.  The  hon.
 Minister  and  the  entire  Cabinet  should
 look  into  this.  The  defence  of  the
 nation  is  important.  We  the  Com-
 munists  do  not  say  that  our  national
 security  should  be  violated.  We  shall
 be  the  last  persons  to  say  that.  If
 we  are  not  strong  in  our  defence,  we
 know  the  result.  We  should  build  a.
 strong  bulwark  against  any  aggressor
 and  in  the  present  situation,  we  know
 who  is  the  likely  aggressor.  Anybody
 can  understand  that.

 Then  is  it  not  a  fact  that  44
 Vampires  of  the  United  Kingdom  were
 allowed  to  pass  through  India  between
 January,  95l  and  April,  952  simply
 because  the  United  Kingdom  wanted
 to  quell  the  uprisings  in  Malaya?
 Did  not  our  Air  Force  support  them,
 give  them  fuel  and  everything?  I  car
 show  you  an  order  which  I  have  here
 by  the  Commanders  of  the  Indian  Air
 Force  and  Navy  asking  that  facilities
 be  given  to  these  44  Vampires.  I  am
 prepared  to  produce  the  thing  before
 you.  I  can  challenge  you  on  that.  Is
 it  out  of  a  sense  of  neutrality  that  we
 are  doing  this.  allowing  the  U.K.  Air
 ‘Force  to  go  to  Malaya  threugh  our
 country  for  putting  down  the  Malayan
 peoples’  cause?  Are  we  here  to  sup-
 port  the  U.K.?  Is  this  our  policy  of
 neutrality?  We  have  English  officers
 here,  not  as  Advisers,  but  as  Com-
 manders  in  certain  wings  of  the  Army
 and  rightly  did  one  hon.  Member  ask
 this  morning.  “If  there  is  a  war  ‘e-
 tween  the  U.K.  and  India,  where  will
 these  British  officers  be?”  I  say,  they will  stab  you  in  the  back.  They  will
 is

 der  you.  That  ‘s  what  they  wilk
 9.
 Shri  M.  V.  Krishnappa

 Supp:sing  there
 Russia  and  India?

 Mr.  Speaker: him  have  his  say.
 Shri  Nambiar:  That  being  the  case,

 why  should  there  b2  an  Adviser  Corps or  an  Officer  Corps  comopnsed  of  the
 Britishers?  I  ask  you  why?  Because

 (Kolar): ‘Ss  a  war  between

 Order,  order.  Let
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 you  want  to  suppsii  ‘he  suppression
 and  the  oppression  of  tne  Malayan
 pecp.e—yes—therefore  you  want
 English  officers  here.  You  say  you are  neutral  and  at  the  same  time  you
 support  the  U.<.  and  American
 methods.  You  are  dependent  on
 America  for  yo:r  stores.  Hon.  Mem-
 bers  were  sayiug  yesterday  tuiat  we
 have  a  2,500  miie  border......

 .
 Mr.  Speaker:  I  have  no  objection  to

 his  advancing  those  arguments.  I
 only  want  to  remind  the  hon.  Mem>der
 that  he  has  just  three  minutes  leit  ai
 his  disposal  and  if  he  has  any  other
 points  he  may  deve.op  tnose  pints  as
 otherwise  he  will  have  no  time.

 Shri  Nambiar:  Hon.  Members  were
 saying  that  we  nave  ४  2,550,  mie
 border  बात  aiso  a  vast  sea  coast  which
 must  be  defended.  We  cannot  projiuce
 one  single  aeroplane  in  this  country
 and  we  say  we  must  defend  our  coun-
 try  g#zainst  all  odds!  You  cannot  pro-
 duce  one  sfagle  aeroplane.  ‘’ou  have
 to  cepend  on  America  and  U.K.  You
 say  “Ours  is  a  neutral  policy,  we
 have  nothing  to  do  with  this  b.oc  or
 that  bloc”.  But  your  Army  is  still
 descendent  on  one  bloc.  Whom  are  you
 going  to  fool,  I  ask?  What  is  the  use
 of  your  saying  this?  Our  country-
 men  are  ot  fools.  They  see  what  is
 what.  Therefore  I  say  that  you  must
 change  your  attitude,  change  it  in  such
 a  way  that  the  entire  Deience  machi-
 nery  and  the  entire  Delenc2  system  is
 reorganized.  Soldiers  must  be  given
 the  chaaoce  to  develop  and  feel  that  it
 is  their  duty  to  detend  the  co.mtry.
 For,  it  is  the  soldier  who  has  got  the
 final  word;  it  is  the  soldier  who  has  to
 go  to  the  front  and  die;  the  cfficers
 will  be  behind,  I  know.  Therefvre,  un-
 less  you  imbue  the  soldier  with  that
 spirit  and  patriotism,  there  is  no  use
 talking  of  all  these  things.

 We  must  have  an  indep:ncent  Navy
 aod  Air  Force.  We  must  have  ‘@
 strong  Army.  Andi  th:  Army  raust
 have  its  roots  in  the  ‘people.  If  you
 do  not  have  the  Army  with  its  rocts  in
 the  people,  there  is  no  use  because  the
 peopte  are  not  called  upun  to  defend
 the  country,  the  p2op'e  nave  no  inter-
 est  in  the  defence  and  feel  it  is  only
 a  sort  of  military  personnel  who  are
 asked  to  defend.  No  cuntry  in  these
 days  can  withstand  any  cnziaught  un-
 less  the  entire  nation  rises.  Therefore
 we  say  that  tnis  national  reconstruc-
 tion  is  a  part  of  defence.  Some  hon.
 Members  on  the  Congress  Bencne;
 were  saying  “We  cannot  understand
 the  socio-economic  construc’iwsn  put  by
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 the  Upposit:oa"”.  They  ९४.४०  under-
 sfand  vecause  their  sind  is  such  thst
 they  can  cniy  thik  in  terms  of  the
 stereo.yped,  cla,  rotten  incthcds.  You
 are  an  appreciator  of  Cnina.  ३.  China
 3२  saw  with  my  own  nuked  ¢ye:—aid
 I  thiak  my  esteemed  sister  S.rimati
 Vijayaiaksh ni  Pandit  will  also  vouch
 tor  this  in  due  cuourse—tnat  the
 Chinese  Army  goes  to  the  eld,  works
 along  witn  tiie  peasants,  gues  to  the
 fac.ory  and  produces  whateve:  is
 required  by  the  Army.  I  saw  these
 w.tn  my  own  eyes,  and  I  can  say  that
 ithe  Chinese  Army  wil  defend  itself
 against  any  onslaught  because  it  is
 haviig  it.  reots  in  the  people.  I  tnere-
 fore  suggest  that  the  waole  matter
 musi  De  approached  in  tnat  spirit.  The
 spirit  is  taat  the  Army  must  be  con-
 tented,  wad  at  the  same  tire  it  must
 serve  the  people,  so  that  the  pzople
 may  stand  as  a  strong  rear  ieh.nj  it.
 It  should  cut  itself  completely  cut  of
 any  American  or  Engtish  i:flue..ce  so
 that  we  migat  hive  our  ow.  neutral
 policy.

 Dr.  S.  N.  Sinha  (Saran  East):  It  was
 a  German  General,  Ciausewit:,  who
 said  that  war  is  the  cuutiauation  of
 politics  by  violent  meais.  It  85  in  this
 light  that  I  would  try  to  analyse  a
 few  aspects  of  our  present  d-bate.  I
 have.  heard  very  aittentively  the
 speeches  made  from  the  Communist
 Benches,  and  specially  one  speech  maie
 yesterday  by  the  non.  lady  Communist
 Member  of  the  Hous2.  I  have  com-
 pared  ner  speech  and  found  that  it
 was  word  for  word—I  would  say  the
 general  linae—from  an  art.cle  written
 by  one  Lemin  in  the  muzonth  of
 February.  It  has  13,500  words.  It  is
 here  in  my  hand,  and  here  is  the
 speech  of  the  hon.  lady.  (Interruption).

 Mr.  Speaker:  Order,  order.  4  think we  «re  here  to  hear  eacn  cther  with
 Patience.  It  ic  no  use  the  hon.  Member
 makisig  allegations  that  aataer  hon.
 Member  read  something  word  by
 word.  That  is  not  a  prop2r  way  of
 doing  it.  Anybody  is  entitied  to  adopt
 the  arguments  of  any  other  person.
 Such  a  dig  as  that,  again,  rouses
 passions  and  the  issue  fefcre  the
 House  is  entirely  ciouded.  The  hon.
 Member  will  take  care  to  see  that  he
 does  not  make  any  personal  allega-
 tions  of  that  tyre

 Shrimati  Renu  Chakravarity:  Sir.
 may  I  make  a  submission?  I  cnalleig2
 him  ‘o  put  the  p:prs  before  the
 House  and  I  w-uld  ask  that  thee
 papers  be  placed  before  a  Parlia-
 mentary  Commi:sion  »f  al!  n:aties  to
 go  into  the  matter  so  that  we  may
 know  the  truth.
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 Mr.  Speaker:  It  is  no  use  getting
 inio  a  heat  and  wasting  breath  over
 that  kind  of  thing.  Pariiameut’s  main
 business  is  not  to  appoint  Commissions
 to  find  out  which  Member  is  rig.t  and
 which  Memb:r  is  wrung.  It  has  to
 deliberate  very  seriously  on  th2  pro
 blems  before  it,  ignor‘og  all  pass.ons
 or  parties  and  personaiities.  (Inter-
 ruption).

 An  Hon.  Member:  We  challenge...
 Mr.  Speaker:  They  can  do  it  outside,

 eisewnere.  Let  there  be  no  further
 -argument.

 Dr.  S.  N.  Simha:  A  very  vital  point
 was  discussed,  end  it  wes  oar  Defence
 policy.  It  was  said  that  there  are
 Bri  ish  officers  who  predominate  here,
 and  many  ctzer  serious  aiiegations
 were  made  to  the  effect  that  our
 Defence  policy  is  a  part  of  the  Anglo-
 American  imperialist  policy.
 [itn  DeouTy-SpEAKER  in  the  Chair]

 It  is  in  this  connection  ti:at  I  have  to
 say  someth'ng.  “It  is  not  the  voice  of
 the  party  sitting  before  us  hut  the
 voice  of  somebody  on  the  other  side
 of  the  Hill.  Awd  in  that  sens?  I  would
 just  like  to  take  away  the  ous?  for  a
 minute  in  imagination,  to  tha:  hall
 where  I  myself  nave  een  a  cadet  for
 two  years,  and  where  we  learnt  the
 technique  of  how  to  criticize  others.
 And  the  technique  is,  if  we  are  going
 to  do  a  thing  ou:seiv:s  we  will  put
 it  tna.  the  others  are  going  to  do  it.
 Tha:  ‘s  the  way.  That-is  the  Com-
 must  way.  It  has  bee.  teught,  and
 s  st>matically  taught  in  the  schools
 there.  I  would  refer  to  those  Army
 School;  where  many  Indians  were
 teing  trught.  I  have  slso  been  there
 as  a  ca@let,  and  it  was  taught  how  we
 should  come  back  to  India,  weaken
 our  cef:nces,  how  we  should  criticize
 cur  Government.  And  what  are  those
 crite  sms?  There  is  sense  f:  them,
 which  is  very  deep,  and  which  has  a
 very  deep  meaning.  Anybody  who  has
 been  a  soldier  knows  that  a  moc‘  fire  is
 mcezs  ary  in  one  sector  to  attract  the
 atten'ion  of  peop'e  :o  that  you  may
 penzt:ate  the  ce  ences  in  the  other
 sector.  On  the  one  side  they  attract
 the  attentio.  of  the  public  by  saying “Your  Goyernm  nt  is  following  the
 P  licy  of  tie  Anglo-American  bloc”
 and  on  the  cther  side,  silently,  they ere  t-ving  to  jenetrate  cur  defence
 system  in  order  to  ruiz  it.  In  whose
 intercsts?  In  the  interests  of  some-
 body  on  the  other  side  of  the  f2nce.
 They  have  been  trained  for  that.  It
 w:s  a  couple  of  years  ४82,  in  i950..in
 the  last  week  of  July  and  the  first
 week  of  August.  that  many  Indians
 assembled  in  Berlin,  and  it  was  decid-
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 ed  there—there  was  a  talk  that  a
 Third  World  War  was  going  ६2  fiare
 up  in  the  near  future,  and  in  that  talk
 they  promised  there—that  the  interests
 of  the  Communist  Fatherland  will  be
 the  first  and  the  itaterests  of  India  will
 come  next.  (Interruption).

 Shri  B.  C.  Das  (Ganjam  South):  T
 challenge  tnat  statement.  It  is  a  wild
 allegation.  He  mu:t  substantiate  it.

 Dr.  S.  N.  Sinha:  It  was  in  that  mee+-

 Mr.  Deputy-Speaker:  Order,  order.
 Thet  is  the e  opinion  of  the  ho.  Mem-
 ber.  (Interruptions).  Hon.  Members
 cannot  go  on  interrupting  like  this.
 CUnterruptions).  Maay  hon.  Members
 have  made  statements.  on  this  side  of
 the  House.  Order  please.

 Shri  B.  C.  Das  rose—_
 Mr,  Deputy-Speaker:  The  hon.

 Member  cannot  go  on  like  this  inter-
 rupting  even  when  the  Chair  is  speak-
 ing.  Many  hon.  Members  have  made
 statements  here.  That  is  the  experi-
 ence  of  the  other  hon,  Member.  Let
 us  conduct  the  proceedings  with
 decorum  here.  When  the  hon.  Mem-
 bers  get  a  chance,  they  can  reply.
 They  cannot  cry  like  this.  Order,
 order.  The  hon.  Memher  will  go  on.

 Dr.  S.  N.  Sinha:  It  was  in  that  Party
 in  950  on  the  5th  of  August  at  11-30
 in  the  nizht  that  the  Indians  agneei
 that  the  first  loyalty  of  Communists
 is  to  the  Communist  Fatheriand  and
 its  Army.  The  reso'utica  reads  thus:

 “That  the  members  of  the  Com-
 munist  Party  must  convince  the
 general  public  that  in  case  sf  a
 general  war  the  duty  of  the  p2ople
 is  to  help  the  Communist  Army
 in  estab.ishing  peac:.”
 This  is  the  origin  of  the  Communist

 movement  of  peace,  and  I  must  revert
 once  more  to  Clausewitz.  the  g-:eat German  General,  who  said:  “A  con-
 queror  is  always  a  lover  of  peace.”  I
 would  add  only  one  s2ntince:  “that
 the  Communisis  who  want  to  be  con-
 querors  of  tomorrow’  are  pretending
 today  to  be  the  best  lovers  cf  p2ace.”

 This  brings  us  to  the  potitical  demo-
 gogue,  and  when  I  sp2ak  of  politics,  I
 speak  in  terms  of  the  Army,  and  as  I
 told  tue  House  before,  war  means  a
 continuation  of  politics  ky  vicient
 means  and  noth'ng  else.  So  during this  period  which  we  call  the  je_ce
 time,  any  country  which  has  quit>  an
 efficient  general  staff  considers  what  it
 is  going  to  do  in  case  of  an  em=rgency. A  general  staff  on  the  other  side  of
 the  fenc2  has  tried  to  study  our
 defences,  has  succeeded  in  sending
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 people  into  our  defences  to  git  infor-
 mation  of  day  to  day  events,  including
 information  about  our  armaments.
 For  what  purpose?  It  is  for  an  emer-
 gency,  that  a  time  may  come  when
 they  are  going  to  liberate  Incia.........

 An  Hon.  Member:  Who?
 Dr.  S.  N.  Sinha:  This  Communist

 International  Cominform  Their
 General  headquarters  think  that  a  t'me
 will  come  when  they  will  liberate
 India  from  the  hands  cf  the  Anglo-
 American  Imperialists.  (Interruption).

 Mr.  Depdcy-Speaker:  Order,  order.
 Dr.  S.  N.  Sinha:  This  liberation  is

 a  very  serious  thing.  According'y
 they  have  prepared  a  plan  in  which
 they  have  put  also  Kashmir  as  Brit.sh.
 Here  I  have  the  copy  of  a  map  which
 says  that  Kashmir  ‘s  British  and  the
 map  is  published  in  1950.  I  wish  to
 give  you  a  warning...  Ss

 Shri  H.  N.  Mukerjee  (Calcutta  North-
 East):  Is  the  hon.  Member  entitled  to
 repeat  his  practice  of  referring-  to  cer-
 tain  documents  of  a  mysteri-us  charac-
 ter  which  he  has  not  the  gumnption  to
 lay  oa  the  Table  of  the  House  and.  to
 subject  it  to  an  examination  by  an
 impartial  Commission  to  be  app  sated
 by  Parliament  or  hy  at:y  oth2r  cu:si-
 judicial  body?

 Mr.  Deputy-Speaker:  Order,  order.
 I  have  understood  the  point  of  crder.
 If  any  hon.  Member  refers  to  any
 document  or  reads  extracts  from  it  जा
 the  floor  of  the  Hou-e,  he  must  place it  on  +h2  Tabie  of  the  House.  It  is
 open  to  him  not  to  refer  to  any  or  say
 in  his  own  words.

 Dr.  S.  N.  Sinha:  I  will  just  conclude.
 In  short,  I  say  that  the  H-use  should
 not  be  carried  away  by  the  Conmun'st
 manoeuvres  of  deceit.  We  must  face
 realities,  and  the  realities  are  that,  if
 the  conditi-n  is  dangerous,  and  if  this
 ‘politics’  is  taking  us  towards  a  war,
 then  we  must  be  prepared  for  it,  a-d
 We  must  prepare  our  d2fences  acco-d-
 ingly.

 The  Minister  of  Defence  (Shri
 Gopalaswami):  I  have  listened  to  chis
 debate  which  has  extended  over  five
 hours  with  great  interest.  I  Lave  no
 treason  to  feel  disappointed  at  all.
 Though  there  were  one  or  two  voices
 which  sounded  a  somewhat  discordant
 note,  I  think,  almost  the  entire  House
 including  even  the  Members  of  th>
 Communist  Group  in  this  House  is  now
 convinced  that  the  provision  that  we
 have  made  in  the  Budget  for  defence
 is  in  no  sense  of  the  word  exiravagant
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 in  the  circumstances  of  the  p-esent
 day.  I  was  rather  interested  to  <et
 the  view  of  my  hoa.  iriend,  Mr.
 Nambiar,  who  spoke  iast  from  the
 Communist  benches.  He  stated  it  as
 his  conviction  that  the  Army  has  g.t
 to  be  strong,  and  by  that  I  suppose  he
 implied  that  it  is  not  too  strong  now
 and  it  must  be  made  stronger  than  it
 is.  If  it  is  to  be  made  stronger,
 prima  facie  the  implication  is  that
 probably  the  provision  that  hes  to  be
 made  for  expenditure  on  the  Arm:d
 Forces  has  got  to  be  stepped  up  in
 order  to  make  it  strong,  according  to
 the  standard  of  Mr.  Nambiar.  He  also
 stated  it  as  his  conviction  th.t  a  strong
 Army  should  be  based  upon  a  sirsng
 people.  entirely  agree  with  fim.
 ‘the  point  is  not  whether  e  are  spend-
 ing  m:re  than  we  :houd,  hut  whether
 we  are  spending  it  in  the  right  way
 and  whether  there  is  scop.  for  im-
 provement  in  the  manne2r  of  our  spead-
 ing  which  would  conduce  to  make  our
 defence  arrangcments  qven  m:re  -  ffi- cient  than  they  are.  In  the  ccurse  of
 this  debate  it  was  iateresting  to  note
 that  no  less  than  four  ex-officers  of
 the  armed  forces  have  pariicipat:d.
 Two  them  belong  to  the  Indian
 National  Army  waich  had  for  its  object
 the  liberation  of  this  coint-y.  The
 third,  I  was  very  pleased  to  find  is  tre
 scion  of  a  ruling  family  in  this  coun-
 try,  who  has  come  here  as  aia
 ‘independent’,  who  ser.ed,  I  be'ieve,  as
 a  pilot  flying  cfficer  in  the  second
 world  war.  The  fourth  is  a  seasoned
 ex-member  of  the  Armed  Forces—he
 was  I  believe,  in  the  Air  Force—and
 he  had  many  constructive  suggestigyns
 to  make  35  regards  how  we  snould
 improve  the  efficiency  of  our  A:med
 Forces.  All  of  these  deserve  to  be
 congratulated.  The  first  three  of  them
 made  _  their  maiden  speeches.  The
 last—I  believe,  that  was  not  his
 maiden  speech—has  spoken  more  ‘han
 once  already  and  I  sould  Ike  to
 cOavey  my  own  coigrat.:latio:s  to
 them  for  the  constructive  sugzestio-s
 that  they  have  made.  As  th>  t'me  at
 my  disposal  is  shcrt,  I  do  not  propose
 to  deal  with  everv  one  of  the  sugges-
 tions  that  they  have  made.  But,  I
 can  assure  every  one  of  them  that  all
 that  they  have  said  will  be  given  the
 best  possible  consideration,  and  if  it  is
 possible  for  me  to  modify  the  existing
 policy  or  practices  in  order  to  bring
 about  greater  efficiency,  it  will  b2  my
 earnest  endeavour  to  do  so:

 I  should  like  to  refer  first  to  the  very
 ‘interesting  noint  that  was  raiced  by
 my  hon.  friend  from  Orissa.  Mr.
 Patnaik.  He  hes,  I  know,  been  a  very
 close  student  of  Armed  Forces  in
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 every  country,  their  organisation,  their
 functions  and  so  forth.  He  has  pro-
 duced  literature  which  shows  the
 amount  of  study  that  he  has  devoted
 to  this  subject.  Anything  that  has
 come  from  him  has  always  been
 received  by  me  with  more  than  ordi-
 nary  ‘nterest.  In  the  present  case,  he
 put

 a
 ard  one  or  two  inain  proposi-

 tions.  He  first  said  that  we  should
 have  as  our  twin  objectives  in  the
 organisation  of  Armed  Forces  two
 main  things.  One  was  national  security
 and  the  other  was  economic  stability
 He  went  on  further  to  develop  this
 idea  of  economic  stability  to  make  out
 a  case  for  what  he  considered  the
 socio-economic  role  which  the  Armed
 Forces  should  play  in  overall  national
 development.  id

 Now,  let  me  take  these  two  points.
 There  can  be  no  two  opinions  as  to
 the  Armed  Forces  being  primarily  in-
 tended  for  ensuring  national  security.
 We  have  to  have  an  efficient  defence
 against  external  attack.  But,  national
 security  means  not  merely  protection
 from  external  attack,  but  also  means
 the  bringing  into  existence  and  the
 maintain:ng  of  conditions  in  the  coun-
 try  which  also  make  for  peace  and
 security.  From  this  stand-point,  it  be-
 comes  difficult  for  me  to  distinguish
 between  national  security  and  economic
 stability.  Economic  _  stability  has
 necessarily  to  be  founded  upon  both
 external  and  internal  security.  With-
 out  that  security  economic  develop- ment  will  be  greatly  prejudiced  and  we
 cannot  develop  to  the  extent  that  we
 might  if  we  had  that  security  both
 from  outside  and  inside.  Therefore,  I
 was  rather  intrigued  to  listea  to  his
 emphasis  on  national  security  and
 economic  stability.  But,  he  went
 further,  as  I  said,  and  tried  to  make
 out  that  economic  stability  also  con-
 noted  overall  national  development  in. the  economic  sphere.  He  went  on  to
 argue  that  the  Armed  Forces  must
 take  a  very  active  hand  in  the  actual
 realisation  of  the  overall  cconomic
 development.  He  therefore  suggested that  the  Armed  Forces  should  take  an
 active  part  in  productive  activities.  In
 other  words,  his  twin  objective  for  the
 Armed  Forces  was  both  protective  aud
 productive.  It  is  only  with  regard  to
 the  latter  that  I  have  a  few  things  to
 say,  which  might  not  exactly  tally with  what  he  has  tried  to  emphasise.

 The  Armed  Forces  have  got  a  role to  play.  What  their  part  in.  war
 should  be,  everybody  knows.  What
 their  part  in  peace  should  be  is  a
 thing  about  which  there  might  be
 justifiable  difference  of  opinion.  So
 63  P.  8.  D.
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 far  as  the  part  which  the  Armed
 Forces  play  in  peace,  the  general
 doctrine  that  is  accepted  by  all  those
 who  have  devoted  thought  to  the
 organisation  of  Armed  Forces  is  this that  the  Army,  duriag  peace,  is  in
 training  for  war.  The  Army,  as  some
 hon.  Members  did  emphasise  in  the
 course  of  the  debate  is  not  there
 simply  sitting  idle  during  peace.  It
 is  in  a  continuous  active  process  of
 training.  If  you  interrupt  that  train-
 ing,  materially,  I  mean,  and  put  them
 on  to  tasks  which  will  not  conduce
 to  that  training,  it  means  you  take
 away  so  much  from  the  efficiency  of
 the  Army  or  Armed  Forces  which  they should  maintain  all  through  their
 career  in  the  interests  of  conserving
 national  security.  That  is  why  people like  me  have  felt  some  hesitation  in
 trying  to  convert  the  Armed  Forces
 during  peace  time  into  an  Army  of
 men  whose  business  it  is  to  produce
 goods  of  various  descriptions,  whether
 it  is  in  the  sphere  of  cultivating  agri-
 cultural  land  or  participating  im  in-
 dustries,  either  large-scale  or  small-
 scale,  so  on  and  so  forth.  That  the
 Armed  Forces  should  be  ready  and
 willing  to  be  called  upon  io  do  work
 of  that  description  during  emergen-
 cies,  during  times  when  it  is  necessary,
 in  the  interests  of  the  ‘aation,  to  step
 up  production  for.  a  temporary  period,
 nobody  will  question.  The  Armed
 Forces  have  given  proof  of  that
 already.  But,  the  broad  proposition
 which  my  hon.  friend  Mr.  Patnaik  has
 put  forward  was  something  more  than
 this.  As  I  said  the  other  day,  it  is  an
 attractive  idea.  But,  we  cannot
 Straightaway  accept  it  for  immediate
 implementation.  We  shall  have  to
 investigate  all  aspects  of  it  and  see  to
 what  extent  the  Armed  Forces  can  be
 used  for  purposes  of  this  nature:  I
 for  one  would  not  limit  the  interven-
 tion  of  the  Armed  Forces  cnly  to
 occasions  of  emérgency.  ‘There  are
 occasions  even  when  there  is  no  emer-
 gency  and  there  are  tasks  upon  which
 the  Armed  Forces  could  be  engaged for  the  purpose  of  helping  increased
 production  in  the  country.  There  are
 public  utility  activities  in  which  the
 help  of  the  Armed  Forces  might  be  of
 great  value.  I  would  only  state  this
 as  a_  fentative  conclusion  of  mine,
 namely,  that  you  can  find  blocks  of
 productive  work  for  temporary  periods for  which  the  men  in  the  Armed
 Forces  could  be  drawn  upon  for  vur- poses  of  execution;  things,  for  instance.
 like  the  restoration  of  dicmantled ee

 dies
 lines  here  and  there  or

 the  a
 ing  “of  canals  or  the

 Planting  of  a  certain  area  in  the
 Rajasthan  desert  for  the  purpose  of
 afforestation,  things  like  that  which
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 are  blocks  of  work  on  which  the
 Armed  Forces  could  be  engaged  for
 specific  periods  after  which  they  will
 get  back  to  their  operational  head-
 quarters.

 Those  are  matters  which  could  be
 considered,  which  could  be  examined
 for  the  purpose  of  seeing  whether  the
 ‘Armed  Forces  could  be  so  used  in
 the  tasks  of  production.  Beyond  that,
 if  you  want  to  go  further,  we  shall
 have  almost  to  revolutionise  cur  ideas
 as  regards  the  way  in  which  we  recruit
 our  Armed  Forces,  the  numbers  we
 recruit,  the  amount  of  training  we
 give  and  the  periods  for  which  we
 keep  them  in  the  colours.  Those  will
 raise  large  problems,  and  we  shall
 have  to  examine  them  more  carefully
 than  we  have  yet  been  able  to  do
 before. we  can  say  “yes”  to  ideas  or
 suggestions  of  that  nature.

 I  think  I  would  not  deal  with  the
 other  smaller  points  which  iy  Hon.
 friend  Mr.  Patnaik  raised  in  the
 course  of  his  speech.  I  would  refer
 now  to  the  points,  some  of

 eral  points.
 which  my  hon.  friend  mati  Renu
 Chakravartty  raised  ta  the  course  of
 her  speech.  She  it  was  that,  I
 sounded  the  discordant  note  us  regards
 the  Defence  Budget.  She  certainly  is
 not  satisfied  with  what  provision  has
 been  made  in  the  Budget.  She  con-
 siders  (t  extravagant  and  she  _  thinks
 that  even  this  extravagant  amount  is
 spent  in  ways  which  cannot  ierit  her
 approval.  I  quite  understand  her
 attitude  in  regard  to  this  matter.  But
 she  put  forth  arguments  in  support  of
 her  position  which  I  find  it  somewhat
 difficult  to  follow.  She,  first  cf  all,
 tried  to  controvert  the  position  both
 myself  and  the  Finance  Minister  took
 the  other  day,  viz.,  that  if  you  con.pare
 the  provision  made  for  defence  ex-
 pendjture  with  the  total  Budget  of  the
 country,  not  merely  of  the  Federal
 Centre,  you  would  probably  find  that
 it  does  not  exceed  about  25  per  cent.
 according  to  my  hon.  colleague's  figure.
 The  arithmetic  that  was  given  to  me
 brought  it  to  about  20  per  cent.  What- ever  it  is,  it  certainly  is  not  anything
 like  50  per  cent.  which  is  the  per-
 centage  you  have  to  arrive  at  if  you
 take  the  Federal  Centre’s  Budget
 alone  into  consideration.  She  svid  if
 you  added  the  expenditure  on  Police
 to  the  expenditure  on  the  Defence
 Services,  the  percentage  would  be
 much  greater.  Well,  Police  expendi-
 ture  is  always  treated  as  part  ९  the
 clyil  expenditure  of  any  State.

 Secondly,  there  is  nothing  like  this
 percentage  going  up  enormously  if  you
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 add  it  with  Police  expenditure.  The
 real  matter  for  comparison  was  that
 we  were  spending  on  the  Armed
 Farces  of  the  cogntry  something  which
 was  an  extravagaat  percentage  of  the
 total  revenues  of  the  country.  We  did
 not  try  to  pit  the  expenditure  on  the
 Defence  Services  against  the  expendi-
 ture  on  all  other  services.  We  took
 the  total  revenues  of  the  country  and
 we  also  took  the  total  expenditure  of
 the  country,  and  tried  to  show  that  if
 you  took  those  things  into  account,
 defence  expenditure  was  .othing
 extravagant.  Hon.  Members  on  this
 side  have  given  figures  which  show
 that  even  in  a  country  like  the  United
 States  of  America,  the  expenditure  on
 defence  is  as  much,  if  not  more,  than
 what  we  incur  here  today  even  in
 regard  to  the  Federal  Centre.

 Now,  the  other  great  point  which
 Shrimati  Renu  Chakravartty  tried  to
 make  was  that  we  were  so  dependent
 upon  foreign  sources  for  our  equip-
 ment  for  the  Armed  Forces,  we  were
 so  dependeat  upon  them  for  ofher
 things  connected  with  the  Armed
 Forces,  that  we  were  completely,  or
 very  nearly  completely,  under  their
 domination  and  we  were  making  our-
 selves  a  party  to  some  fell  design  on
 their  part,  the  ultimate  objective  of
 which  is  an  attack  on  Soviet  Russia
 and  China.  Well,  I  have  been  con-
 nected  with  this  Government  for.  some
 time  now.  I  am  not  aware  of  any
 concealed  intentions  on  our  part  to
 participate  in  any  attack  on  any
 country,  not  even  Soviet  Russia.  And
 it  is  a  thing  which  amazed  me  when
 she  developed  this  proposition.  I
 suppose  she  was  merely  bent  upon
 saying  that  we  were  not  independent
 in  any  sense,  we  were  tied  to  the
 apron  strings  of  the  United  Kingdom and  the  United  States  of  America, that  we  were  maintaining  Armed
 Forces  of  this  magnitude  merely  be-
 cause  we  wanted  to  be  of  help  to  these
 countries  and  not  to  ourselves,  and  so
 on.  A

 i
 grotesque  description  of

 our  policy  few  can  imagine.  We  are
 independent,  we  are  sovereign.  Our
 Armed  Forces  are  our  own.  Nobody has  got  the  slightest  voice  in  the
 administration  of  the  Armed  Force.
 by  the  Government  of  India.  It  {fs  the
 Government  of  India  that  १3५४5  down
 the  policy.  It  is  the  Government  of
 India  that  determines  what  equipment
 they  should  have  consistent  with  the
 condition  of  our  finances,  and  where-
 from  we  should  obtain  it  and  so  on. It  is  true  that  a  good  part  of  what  we
 require  by  way  of  equipment  has  to  be
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 obtained  from  the  United  Kingdom.
 Past  history  has  something  to  do
 with  it.  But  if  the  suggestion  is  that
 we  continue  to  be  a  part  of  what  hon.
 Members  on  the  other  side  are
 accustomed  to  call  a  colonial  system,
 if  it  is  their  suggestion,  if  it  is  their
 view  that  we  take  orders  from  the
 other  members  of  a  colonial  empire,
 that  we  order  our  own  policy  accord-
 ingly,  that  is,  I  would  say  at  once,  a
 false  description  of  our  policy.

 Shri  H.  N.  Mukerjee:  Sir,  is  the
 expression  “false”  parliamentary?

 Shri  Gopalaswami:  I  contend,  Sir,
 it  is  parliamentary.

 Mr.  Deputy-Speaker:  The  hon.
 Member  does  not  say  any  particular
 person  is  q  liar.

 Shri  H.  N.  Mukerjee:  He  refers  to
 declarations  made  on  the  floor  of  this
 House  as  false  declarations.  I  am.  not
 speaking  on  behalf  of  any  particular
 individual,  but  on  behalf  of  the  House.
 I  would  ask  you  to  consider  that
 point.

 Mr.  Deputy-Speaker:  There  is
 nothing  wrong  in  that.  “False”,  “In-
 correct”—these  are  very  parliamentary
 terms.

 Shri  Gopalaswami:  The  hon.  the
 lady  Member  also  made  references  to
 the  employment  of  British  officers  in
 our  Armed  Forces.  The  suggestion
 was  that  these  officers  were  dominat-
 ing  the  whole  show,  and  were  dictat-
 ing  the  policy  and  were  seeing  to  the
 implementation  of  the  policies  of
 which  they  had  approved.  This,  again.
 I  think,  is  a  very  incorrect  descrip-
 tion  of  their  position  in  the  Armed
 Forces.

 Shri  H.  N.  Mukerjee:  Not  false
 position?

 Shri  Gopalaswami:  I  am  trying  to
 make  some  concessions  to  the  senti-
 ment  of  hon.  Members  on  the  opposite
 side.

 These  officers  are  employed  here
 not  because  they  want  to  dominate
 over  us,  but  because  we  think  that
 their  services  are  useful  in  the  running
 of  the  three  different  services.  They
 occupy  certain  positions.  Excepting
 for  an  adviser  in  the  Army,  practi-
 cally  everybody  else  holds  a  pcsition
 in  the  Army.  a  position  which,  but  for
 him,  would  be  occupied  by  an  Indian
 officer.  He  occupies  that  position  on
 the  same  terms  and  is  under  the  same
 discipline  as  any  Indian  officer  would
 be.  I  know  hon.  Members  opposite
 would  ask  me  at  once,  “Why  then  do
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 you  not  employ  Indian  officers?”  The
 answer  is  simple.  The  answer  is  that
 there  is  no.  Indian  officer  who  can  be
 considered  not  to  have  the  latent
 capacity  for  occupying  even  the  high-
 est  position  in  our  Armed  Forces.
 That  is  perfectly  clear  and  is  iilus-
 trated  by  the  existence  of  cflicers  in
 such  capacities  even  today.  But  we
 want  our  Armed  Forces  to  be  efficient,
 we  want  our  Armed  Forces  to  be
 manned  at  the  top  by  people  who  not
 only  have  the  capgcity  to  become  first
 rate  officers,  but  who  have  had  the
 training  and  the  experience  which  are
 necessary  for  putting  them  in  those
 places.  If  an  emergency  arose,  and
 we  had  to  choose  between  them  and
 officef¥s  from  outside,  there  is  no  deny-
 ing  the  fact  that  we  would  choose  an
 Indian  officer  and  put  him  in  charge, even  if  he  had  not  had  the  previous
 training,  but  in  times  of  peace  it  is
 only  wisdom,  it  is  only  our  own
 interest  which  dictates  to  us,  the
 wisdom  of  seeing  that  these  people get  the  training  and  the  experience
 necessary  for  occupying  those  posi-
 tions.  one

 Shrimati  Reau  Chakravartty:  Does
 General  Cariappa  need  an  adviser?

 Shri  Gopalaswami:  General  Cariappa has  an  adviser  today,  but  then  that
 adviser,  is  entirely.........

 Shrimati  Renn  Chakravartty:  But
 my  question  was  whether  General
 Carigppa  needs  an  adviser  at  all.

 Shri  Gepalaswami:  My  hon.  friends
 on  the  other  side,  if  they  were  in
 General  Cariappa’s  place,  would  want
 not  only  one  adviser,  but  a  host  of
 them.  There  is  nothing  which  de-
 tracts  from  the  position  of  a  General
 in  the  Army,  if  he  has  to  consult  a
 Person  or  two  and  get  advice  before
 he  takes  action.  He  is  not  bound  to
 take  that  advice,  he  can  reject  it,  he
 can  act  on  his  own.  But  it  is  only
 good  for  the  service  as  a  whole  that
 he  should  get  that  advice,  so  long  as
 it  is  considered  fo  be  absolutely  neces-
 sary  by  the  Government.

 There  were  some  other  things  said
 about  pay  scales  and  so  on,  about  the
 sky-rocketing  differences  between  the
 pay  of  the  lowest  man  and  the  pay of  the  highest  man.  That  is  a  very
 large  question.  It  will  take  me  a  long
 time  if  I  have  to  traverse  all  the  argu-
 ments  that  can  be  said  for  and  against
 it.  The  reply  has  been  given  in
 regard  to  these  points  by  people  who
 have  served  in  the  Army  or  the  Armed
 Forces.  I  should  leave  it  there  for
 the  present.  There  was  something
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 said  about  the  low  pay.of  the  other
 ranks,  It  is  true,  I  believe,  the  initial
 pay  is  somewhere  about  Rs.  <2,  but
 people  often  forget  that  in  addition  to
 the  Rs.  22,  he  gets  his  food,  clothing,
 lodging,  and  other  amenities.  While
 I  am  not  here  to  defend  the  actual
 figure,  I  would  only  say  that  the  man
 in  the  Army  is  economically  not
 worse  off  than  the  best  paid  worker,
 corresponding  worker  outside  the
 Army.  There  was  another  point  refer-
 red  to  by  Shrimati  Renu  Chakravartty,
 and  that  was  that  India  made  a  sup-
 ply  of  certain  arms,  ammunition,  and
 wireless  appliances  to  Tibet.  some
 two  years  ago.  I  do  not  know  what
 the  point  was  that  she  was  driving  at.
 I  can  only  say  that  for  many  years,
 India  has  supplied  arms  to  Tibet.  It
 was  in  pursuance  of  that  practice  that
 some  arms,  ammudzition,  wireless
 apparatus  and  so  on,  were  supplied
 to  Tibet.  The  value  of  the  supplies
 is  nothing  very  much  to  be  spoken  of,
 there  is  nothing  in  it,  which  indicates
 that  we  did  it  carelessly  or  without
 due  regard  to  the  political  relations
 that  subsist  between  Tibet  and  India.
 or  anything  of  that  kimd.  I  really  do
 not  know  what  she  was  trying  to
 make  against  Government,  by  referring
 to  that  particular  matter.

 Shrimati  Renu  Chakravartty:  But,
 should  we  continue  still  the  policy
 followed  by  the  Britishers,  of  supply-
 ing  arms,  ammunitions  etc.  to  Tibet?

 Shri  Gopalaswami:  That.  is  a  matter
 which  ‘no  doubt,  we  will  consider  in
 a  very  independent  way  and  come  to

 -a  very  independent  decision.
 Shri  T.  K.  Chaudhuri  (Berhampore):

 Is  the  American  code  being  used  in
 the  Navy?

 An  Hon,  Member:  Is  it  a  question
 hour,  Sir?

 Shri  Gopalaswami:  I  am  afraid  I
 must  decline  to  discuss  codes  im  this
 House.

 Shri  H.  N.  Mukerjee:  But  do  you
 deny  the  using  of  et  code  which  other
 foreigners  know?

 Mr.  Deputy-Speaker:  It  is  not  in
 the  public  interest  to  disclose  it.

 Shri  N.  8,  Nair  (Quilon  cum
 Mavelikkara):  We  have  the  Hindu
 Code,  here,  Sir.

 Shri  ami:  Then  there  was
 something  said  about  top  heaviness  in
 our  Armed  Forces  administration.  I
 do  not  know  what  is  meant  by  top-
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 heaviness  in  administration;  if  it
 refers  to  the  number  of  highly  paid
 officers  employed  at  headquarters,
 either  in  the  Defence  Ministry  or  in
 the  Armed  Forces  headquarters,  I
 should  say  at  once  that  our  set-up
 here  compares  very  favourably  with
 any  corresponding  set-up  in  any  other
 country.  7

 It  is  possible  that  for  the  moment
 the  expenditure  on  some  of  these
 officers  is  heavier  than  it  would  be
 when  we  settle  down  permanently
 under  the  new  scales  of  pay  and  so
 on.  Officers  at  headquarters  have
 necessarily  to.  be  senior  officers  and
 their  rates  of  pay,  as  for  instance  of
 K.C.I.0’s.  in  the  Army,  are,  as  hon.
 Members  are  aware.  somewhat  higher
 than.  the  rates  which  corresponding
 officers  draw  and  will  continue  to
 draw.  For  the  moment  it  may  be
 somewhat  higher  than  it  might  other-
 wise  be,  but  neither  in  numbers  nor
 even  in  the  total  expenditure  can  it
 be  maintained  that  there  is  anything
 like  top-heaviness.

 Then  there  was  something  said
 about  the  procedure  followed  85
 regards  dismissals,  discharges  and  so
 on.  I  should  like  to  state  to  the  House
 the  correct  position  in  regard  to  this
 matter.  No  officer  or  soldier  can  be
 dismissed  or  discharged  without  a
 proper  inquiry.  He  can  either  be  dis-
 missed  or  discharged  administratively
 or  dismissed  as  a_  result  of  a_  court
 martial.  In  all  cases  he  is  given
 ample  opportunity  to  defend  himself

 and  to  lead  any  evidence  that  he  may
 have  in  his  favour.  In  the  case  of  an
 officer,  he  can  only  be  dismissed  by
 the  Government  but  in  his  case  too  an
 appeal  lies  against  that  order.  When
 the  case  comes  to  the  Government.  it
 is  scrutinised  very  thoroughly  and
 every  attempt  is  made  to  see  that  no
 injustice  or  unfair  treatment  is  meted
 out  to  him.  As  you  know,  people  are
 never  satisfied  with  the  final  orders
 that  are  passed  by  the  highest  apvel-
 late  authority  under  the  rules.  Thev
 go  on  plying  the  Minister  with  further
 representations  and  perhaps  things
 are  raised  in  other  ways.  So  far  as
 I  am  concerned,  I  never  refuse  to  look
 into  a  case  if  prima  facie  there  is  anv
 ground  for  reconsidering  anything
 that  is  said  In  a  representation  merely
 hecause  some  order  had  been  passed
 finally  by  some  previous  appellate
 authority.  Even  ff  it  is  &  case  where

 passed
 orders.  any  further  reoresentation
 bringing  to  Hight  new  facts  snd  so  on
 is  usually  examined  with  all  the  care
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 that  is  devoted  to  the  first  examina-
 tion  of  the  man’s  case  and  suitable
 orders  passed.  I  do  not  think  that  the
 Armed  Forces  personnel  have  anything
 to  complain  of  either  as  regards  the
 procedure  or  as  regards  the  manner
 in  which  that  procedure  is  worked.

 ]  ao.

 There  was  one  point  raised  by  my
 hon.  friend  from  Neilore,  Mr.  Kema-
 chandra  Reddi.  He  was  a  little  per- turbed  over  the  fact  that  the  Armed
 Forces  were  now  under  three  Service
 Headquarters—one  for  the  Army,  the
 second  for  the  Navy  and  a  third  for
 the  Air  Force.  He  seemed  to  recom-
 mend  that  all  these  three  Services
 should  be  brought  under  the  over-all
 supervision  of  a  common  Commander-
 in-Chief  of  all  the  Armed  Forces.
 Thereby  only  did  he  expect  sufficient
 co-ordination  in  regard  to  both  organi-
 sation  and  discipline  as  well  xs  for
 operational  purposes.  Now,  I  believe
 another  hon.  Member  from  the  Com-
 munist  Benches  said  that  this  tri-
 furcation  of  the  Headquarters  was  due
 to  the  fact  that  the  British  Chiefs  of
 the  Navy  and  the  Air  Force  would
 otherwise  refuse  to  work  under  the
 Chief  of  the  Army.  I  do  not  know  if
 those  British  Chiefs  have  anv  grouses
 or  dissatisfaction  of  this  sort  or  have
 expressed  them  at  any  time.  I  can
 only  say  that  sufficient  co-ordinating
 machinery  is  today  in  existence,  even
 if  you  take  merely  the  Service  part
 of  it  into  consideration.  At  present
 all  important  questions  relating  to  the
 three  Services  come  before  a  Com-
 mittee  of  the  Chiefs  of  Staff  first.
 They  discuss  the  matters  and  come  to
 decisions.  Then  there  is  the  Minister's

 AYES
 Division  No.  3]
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 Committee,  and  on  the  top  there  is  the
 Defence  Committee  of  the  Cabinet.
 These  two  latter  co-ordinating  bits  of
 machinery  are  those  which  lay  down
 policy  at  the  highest  possible  level.
 Any  co-ordination  that  is  required
 amongst  the  three  Services  is  brought
 about  in  these  three  ways  and  I  do  not
 think  the  present  system  suffers  from
 any  lack  of  co-ordination  either  as
 among  the  Armed  Forces  Chiefs  them-
 selves  or  as  between  them  and  the
 Minister  and  the  Cabinet.

 May  I  refer  to  one  point  which  was
 mentioned—I  would  not  say  made,  by
 my  hon.  friend,  Mr.  Jaipal  Smgh?  He
 seemed  to  think  that  the  bogey  of  mar-
 tial  and  non-martial  races  still  existed
 and  should  be  obliterated.  I  think
 Government  have  already  issued  or-
 ders  that  this  distinction  should  dis-
 appear.  In  one  or  two  cases  it  does
 exist  not  as  a  distmction  between  mar-
 tial  and  non-martial  races  but  for  pure-
 ly  administrative  reasons.  But  the
 policy  of  the  Government  is  to  do
 away  with  this  distinction  and  even
 where  through  the  indirect  channel  of
 administrative  reasons  it  tries  to  raise its  head,  their  policy  is  to  do  away  with it  in  the  quickest  possible  time.

 I  think  I  have  finished  my  time.
 Though  I  have  many  more  things  to refer  to,  I  would  close  at  this  pvint.

 Mr.  _  Deputy-Speaker:  I  will  put Shri  T.  K.  Chaudhuri’s  cut  motion  to
 the  vote  of  the  House.  The  question is:

 “That  the  demand  under  the head  ‘Ministry  of  Defence’  be  re- duced  by  Rs.  00.”

 a
 House  divided:  Ayes,  65;  Noes,
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 Matthen,  Shri
 Maydeo,  Shrimati
 Mehta,  Shri  Balwant  Sinha
 Mehta,  Shri  5.  a

 Misra,  Pandit  Lingara)
 Micra,  Shri  B.  N.
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 Misra,  Shri  BR  0.
 Misra,  Shri  8.  P.

 Narasimhan,  Shri  0.  B.
 Natawadkar,  Shri
 Nathwani,  Shri  N.  P.
 Nehru,  Shri  Jawaharlal
 Nehru,  Shrimati  Ums
 Neaamony,  Shri
 Pannalal,  Shri
 Pant  Shri  D.  D.
 Paragi  Lal,  Ch.
 Parikh,  Shri  8.  G.
 Parmar,  Shri  8.  B.
 Patel,  Shri  B.  K.
 Patel,  Shri  Rajeshwar
 Patel,  Shrimati  Maniben
 Pawar,  Shri  द  P.
 Pillai,  Shri  Thana
 Pocker  Saheb,  Shri
 Prabhakar,  Shri  N.
 Prasad,  Shri  H.  8.
 Rachiah,  Shri  N.
 Radha  Raman,  Shri
 Raghubir  Sahai,  Shri
 Baghubir  Singh,  Ch.
 Raghunath  Singh,  Shri
 Raghuramaiah,  Shri
 Raj  Bahadur,  Shri
 Ram  Das,  Shri
 Ram  Saran,  Prof.
 Ram  Subhag  Singh,  Dr.
 Ramanand  Shastri,  Swami
 Ramaseshaiah,  Shri
 Ramaswamy,  Shri  P,

 Mr.  Deputy-Speaker:
 put  the  remaining  six  cut  motions.  The
 question  is:

 “That  the  demand  under  the
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 Ramaswamy,  Shri  8  .V.
 Banbir  Singh,  Ch.
 Rao,  Diwan  Raghavendra
 Rao,  Shri  B.  Shiva
 Rao,  Shri  Seshagiri
 Banut,  Shri  Bhola
 Razmi,  Shri  8.  K.
 Bddv,  Shri  H.  8.
 R-tiv,  Shri  Viswanatls
 Richardson,  Bishop
 Rov,  Shri  B.  N.
 Roo  Narain,  Shri
 Setonl,  Sardar  A.  8.
 Sakeons,  Shri  Mohanla
 Sa~anta,  Shri  8.  a
 Sancvanna,  Shri
 Gankarapandian,  Shri
 Sarmah,  Shri
 _बीपी  Chandra,  Shri
 Satvawadi,  Dr.
 Sen.  Shri  P.  6.
 Sen,  Shrimati  Sushama
 Sewal,  Shri  A.  B.
 Shah,  Shri  B.  B.
 Shahnawar  Khan,  Shr
 Sharma,  Pandit  Balkric
 Sharma,  Pandit  K.  ८.
 Sharma,  Prof.  D.  C.
 Sharma,  Shri  K.  RB.
 Sharma,  Shri  B.  0.
 Shobha  Ram,  Shri
 Shukla,  Pandit  B.
 Sidananjappa,  Shri
 Singh,  Shri  D.  N.
 Singh,  Shri  Babunath
 Singh,  Shri  a  8.
 Singh,  Shri  H.  P.
 Singh,  Shri  L.  J.
 Singh,  Shri  M.  N.
 Singh,  Shri  T.  ्.
 Sinha,  Dr.  8.
 Sinha,  Shri  A.  P.
 Sinba,  Shri  Anirudha
 Sinha,  Sbri  B.  P.
 Sinha,  Shri  0.  N.  P.
 Sinha,  Shri  Jhulan
 Sinha,  Shri  श्र.  P.

 The  motion  was  negatived.
 Now  I  shall

 head

 Demand:  ‘nr  rants  5864

 Sinha,  Shri  8.
 Sinha,  Shri  Satya  Nerayan
 Sinha,  Shri  Satyendra  Narayan
 Sinha,  Shrivati  Tarkeshwari

 Sonana,  Shri  WN.
 Subrahmanyam,  Shri  T.
 Snndar  Lal,  Shri
 _पाबन्दी  Chandra,  Dr.
 Suriya  Prashad,  Shri
 Swaminadhan,  Shrimat!  Amm:

 “Sved  Ahmed,  Shri
 Sved  Mahmud,  Dr.
 Tandon,  Shri
 Tek  Chand,  Shri
 Telkikar,  Shri
 Towari,  Sardar  BR.  B.  8.
 Thomas,  Shri  A.  M.
 Tivari.  Shri  V.  N.
 Tiwari,  Pandit  8.  L.
 Tiwari.  Shri  RS.
 Tiwary,  Pandit  0.  W
 Tripathi,  Shri  H.  ्,
 Tripathi,  Shri  ्,  D.
 Tudu,  Shri  8.  L.
 Tyagi,  Shri
 Uikey,  Shri
 Upedhyay,  Shri  M.  D.
 Upadhyay,  Shri  Shiva  Dayal
 Upadhyaya,  Shri  8.  D.
 Vaishnav,  Shri  H.  ce
 Vaishya,  Shri  M.  B.
 Varma,  Shri  8.  8.
 Varma,  Shri  8.  B.
 Vartak,  Shri
 Venkataraman,  Shri
 Vidyalankar,  Shri
 Vijaya  Lakshmi,  Shrimati
 Vishwanath  Prasad,  Shri
 ‘Wilson,  Shri  J.  ्.
 Wodeyar,  Shri
 Zaidi,  Col.

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  the  demand  _  under  the
 ‘Ministry  of  Defence’  be head  ‘Ministry  of  Defence’  be

 reduced  by  Rs.  100.”

 The  motion  was  negatived.
 Mr.  Deputy-Speaker:  The  question is:

 “That  the  demand  _  under  the
 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs.  100

 The  motion  was  negatived.

 reduced  by  Rs.  100.”

 The  motion  was  negatived.

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  the
 gue  26

 under  the
 ad  Defence’  be

 reduced  by  Rs.  100."
 The  motion  was  negatived.
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 Mr.  Deputy-Speaker:  The  question  DEMAND  No.  3—DEFENCE  SERVICES,
 is:  EFFECTIVE—-NAVY

 “That  a  sum  not  exceeding
 Rs.  7,50,86,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray  the
 charges  eee  will  :  ze

 in  course
 of  payment  during  the  year  ending

 is  Mr.  Deputy-Speaker:  The  question  the  3lst  day  of  March,  1953,  in
 a  respect  of  ‘Defence  Services,  Effec-

 “That  the  demand  under  the  tive—Navy’.”
 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs.  100.”

 The  motion  was  negatived.  “That  a  sum  not  exceeding Rs.  -15,48,07,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray’  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ending the  3lst  day  of  March,  ‘1953,  in
 respect  of  ‘Defence  Services,  Effec-

 “That  the  demand  under  the
 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs.  100.”

 The  motion  was  negatived.

 DEMAND  No.  4—DEFENCE  SERVICES,
 EFFECTIVE—AIR  FORCE

 Mr.  Deputy-Speaker:  Now  I  shall  put
 all  the  Demands  relating  to  Defence
 together  to  the  vote  of  the  IIouse.  The
 question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  third  column  of  the  Order
 Paper  in  respect  of  Demands  Nos.
 ll,  12,  13,  ‘14,  15,  6  and  08  be
 granted  to  the  Presideat,  out  of
 the  Consolidated  Fund  of  India,  to
 complete  the  sums_  necessary  to
 defray  the  charges  that  will  come
 in  course  of  payment  during  the
 year  ending  the  3lst  day  of  March,
 1953,  in  respect  of  the  correspon-
 ding  heads  of  Demands  entered  in
 the  second  column  thereof.”

 The  motion  was  adopted.

 tive—Air  Force’.”

 DEMAND  No.  5—DEFENCE  SERVICES,
 Non-EFFECTIVE  CHARGES

 “That  a  sum  not  exceeding Rs.  10,65,51,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ending the  3lst  day  of  March,  +1953,  in
 respect  of  ‘Defence  Services,  Non-
 Effective  Charges’.”

 [As  directed  by  Mr.  Deputy-Speaker
 the  Motions  for  Demands  for  Grants
 which  were  adopted  by  the  House  are

 DEMAND  No.  |6—MISCELLANEQUS  EXPEN-
 DITURE  UNDER  THE  MINISTRY  OF

 reproduced  below.—Ed.  of  P.P.]

 Demand  No.  l—MINISTRY  OF  DEFENCE
 “That  a  sum  not  exceeding

 Rs.  17,23,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  Imdia,  to  complete  the
 sum  necessary  to  defray  the
 charges  that  will  come  in  course
 of  payment  during  the  year  e:ding
 the  3lst  day  of  March,  1953,  in
 respect  of  ‘Ministry  of  Defence’.

 Demanp  No.  2—DEFENCE  SERVICES,
 EFFEcTIVE—ARMY

 “That  a  sum  not.  exceeding
 Rs.  1,13,30,43,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  1953,  in
 respect  of  ‘Defence  Services,  Effec-
 tive—Army’.”

 DEFENCE

 “That  a  sum  not  exceeding Rs.  3,33,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ९५०४६ the  3lst  day  of  March,  1953,  in
 respect  of  ‘Miscellaneous  Expendi-
 ture  under  the  Ministry  of
 Defence’.”

 DEMAND  No.  08—DEFENCE  CaprTaL
 OUTLAY

 “That  a  sum  not  exceeding Rs.  +11,33,34,000,  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray’  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ending the  3lst  day  of  March,  1953,  in

 Pie
 of  ‘Defence  Capital  Out-

 ay’.””
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 DemManp  NO.  22—TRIBAL  AREAS

 Mr,  Deputy-Speaker:  Motion  is:

 “That  a  sum  not  exceeding
 Rs.  -1,96,95,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  onecesgary  to  defray  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  1953,  in
 respect  of  ‘Tribal  Areas’.”

 Demanp  No.  23—EXTERNAL  AFFAIRS

 Mr.  Deputy-Speaker:  Motion  is:

 “That  a  sum  70  exceeding
 Rs.  3,55,94,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the
 sum  necessary  to  defray  the
 charges  that  will  come  in  course
 of  payment  during  the  year  ending the  3lst  day  of  March,  1953,  in
 respect  of  ‘External  Affairs’.”

 DEMAND  No.  24—MISCELLANEOUS
 EXPENDITURE  UNDER  THE  MINISTRY

 OF  EXTERNAL  AFFAIRS

 Mr.  Deputy-Speaker:  Motion  is:

 “That  a  sum  ‘not.  exceeding Rs.  3,35,000  be  granted  to  the
 President,  out  of  the  Consolidated
 Fund  of  India,  to  complete  the  sum
 necessary  to  defray  the  charges that  will  come  in  course  of  pay- ment  during  the  year  ending  the
 3lst  day  of  March,  1953  in  respect of  ‘Miscellaneous  Expenditure
 under  the  Ministry  of  External
 Affairs’.”

 Activities  of  Diplomats  and  Diplomatic
 Establishments  abroad

 Dr.  Lanka  Sundaram  (Visakha-
 patnam):  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduced
 by  Rs.  00

 Failure  of  Govt.  to  pursue  a  real
 Peace  policy

 Shri  H.  N.  Mukerjee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”
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 (i)  Foreign  Policy  and  the  relation-
 ship  with  the  Anglo-American  powers.

 (ii)  Withdrawal  of  India  from  the
 Commonwealth.

 Shri  T.  K.  Chaudhuri  (Berhampore):
 Sir,  I  beg  to  move:

 (i)  “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 (ii)  “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 Foreign  Possessions  in  India
 Shri  K.  Subrahmanyam  §  (Vizia-

 nagaram):  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  4

 Foreign  Policy
 Shri  R.  N.  Deo  (Kalahandi-Bolangir):

 I  beg  to  move:
 “That  the  demand  _  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”
 Mr.  Deputy-Speaker:  The  cut

 motions  are  now  before  the  House  for
 discussion.

 Dr.  Lanka  Sundaram:  I  confess  to  a
 sense  of  trepidation  to  imitiate  the
 debate  on  the  foreign  policy  <f  our
 country,  for  the  reason  that  I  readily
 agree  that  the  foreign  policy  of  any
 country  is  a  territory  which  has  got  to
 be  trodden  rather  carefully.
 through  the  Demands  for  Grants  I
 personally  do  not  comsider  the  expen-
 diture  of  under  Rs.  four  crores  in  terms
 of  the  total  Budget  as  anything  very
 excessive  towards  the  maintenance  of
 the  instruments  through  which  our
 foreign  policy  is  executed.  But  before
 I  take  up  my  own  cut  motion  for
 detailed  examination,  I  may  be  _per-
 mitted  to  make  a  few  general  chserva-
 tions  on  the  scope  and  structure  of  our
 foreign  policy.

 I  have  been  rather  steeped  in  Neh-
 Truyana  to  such  an  extent  that  I
 readily  concede  that  there  is  nothing
 exceptional  im  the  enunciation  of  the
 principles  which  are  supposed  to  guide our  nation’s  foreign  policy.  In  fact, I  am  here  to  freely  acknowledge  that
 the  enunciations  made  by  our  Frime
 Minister,  who  is  also  our  Foreign  Minis-
 ter,  during  the  past  few  years  consti-
 tute  the  chirpings  of  the  immortal
 soul  of  the  human  being.  and  I  also
 recognise  that  the  Prime  Minister, who  is  also  the  Foreign  Minister,  has
 devoted  considerable  time  and  enthu-
 siasm  to  pursue  the  quest  of  the  escent of  man.  But  I  am  also  here  to  sev
 without  any  fear  of  contradiction  that the  foreign  policy  of  a  country
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 (Dr.  Lanka  Sundaram)
 cannot  be  limited  to  generalisation,
 that  the  foreign  poilcy  of  a  country
 must  be  conditioned,  as  it  is  remorse-
 lessly  conditioned,  by  the  blunt  real-
 ities  of  a  world  at  war,  with  the  result
 that  even  on  this  very  solemn  occasion
 when,  as  I  said  earlier,  I  feel  rather
 hesitant  to  speak  on  foreign  affairs,
 I  must  say  a  few  things  with  a  sense
 of  responsibility.  They  might  hurt
 some  people,  but  I  give  you  my  per-
 sonal  assurance  that  I  have  not  come
 here  in  search  of  a  romp  of  scandals.

 Before  I  do  so,  I  would  like  to  draw
 the  attention  of  this  House  to  three  or
 four  major  points  of  our  foreign  policy
 with  which  I  am  in  complete  agree-
 ment.  Indeed  my  heart  was  gladdened
 when  I  saw  that  our  Government  was
 unable  and  unwilling,  and  said  so  and
 remained  so,  to  sign  the  Sam  Francisco
 version  of  the  Japanese  Peace  Treaty,
 and  eventually  signed  their  own  with
 Japan.  I  am  also  here  freely  to
 acknowledge  the  marvellous  interven-
 tion  sought  to  be  made,  though  it
 turned  out  to  be  a  case  of  “Icves  labour
 lost”,  when  the  Prime  Minister  inter-
 vened  on  Korea  in  his  telegrams  to
 Stalin  and  Acheson.  I  am  also  here  to
 pay  a  tribute  to  the  initiative  displayed
 by  the  Prime  Minister  in  regard  to  the
 convocation  of  the  Asian  Relations  Con-
 ference,  though  I  am  sorry  to  say  tbat
 the  follow-up  was  not  as  brilliant  or
 as  consistent  as  could  have  been  in
 other  circumstances.

 To  my  mind  the  foreign  policy  of
 this  country  can  be  summed  up  in  two
 words  which  the  hon.  Prime  Minister,
 who  is  also  the  Foreign  Minister,  has
 made  famous  during  the  past  few
 years  ‘dynamic  neutrality’.  I  have  list-
 ed  down  some  of  his  very  favourite
 expressions,  the  Prime  Minister’s
 favourite  expressions,  like,  “No  gang-
 ing  up  with  world  Powers”,  ‘Dynamic
 neutrality”,  “Resistance  to  aggression”,
 “Where  peace  is  ia  peril  we  would  not
 sit  quiet’.  These  expressions  are  in
 full  consonance  with  our  Indian  herit-
 age:  “Yada

 yeas
 dharmasya  glanirbha-

 vati  Bharatah  ee  I  have  no  quarrel
 with  that.  But  it  occurs  to  me,  and  I
 must  say  without  fear  of  contradiction,
 that  the  so-called  policy  of  dynamic

 _meutrality  which  we  have  been  per-
 suing  during  the  last  few  years  is
 neither  dynamic  nor  neutral.  I  think
 I  should  say  without  any  qualms  of
 conscience  that  it  is  a  very  far  cry
 from  the  statement  made  by  the
 Prime  Minister  in  93]  that  “the  corpse
 of  Bhagat  Singh  shall  stand  tetween
 us  and  England”  to  the  hoisting  of
 the  British  flag  on  this  Parliament
 House  we  saw  done  only  a  few  0995
 ago.  I  am  treading  on  dangerous
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 ground,  but  I  am_  going  to  say  here
 without  any  hesitation  that  tne  pre-
 sence  of  Rs.  800  crores  of  British  in-
 vestment  in  our  midst,  with  the  pre-
 sence  of  a  similar  amount  of  sterling
 balances  in  London,  with  the  Imperial
 preference  always  there  as  @  cardinal
 point  of  our  economic  and  fiscal  policy,
 with  the  interlocking  of  our  Defence
 Services,  with  the  Commander-in-
 Chief  taking  part  in  the  discussions  of
 the  Imperial  General  Staff—it  is  clearly
 shown  that  we  are  not  neutral  but  that
 we  belong  to  a  bloc,  a  bloc  of  Powers.
 Secoadly,—I  am  afraid  to  say  this  but
 I  say  it  with  a  sense  of  responsibility,
 and  I  am  a  keen  student  of  economics
 and  financial  affairs—the  way  in  which
 day  by  day  our  country’s  economy  is
 being  percolated  by  American  dollar
 diplomacy  makes  me  feel  sad.  When
 this  $1,000  million  loan  which  has  been
 mooted  these  days  comes  to  be  raid
 out  to  India,  I  think  the  circle  will
 become  complete.  I  am  here  freely  to
 say  this  and  I  say  that  without  any
 reservations,  that  I  am  not  smitten
 with  any  phobia  towards  any  cuuntry.
 My  country,  India,  first  and  last,  right or  wrong.  I  am  here  to  voice  my  feel-
 ings  about  maintaining  not  only  the
 territorial  integrity  of  this  country  but
 also  the  prestige  of  this  country abroad.

 Let  me  briefly  go  through  the
 balance-sheet  of  our  foreign  policy  dur-
 ing  the  past  five  years.  We  are  sup-
 porting  our  neighbour  Governments
 in  Burma  and  Nepal,  one  with  a  loan
 and  the  other  with  material  and  equip- ment.  But  in  the  case  of  Malaya, Indo-China  and  Ceylon  we  have  scut-
 tled  our  ships.  See  the  contrast,  Sir, see  the  contrast.  I  can  go  on  building
 up  indices  like  this  as  regards  the
 lack  of  a  sense  of  hard  reality  ia
 regard  to  several  countries  in  the
 world.  Take  two  examples.  In  the
 case  of  Egypt  we  are  unable  to
 send  our  Ambassador  there  because
 we  are  unable  to  make  up  our  mind
 regarding  the  recognition  of  the  King of  Egypt  as  the  King  of  Sudan  also.
 In  the  case  of  Palestine,  from  the
 lofty  heights  reached  by  Ambassador
 Asaf  Ali  at  the  special  Palestine  ses-
 sion  in  March,  1947,  when  he  demand-
 ed  the  presence  of  the  Jew  before  the
 bar  of  the  U.N.  O.,  it  is  one  sad  story
 of  decline.  Even  today  we  do  not  re-
 cognise  Israel.

 Since  I  do  not  have  the  time  to  go.
 into  the  foreign  policy  of  this  country
 in  respect  of  every  one  of  our  neigh-
 bours,  near  and  distant,  I  would  leave
 it  there  and  pass  on  to  an  examination
 of  the  implications  of  the  cut  motion
 standing  in  my  name.  I  respectfully
 submit  to  this  House  and  particularly
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 to  the  Prime  Minister,  who  is  also  the
 Foreign  Minister,  the  proposition  that
 we  are  not  properly  screening,  select-
 ing,  training  and  controlling  our  dip-
 lomats  who  are  sent  out  abroad.  We
 have  sent  out  a  ventriloquist  in  one
 of  the  delegations.  We  know  that
 a  dispute  over  a  nursemaid  had  smash-
 ed  up  our  embassy  in  Argentina.  I
 am  not  here  to  rake  up  old  scandals.
 I  only  want  to  know  whether  we  are
 benetiting  from  our  past  experience as  a  result  of  lack  of  proper  control
 over  our  diplomats  abroad.  These  are
 small  things  but  I  shall  now  pass  on
 to  two  sets  of  major  propositions which  I  beg  the  Leader  of  the  House
 to  remember  in  connection  with  the
 formulation  of  his  foreign  policy.

 There  is  no  recorded  instance  in
 world  history  where  the  diplomats  of
 a  country  arrogated  to  themselves  the
 functions  of  policy-making  and  policy- execution.  I  have  recorded  down  here
 the  statement  which  one  of  our  Am-
 bassadors  made.  It  was  a  policy  pro- nouncement  which  had  not  been
 authorised  by  the  Government  of  In-
 dia.  I  do  not  like  to  mention  names.
 I  can  mention  them,  but  I  believe  in
 dignity  and  decorum,  and  because  I
 am  anxious  to  see  that  the  foreign  po-
 licy  of  my  country  is  properly  execu-
 ted  I  shall  merely  refer  to  broad  in-
 stances.  I  know  of  two  recorded
 insiances  where  our  Ambassadors  to
 Washington  and  Moscow  publicly  con-
 demned  the  internal  and  domestic  po- licies  of  the  countries  to  which  the  per- son  had  been  accredited.  I  know  the
 instance  of  another  Ambassador  who
 arrogated  to  himself  the  vignt  @  give
 his  personal  opinion  on  a  question  of
 the  aignest  importance  bearing  on
 world  peace.  I  know  of  three  of  our
 diplomats  viz.  in  Brussels,  Cairo  and
 Teheran,  who  a  few  years  ago  publicly endorsed  the  police  action  in  Hydera- bad.  Have  you  any  other  instance  in
 world  history  of  this  kind?  I  beg  the
 Leader  of  the  House  to  remember  that
 there  is  a  .tremendous  necessity  to
 have  some  kind  of  control  and  check
 over  Indian  diplomats  abroad,  who  are
 merely  the  instruments  for  the  execu-
 tion  of  the  foreign  policy  which  this
 House  may  lay  down  in  _  consultation
 \bhee

 the  directions  of  the  Leader  of  the
 use,

 I  want  to  refer  to  another  aspect  of
 the  question  in  regard  to  our  embas-
 sies  abroad.  I  have  listed  down  here
 certain  facts.  Our  Washington  embassy had  six  tenants  in  five  years.  One  of
 our  diplomats  has  been  pushed  around
 different  countries  of  the  globe  five
 times  within  less  than  five  years.  I
 know  of  a  very  important  embassy  in
 this  city  where  from  the  Ambassador
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 down  to  the  doormat  all  have  stayed
 ever  since  they  came  here.  To  know
 a  country  would  take  a  number

 igor
 ‘of

 years.  I  do  not  know  why  this
 of  constant  shifting  is  taking  place  in
 almost  every  one  of  our  diplomatic  es-
 tablishments,  barring  perhaps  Lon-
 don  and  one  or  two  other  instances
 where  the  incumbents  were  more  per- manent.  I  am  making  a  very  serious
 and  a  very  sincere  suggestion  to  the
 Foréign  Minister  to  ensure  that  when
 people  are  selected  and  sent  abroad
 they  are  continued  in  their  tenancy
 for  a  reasonable  period  of  time,  50
 that  they  can  understand  the  count--
 ries  to  which  they  are  accredited  and they  can  send  to  us_  information
 which  is  of  vital  importance  in  the
 formulation  of  our  own  national
 foreign  policy.

 I  would  like  in  brief  to  make  a
 reference  to  some  of  the  treaties  of
 friendship  which  have  been  entered
 into  by  us  during  the  course  of  tne
 last  few  years.  I  am  not  saying  what
 I  am  going  to  say  in  a  mood  of  levity; I  am  sayrag  it  with  a  sense  of  res-
 ponsibility.  Our  treaty  of  friendship witn  Afghanistan  dated  January  4, 1950,  mentions  in  Article  2  “everlast-
 ing  peace  and  friendship”;  but  Article
 9,  para.  2  stipulates  that  the  treaty  is
 only  for  five  years,  terminable  at  six months’  wotice.  Our  treaty  with  Iran dated  March  ‘15,  950  meniions  in Article  l  ‘perpetual  peace  and  friend-
 ship”;  and  no  notice  of  termination  is.
 provided  for.  Take  our  treaty  with
 Nepal,  dated  July  3l,  1950.  Article  I
 mentions  “everlasting  pcase  and
 friendship”,  but  Article  0  stipulates One  year’s  notice  of  termination.  Our
 treaty  with  Indonesia  dated  March  3, 95l,  mentions  in  Article  —“per-.
 petual  peace  and  umalterable  friend-
 ship”;  and  no  notice.  It  occurs  to  me as  a  serious  student  of  these  docu- ments  that  these  expressions  “per- petual  peace”,  “everlasting  peace”; “unalterable  friendship”  etc.  and  the
 Provision  of  notice  of  termination,  the
 non-provision  of  notice  of  iermination
 —all  these  must  be  uniform  and  con-. sistent  in  all  treaties.  I  am  making a  humble  suggestion  on  the  floor  of this  House  to  the  hon.  the  Leader  of
 the  House,  who  is  also  the  Foreign Minister,  that  there  must  be  some  sort of  basic,  cardinal  approach  to  all
 these  treaties,  because  the  foreign policy  of  a_  countrv  is  executed  in terms  of  treaties  which  are  register-
 aed

 at  the  Secretariat  of  the  United ations.
 I  have  a  book  here  by  Dr.  anju: described  as  being  lately.  the  ganic tary  for  Information  of  the  ALCC., with  a  preface  by  my  hon.  friend
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 {Dr.  Lanka  Sundaram]
 Dr.  Keskar,  who  happened  to  be  the
 Deputy  Minister  of  Foreign  Affairs  at
 the  time  when  he  wrote  that  preface
 a  few  months  ago.  I  beg  leave  of  the
 House  to  read  two  passages  from  it.
 ree

 page  32,  you  have  the  following
 es:

 “It  is  felt,  and  not  without
 justification,  that  our  Foreign
 Ministry  continues  to  be  led  hy
 fads  and  not  by  facts,  even
 though  it  has  already  cost  us  a
 great  deal.”
 Another  passage  on  pages  29-30

 runs  thus:
 “Yet,  the  Government  move  on

 with  their  own  policy,  with  their
 own  imterpretation  of  that  policy,
 without  anyone  to  question  them,
 without  any  opposition:  from  any
 quarter  for  there  hardly  exists
 any  party  strong  enough  to
 oppose  the  Government,  even  if
 they  move  slowly,  suspiciously,
 secretly,  or  the  wrong  way.  Not
 even  the  once  mighty  Congress
 dare  oppose  the  Prime  Minister

 He  can  move  any  way  he
 likes,  and  he  is  quite  conscious
 of  this...”
 As  I  have  said,  I  have  the  pro-

 foundest  regard  for  the
 hi  cad Minister,  who  is  the  Foreign  ister,

 but  I  must  say  with  all  sense  of  res-
 ponsibility  that  I  possess  that  the
 whims  and  caprices  of  a_  single
 individual  cannot  constitute  the
 policy  of  any  nation.  It  must  be
 formulated  by  a  remorseless  process
 of  study.  understanding,  co-operative
 effort  and  the  pooling  of  intelligenc2
 and  experience.  In  order  ‘not  to
 strike  a  discordant  note  or  a_  pessi-
 mistic  note,  I  shall  leave  this  there,
 and  shall  only  make  two  constructive
 suggestions  for  the  consideration  of
 the  hon.  the  Prime  Minister  and  the
 House.

 I  have  heard  it  said  that  there  is
 a  move  on  the  part  of  the  Govern-
 ment  to  abolish  the  Standing  Com-
 mittee  attached  to  the  Ministry  of
 External  Affairs.  I  want  an  _  assur-
 ance  frem  the  hon.  the  Leader  of  the
 House  that  no  such  thing  would  be
 permitted  to  happen.  If  I  am_  mis-
 informed,  I  am  prepared  to  withdraw
 what  I  have  said.  On  the  other  hand,
 I  am  anxious  to  see  that  some  insti-
 tution  like  the  Senate  Foreign  Rela-
 tions  Committee  of  the  USA.  is
 brought  into  existence  in  this  land,  so
 that  the  Treasury  Benches  and  _  the
 Opposition,  both  in  this  House  and
 outside,  can  cooperate  in  terms  of  a
 bi-partisan  foreign  policy.  I  have
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 known  the  manner  in  which  the  pre-
 sent  Administration  in  the  U.S.A.  has
 ehosen  people  from  the  opposite  camp
 to  be  their  spokesmen  abroad.  A
 similar  thing  can  happen  in  India  and
 should  happen  in  India.  A  _  similar
 thing  has  happened  for  years  together in  England.  That  is  why  I  say,  with
 the  greatest  personal  regard  for  the
 Prime  Minister,  that  the  time  has
 come  when  we  should  sit  together  as
 realists;  the  time  has  come  when  we
 should  drop  the  pose  of  moralism,  or
 even  a  romantic  international
 approach,  as  I  would  like  to  call  it.
 It  is  time  we  build  up  sanctions  in
 this

 i
 land.  It  is  time  we  mobilise

 public  opinion  for  our  foreign  policy, because  as  I  said  at  the  opening  of
 my  speech  there  is  no  one,  even  on
 this  side  of  the  House,  who  wvuld
 like  to  imperil  the  security  of  this
 country,  and  I  am  sure  that  if  a
 right  approach  is  made  by  the  Leader
 of  the  House  there  will  be  8  tre-
 mendous  response  in  this  country  to-
 wards  the  execution  of  the  foreign
 policy  based  upon  realism  and  the
 needs  of  this  land.

 Fimally,  I  would  like  to  =nd  up  with
 one  single  simple  remark.  It  is  this.
 For  the  Prime  Minister  there  is  a
 tremendous  amount  of  goodwill  in
 this  land,  and  to  my  personal  know-
 ledge  there  is  an  equal  amount  of
 goodwill  all  over  the  world.  Let  him
 not  squander  it.  I  make  an  appeal. Let  him  take  the  people  into  his  con-
 fidence.  Let  him  take  all  sections  in
 this  House  into  his  confidence,  and
 let  licy  be  evolved  and  executed
 which  w will  be  in  the  best  interests  of
 this  country.

 सेठ  गोबिन्द  दास  :  उपाध्यक्ष  महोदय,
 में  ने  उन  सब  कटौतियों  (cuts)
 को  देखा  जो  कि  यहां  पर  हमारे  सामने
 आने  वाली  हैं  और  अभी  में  ने  डाक्टर
 लंका  सुन्दरम  जी  के  भाषण  को  भी
 बड़े  ध्यान  से  सुना  ।  उन  के  भाषण  को

 सुन  कर  मुझे  ऐसा  मालूम  हुआ  कि  जो  हमारी
 वैदेशिक  नीति  है  उस  का  वह  यथार्थ  में
 समर्थन  करते  हें  ।  उन्होंने  जो  बड़ी  बड़ी
 बातें  हमारी  वैदेशिक  नीति  में  हें  उन  की
 चर्चा  अपने  भाषण  के  आरम्भ  में  ही  की
 और  उस  चर्चा  के  बाद  उन्होंने  हमारे  प्रधान
 मंत्री  को  इस  बात  के  लिये  बधाई  दी  कि  उन्होंने
 समय  समय  पर  उन  बड़ी  बड़ी  नीतियों  का
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 अनुसरण  किया  ।  उस  भाषण  में  छोटी
 छोटी  बातें  सुन  कर  और  छोटी  छोटी  बातों  में
 विरोध  देख  कर  मुझे  क्या  आइटम  हुआ  ।  उन
 के  भाषण  में  एक  बात  को  सुन  कर  मुझे  बड़ा
 दुःख  हुआ  कि  हमारी  वेदेशिक  नीति  अमेरिकन
 डालर  के  अनसार  चलती  है  ee eee

 are  रामनारायण  सिह  :  गलत
 क्‍या  हैँ?

 सेठ  गोविन्द  दास  :  बिल्कुल  ग़लत  हूँ  ।
 ओर  क्‍यों  ग़लत  है  इसके  प्रमाण  आपके
 सामने  रखना  चाहता  हूं  ।  क्‍या  डाक्टर
 लंका  सुन्दरम  उस  समय  को  भूल  गये  कि
 जिस  समय  हमारे  प्रधान  मंत्री  ने  यह  कहा
 था  कि  ३८वें  अक्षांश  का  उलंघन  करना
 सारे  संसार  के  लिये  बुरी  बात  होगी  ?  क्‍या

 वह  उस  अवसर  को  भी  भूल  गये  कि  जब

 हमारे  प्रधान  मंत्री  ने  यह  कहा  था  कि  चीन
 को  यू०  एन०  ओ०  (U.N.O.)  रमें  लेने
 की  नितांत  आवश्यकता  है  ।  जिस  जापानी
 संधि  की  उन्होंने  चर्चा  की  उस  जापानी
 संधि  के  सम्बन्ध  में  मी  वह  इस  बात  को

 भूल  गये  कि  उस  समय  अमेरिका  की  हमारे
 प्रति  क्‍या  भावनायें  थीं।  चीन  में  उस
 जापानी  संधि  पर  हमारे  हस्ताक्षर  न  करने
 के  कारण  हमारे  लिये  जो  भावनायें  हें  उन्हें  मेरी
 बहन  श्री  विजयलक्ष्मी  जी  यहां  बतलायेगी।
 आज  हमारे  दाहिनी  ओर  बैठने  वाले  और
 उपाध्यक्षजी,  आप  के  बाई  ओर  बैठने  वाले
 जो  यह  बड़े  बड़े  चीन  और  रूस  के  समर्थक

 हैं  में  उन  से  कहना  चाहता  हूं  कि  इन  को
 स्वयं,  चीन  और  रूस  की  क्‍या  स्थिति  है
 और  आज  चीन  और  रूस  हमारी  वैदेशिक
 नीति  का  कितना  सम्पंन  कर  रहे  हैं,  यह  बात
 नहीं  मालूम  ।  तो  डाक्टर  लंका  सुन्दरम्‌
 का  यह  कहना  कि  अमेरिकन  डालर  के

 अनुसार  हमारी  वेदेशिक  नीति  चलती
 है  इससे  ज्यादा  ग़लत  बात  और  दूसरी  कोई
 नहीं  हो  सकती  ।
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 फिर  जरा  हम  देखें  कि  आज  हमें  स्वतन्त्र

 हुए  बहुत  समय  नहीं  हुआ है  7  हम  कोई  बहुत
 शक्तिशाली  राष्ट्र  मी  नहीं  हें।  हमारे  पास

 बहुत घन  भी  नहीं  है  इतने  पर  भी  यदि
 आज  हमारा  इतना  सम्मान  सारे  संसार  में

 हो  गया  हैं  तो  इसका  क्या  कारण  हैँ  ।  हमें  इस  पर
 विचार  करना  हैं  |  और  गम्भीरता

 पु वंक  विचार  करना  हैं  मेरी  वृष्टि  से  इस
 के  तीन  प्रधान  कारण  हें  ।  पहला  कारण

 है  हमारे  देश  की  महानता  और  उस  का  इतना

 पुराना  इतिहास  और  इतनी  पुरानी  संस्कृति  8

 दूसरा  कारण  है  हमारे  इस  युग  में  महात्मा
 गांधी  के  सदृश्य  महापुरुष  का  अवतार  लेना

 और  हमें  सत्य  और  अहिंसा  के  मार्ग  से  स्वराज्य

 दिलाना  -  और  तीसरा  कारण  हैं

 हमारी  वैदेशिक  नीति,  जिस  का  सारा

 श्रेय  हमारे  प्रधान  मंत्री  पंडित  जवाहरलाल
 नेहरू  को  हैं।  तो  हम  इन  सब  बातों  की

 ओर  आंख  मूंद  लें  और  आंख  मूंद  कर  हम
 केवल  छोटी  छोटी  बातों  को  देखा  करें,  यह
 बड़ी  हास्यास्पद  बात  हैं  |

 में  ने  अभी  आप  से  निवेदन  किया  कि

 हमारी  बैं दे शिक  नीति  का  सारा  श्रेय  हमारे
 पंडित  जवाहरलाल  नेहरू  को  है  परन्तु  उसी

 के  साथ  में  यह  कहना  चाहता  हूं  कि  हमारी
 वैदेशिक  नीति  हमारे  देश  की  प्राचीन  परम्परा

 के  अनुसार  भी  है।  हम  ने  कभी  भी  अपने

 इतिहास  में  दूसरे  देशों  को  दबोचने  या  अपने

 राज्य  को  बढ़ाने  का  विचार  नहीं  किया

 है।  हमारे  देश  का  विदेशों  के  साथ  सब
 से  अधिक  सम्बन्ध  सम्राट  अशोक  के  समय

 में  रहा और  यदि  अशोक  काल  का  इतिहास
 आप  देखें  तो  पायेंगे  कि उस  समय  जो  हमारा
 सम्बन्ध  दूसरे  देशों  से था  वह  मैत्री  का  सम्बन्ध
 था,  प्रेम  का  सम्बन्ध  था  ।  फिर  अपनी
 वैदेशिक  नीति  में  हम  ने  सदा  इस  बात  का
 प्रयत्न  किया  और  प्रत्येक  युग  में  इस  बात  का
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 [ate  गोविन्द  दास]
 प्रयत्न  करते  रहे  कि  ओ  दबे  हुए  हें  उन  को
 उभारना  हैं,  उन  को  ऊंचा  उठाना  है

 आधुनिक  काल  में  भी  यदि  आप  दृष्टि  डालेंगे
 सो  हमारी  जो  वैदेशिक  नीति  है  वह  इन्हीं  बातों

 के  अनुसार  मिलेगी  ।  जिस  समय  हम
 स्वतंत्र  नहीं  हुये  थे  लेकिन  महात्मा  गांधी  के
 'कारण  हमारी  आवाज़  की  कुछ  कीमत  दुनिया
 में  हो  गई  थी  उस  समय  के  इतिहास  को  भी
 अगर  आप  देखें  तो  हम  ने  सदा  यही  प्रयत्न

 किया  था  ।  सन्‌  १९२१  में  महात्मा
 गांधी,  के  हाथ  में  हमारे  देश  की  बागडोर
 आई  ।  इसी  सार  मुस्तफ़ा  कमारू  पाक्षा
 को  हम  ने  बनाई  दी  ।  सन्‌  १९२७  में

 ह्म  ने  चीन  को  बधाई  दी,  मिश्र,  सीरिया,
 बैले स्टाइन  ओर  ईराक़  के  साथ  हम  ने  अपनी

 सहानुभूति  प्रदर्शित  की,  फासिज़्म  और
 नात्सी इज्म  का  विरोध  किया,  स्पेन  के
 अजा तांत्रिक  दल  से  हम  ने  सहानुभूति  प्रकट

 की,  चीन  पर  जापान  के  आक्रमण  का  हम  ने
 “विरोध  किया,  इंडोनीशिया  और  इंडोचाइना

 के  जितने  स्वातंत्र्य  के  आंदोलन  हुए  उन  सब
 का  हम  ने  समर्थन  किया  ।  यह  सब  हम  ने
 उस  समय  किया  जिस  समय  कि  हम  स्वतंत्र

 नहीं  हुए  थे,  और  स्वतंत्रता  के  पश्चात्‌  भी
 यदि  आप  देखेंगे  तो  आप  को  मालूम  होगा

 पक  हम  ने  इसी  नीति  का  अनुसरण  किया
 है।

 अभी  डा०  लंका  सुन्दरम्‌  ने  हमारे
 अपमान  मंत्री  पंडित  जवाहरलाल  जी  के
 स्टालिन  और  एचीसन  को  लिख॑  गये  घरों
 का  जिक्र  किया  ।-  में  आप  से  कहना  चाहता
 हूं  कि  चन  पत्रों  में  जो  कुछ  कहा  ग्र या  था
 उस  का  चाहे  कोई  प्रत्यक्ष  नतीजा  न  निकला

 हो  लेकिन  वह  पत्र  जो  खन्‌  १९५०  में  लिखें
 अय  थे  उन  का  एक  ऐतिहासिक  महत्व  हूँ
 और  संसार  के  इतिहास  में  उन  पत्रों  का  महत्व
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 रहने  वाला  है  ।  यहां  पर  जो  एशियन  कांफ्रेस
 हुई  जिस  में  कितने  ही  देशों  के  लोग  आये
 उसका  भी  सारा  श्रेय,  हमारे  प्रधान  मंत्रों
 को  है  और  वह  एशियन  कांफ्रेंस  भी  एक
 ऐतिहासिक  वस्तु  थी,  इस  से  हम  आंख  नहीं
 मंच  सकते।  उस  के  बाद  भी,  ज॑सा  में  ने  ज़िक्र
 किया,  कोरिया  के  सम्बन्ध  में,  चीन  को

 यू०  एन०  ओ०  में  लेने  के  सम्बन्ध  में,  जापान
 से  सुलह  के  सम्बन्ध  में  हुई  इन  सब  बातों  में
 हम  ने  अपनी  प्राचीन  परम्परा  का,  अपनी
 प्राचीन  वैदेशिक  नीति  का  ही  अनुसरण
 किया  है।  हम  देखते  हें  कि  हमारी  इस  नीति
 के  कारण  कभी  अमेरिका  नाराज  हो  जाता
 हूँ  और  कभी  रूस  और  चीन  नाराज़  हो  जाते
 हूँ  और  हमारे  दाहिनी  ओर  बैठे  हुए  लोग  तो
 सदा  ही  नाराज़  रहते  हू  ।  क्‍या  करें  हम
 विवश  हं,  कोई  उपाय  नहीं  ।  यदि  कोई
 यह  बीड़ा  उठा  कर  यहां  आया  हो  और  बैठा
 हो  कि  चाहे  अच्छी  बातें  हों  या  बुरी  बातें
 हों,  कोई  भी  बातें  हों,  हमें  तो  उन  का  विरोध
 ही  करना  हूं  तो  ऐसे  लोगों  के  सम्बन्ध  में  कोई
 दवा,  कोई  इलाज  नहीं  है  ।  लेकिन  हमें
 अपनी  वैदेशिक  नीति  पर  विश्वास  हँ  और
 जब  तक  इस  देश  को  जनता  हमारे  ऊपर  विश्वास
 प्रकट  कर  के  यहां  बिठाती  हूँ  तब  तक,  हम
 उसी  नीति  का  अनु  सरण  करने  बाले  हूँ  ।  इस
 प्रकार  हम  देखते  हें  कि  संसार  के  ने  तिक  क्षेत्र
 में  हम  ने  इस  निधियों  खरी  नीति  सिद्ध
 कर  दिया  ह।  अब  पार्थिव  क्षेत्र  में  भी
 हमें  सफलता  प्राप्त  करनी  हँ  ।  इस
 दृष्टि  से  हमें  कुछ  विचार  करना  है।  एशिया
 के  देशों  की  सारी  समस्यायें  एक  सी  हें  a  सब
 देशों  में  ग्रेजी  ह ैऔर  उस  ग़रीबी  का  कारण

 मुख्यतः  उत्पादन  की  कमी  और  जनरल  तबा
 प्राकृतिक  साधनों  का  उपयोग  न॑  होना  हूं  |
 इस  का  कारण  यह  हूँ  कि  एशिया  के  सभी
 देश  अशिक्षित  हें,  उन  के  पास  विशेषज्ञ  नहीं
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 है  और  उन  के  पास  धन  नहीं  है  ।  यदि
 आप  विचार  करेंगे  तो  आप  को  मालूम  होगा
 कि  ऐशिया  के  दोषों  में  सत्र  यही  बातें  हें
 अब  उपाय  इस  का  क्‍या  है।  इस  का  उपाय

 यह  हूँ  कि  एक  दूसरे  को  समझ  कर  सहानुभूति
 के  साथ  एक  दूसरे  को  समस्या यों  पर  विचार
 करें  ।  में  एक  दृष्टांत  आप  को  दूगा  ।

 कुछ  देशों  में  बहुत  अधिक  आवादी  है  और

 कुछ  देशों  में  आबादी  की  बहुत  कमी  है  ।
 भारत  में  एक  वर्ग  मील  के  पीछे  और  पाकिस्तान

 में  मी  एक  वर्ग  मील  के  पीछे  ३४१  आदमी
 निवास  करते  हे,  जापान  में  ४०८,  चीन  में
 भी  करीब  करीब  इतने  ही।  में  अभी  आस्ट्रो--
 लिया  और  न्यूज़ीलैंड  गया  था,  आस्ट्रेलिया
 में  एक  वर्ग  मील  के  पीछे  केवल  चार  आदमी
 रहते  हे,  न्यूज़ीलैंड  में  आठ  और  मैं  ने  सुना
 है  कि  कनाडा  में  भी  करोब  चार  आदमी
 निवास  करते  हूँ  ।  आस्ट्रेलिया  और  न्यूजीलैंड
 बाले  समझते  हें  कि  आबादी  का  प्रश्न  उन
 देशों  से  सम्बन्ध  रखता  हे  जिन  देशों  में
 अधिक  आबादी  है  ।

 में  कहना  चाहता  हूं  कि  कथायें  बात  ऐसी
 नहीं  हे  ।  यह  प्रदान  सारे  देशों  से  सम्बन्ध
 रखता  हँ  और  सारे  देशों  की  वैदेशिक  नीति
 से  सम्बन्ध  रखता  यह  एक  बड़ा  मसला
 है  ।  इन  देशों  में  आबादी  बहुत  कम  है
 उन्हें  अधिक  आबादी  की  आवश्यकता  है  ।
 केनेडा  के  सेनेटर  रूपक  ने  लिखा  है  :

 “History  has  shown  that  if
 you  neglect  to  use  the  terri-
 tory  which  is  yours  to  culti-
 vate  and  tooccupy  and  in
 consequence  you  are  unable
 to  defend  the  _  territory
 which  has  been  assigned  to-
 you  in  due  season  some  one
 else  will  use  it  and  occupy  it.”
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 हमारे  बंगाल  के  जो  पुराने  मवर्तेर  fro
 कैसे  थे  उन्होंने  भी  लिखा  है  :

 “If  we  fail  to  populate
 Australia  quickly  enough,  we
 run  the  risk  of  losing  our
 country.”

 इस  के  साथ  हो  साथ  में  यह  भी  बतला

 (ली  कि  रेजीडेंट  १,  मेन  ने  इस  बात  को  स्वीकार
 करते  हुए  लिखा  हैं  ““We  can  deve-
 lop  the  undeveloped  parts
 of  the  world  to  meet  the  pres-
 sure  of  populations  in  coun-
 tries  like  China  and  India  and
 Central  Europe.  It  can  be
 done.  It  is  not  impossible.”
 आप  सोचें  और  जिस  समय  वैदेशिक  नीति
 पर  विचार  करें  उस  समय  इस  सम्बन्ध  में
 आप  अवश्य  ध्यान  दें।  इस  सम्बन्ध  में
 भारत  में  अमेरिका  के  'राजदूत  मि०  चेस्टर
 बाउन्स  ने  एक  बड़ा  सा  लेख  लिखा  हूँ  ।
 इस  लेख  के  अन्तिम  अंश  को  पढ़  कर  में  आप
 लोगों  के  सामने  सुनाना  चाहता  हूं  7  उन्होंने
 लिखा  =:

 a  Let  us  hope  that  the

 present  Congress  will  accept
 the  challenge  of  our  foolish-
 ly  restrictive  and  discrimi-
 natory  immigration  laws.  The
 time  for  honest,  principled,
 democratic  action  is  long
 over  due.”

 आज  दुनिया  की  हालत  क्‍या  है,  आंज

 दुनिया  की  हालत  यह  है  कि  इस  दुनिया  के
 आधे  निवासी  बड़े  सुखी  हे  और  उन्हें  किसी
 चीज़  की  आवश्यकता  नहीं  हे  ।  लेकिन
 आधे  निवासी  ऐसे  हें  जिन  के  पांस  न  भूमि
 ह,  जिन  के  पास  न  रहने  को  घर  हें,  और  न
 किसी  प्रकार  की  ज़रूरी  चीज़ें  उन  के  पास
 हैं  7  दुनिया  की  यह  हालत  सदा  नहीं
 रहेगी  ।  आज  जो  सुखी  हें  उन  को  सुखी
 नहीं  रहने  दिया  जायेगा।  यह  बातें  संघर्षों,
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 [ao  गोविन्द  दास]
 युद्धों,  और  विप्लवों  की.  जड़  हैं  ।  आबादी
 के  विषय  को  भी  उसी  प्रकार  आप  को  विचारना

 होगा  जिस  प्रकार  दूसरे  विषयों  को
 विचारा  जाता  है  और  इस  विषय  में  विशेषतः

 सहानुभूति  के  साथ  विचार  करना  होगा  ।
 क्या  हमारी  सारी  भूमि  और  सारे  संसदीय
 साधनों  का  उपयोग  हो  चुका  हूँ  7  यदि  आप
 कनाडा  को  देखें,  आस्ट्रेलिया  को  देखें,  अफ्रिका
 को  देखें,  ब्रिटिश  गांयना  को  देखें,  ब्राजील
 को  देखें,  अरजैन्टाइना  और  न्यूजीलैंड  को
 देखें,  किसी  भी  देश  को  आप  देखें  तो आप  को

 मालूम  होगा  कि  यह  बात  सही  नहीं  हैँ  ।
 अब  जब  कि  दुनिया  इतनी  छोटी  हो  गई  हैँ  तब

 कुछ  देशों  में  जरूरत  से  ज़्यादा  आबादी  हो
 जैसा  हमारे  हथियाई  देशों  में  है,  और  कुछ
 में  नहीं  क ेबराबर  :  यह  बात  चल  नहीं  सकती  ।
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 में  अन्य  बातों  के  साथ  साथ  ब्यान
 प्रधान  मंत्री  जी  से यह  कहना  चाहता  हूं  कि
 वैदेशिक  नीति  पर  विचार  करते  समय  वह
 इस  महत्व  के  सवाल  को  न  भूलें  और  इस
 आबादी  के  सवाल  पर  अवश्य  विचार  करें
 जब  हमारा  कॉमनवेल्थ  ~(Common-
 wealth)  से  सम्बन्ध  हैँ  तो  कम
 से  कम  'कॉमनवेल्थ  के  इन  देशों  में  जहां  की
 आबादी  बहुत  कम  है  और  जहां  आबादी  की
 नितान्त  आवश्यकता  है,  वहां  हमारी  जन-संख्या
 जानी  चाहिये  a  हम  किसी  के  ऊपर  जबर्दस्ती

 कोई  चीज़  नहीं  लादना  चाहते  |  जहां  तक  मूल
 निवासी  लोग  हँ  हम  उन  के  हितों  के  बीच
 में  नहीं  आना  चाहते  ।  उन  को  हम  किसी
 प्रकार  परेशानी  में  नहीं  डालना  चाहते  ।
 लेकिन  यदि  आप  आस्ट्रेलिया  को  देखें  तो आप

 को  मालूम  होगा  कि  आस्ट्रेलिया  का  क्षेत्रफल

 कितना  है  बहू  हिन्दुस्तान  से  भी  बड़ा
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 ह  दि  आप  कनाडा  को  देखें  तो  आप  को
 मालूम  होना  कि  वहां  पर  मूल  निवासी  नहीं
 हँ ।  अफ्रीका  में  यह  प्रश्न  अवश्य  उठता  है
 मगर  अफ्रीका  में  आज  जिस  प्रकार  का
 आन्दोलन  चल  रहा  है  उस  स ेआप  को  मालूम
 होगा  कि  अफ्रीका  में.  भी  भारतीय  वहां  के
 मूल  निवासियों  के.  विरुद्ध  कोई  काम  नहीं
 कर  रहे  हें  ।  वह  वहां  के  मूल  निवासियों
 के  साथ  मिल  कर  आन्दोलन  में  भाग  ले  रहे
 हूँ।  इसलिये  में  आप  से  निवेदन  करता  हूं  कि
 जहां  तक  मूल  निवासियों  का  ताल्लुक  हैँ
 हमारे  भारतीय  जहां  कहीं  भी  हूँ  वह  वहां
 कें  मूल  निवासियों  को  किसी  प्रकार  का  भी
 कष्ट  देना  नहीं  चाहते  हें  ।  मगर  उन  लोगों  की'
 आबादी  इन  देशों  में  बहुत  ही  कम  हैँ  इसलिये
 में  आप  से  कहना  चाहता  हूं  क  आज  हमारी
 जैसी  परिस्थिति  हँ  और  जैसी  परिस्थिति
 एशियाई  देशों  की  है,  उस  परिस्थिति  में  हम
 को  भी  इन  देशों  में  स्थान  मिलना  चाहिये  ny

 में  अन्त  में  फिर  अपने  प्रधान  मंत्री  जी
 को  उन  की  इस  वैदेशिक  नीति  के  लिये

 हृदय  से  बनाई  देता  हूं।  में  उन  से  कहना
 चाहता  हूं  कि  इस  नीति  का  अनुसरण  करते

 हुए  और  आज  हारे  देश  का  संसार  में  जो
 स्थान  है  उस  को  देखते  हुए  और  हमारा
 कॉमनवेल्थ  देशो ंक ेसाथ जो  सम्बन्ध  ह॑  उसको

 महेंद्र  रखते  हुए  और  इस  आबादी के  प्रश्न  को
 और जो  दूसरे  प्रश्न  हें  उन  पर  विचार  करेंगे।
 और  इन  प्रश्नों  को  विचार  करने  में  यह
 ख्याल  करेंगे  कि  दुनिया  जो  आज  आधी

 सुखी  हँ  और  आधी  दुखी  है,  ऐसी  परिस्थिति

 नहीं  चल  सकती।

 उपाध्यक्ष  महोदय,  अन्त  में  में  अपने

 प्रधान  मंत्री  जी  को  उन  की  वैदेक्षिक  नीति  पर

 फिर  बधाई  देता  हूं  और  उस  का  हृदय  से

 समर्थन  करता  हूं  ।
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 (English  translation  of  the  above
 speech)

 Seth  Govind  Das  (Mandla-Jabalpur
 South):  Sir,  I  have  seen  through  all
 those  cut-motions  which  will  come  be-
 fore  the  House,  and  also  heard  atten-
 tively  what  Dr.  Lanka  Sundaram  said
 just  a  short  while  back.  In  the  begin-

 ‘ning  of  his  speech  he  mentioned  the
 major  aspects  of  our  foreign  policy,
 and  congratulated  the  Prime  Minister
 upon  the  major  policies  adopted  from
 time  to  time.  This  gave  me  an  impres-
 sion  that  he  supported  our  foreign
 policy  in  the  real  sense  of  the  term.  I
 was  slightly  astonished  at  those  minur
 things  which  he  said  in  opposition  to
 it.  In  particular,  I  was  very  much
 pained  to  hear  him  say  that  our  foreign
 policy  moved  at  the  bidding  of  the
 American  dollar...............

 Babu  Ramnarayan  Singh  (Hazari-
 Bagh  West):  What  is  wrong  in  this
 statement?

 Seth  Govind  Das:  It  is  absolutely
 wrong.  Why  it  is  wrong,  I  would  like
 to  put  before  you  the  proof.  Has  Dr.
 Lanka  Sundaram  _  forgotten  that
 occasion  when  our  Prime  Minister  said
 that  the  crossing  of  the  38th  Paraliel
 may  entangle  the  whole  world  in  war?
 Has  he  forgotten  that  occasion  as  well
 when  our  Prime  Minister  said  that
 China  should  very  urgently  be  made  a
 member  of  the  U.N.O.  He  also  forgot
 the  attitude  of  America  towards  India
 on  the  occasion  of  the  Japanese  Treaty,
 which  he  referred  to.  What  China
 thinks  of  India  for  her  not  having
 signed  that  Japanese  Treaty,  will  be
 stated  by  my  hon.  sister  Shrimati
 Vijaya  Lakshmi.  Sir,  I  would  like  to
 confess  to  all  these  supporters  of
 Russia  and  China  who  are  sitting  on
 my  right  hand  and  on  your  left  hand
 side  that  they  themselves  do  not  know
 the  conditions  prevailing  in  China  and
 Russia  nor  the  support  that  the  two
 countries  are  giving  to  our  foreign
 policy.  There  cannot  be  a  more  wrong
 statement  than  the  one  made  by  Dr.
 Lanka  Sundaram  that  our  foreign
 policy  was  guided  by  the  American
 dollar.

 Also,  we  have  not  been  independent
 for  long,  nor  do  we  constitute  a  very
 powerful  nation.  We  do  not  have  much
 wealth  either.  What  is  then  the  reason
 for  the  respect  that  we  command  in
 the  world?  We  have  to  think  it  out
 seriously.  To  me,  there  are  three  main
 reasons  for  it.  The  first  one  is  the
 greatness  of  our  country,  its  ancient
 history  and  the  age-old  culture.  The
 second  one  is  the  incarnation  of  a  great
 soul  like  Mahatma  Gandhi,  who  won
 63  P.S.D.
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 for  us  independence  by  Truth  and  non-
 violence.  And  the  third  reason  is  our
 foreign  policy  which  is  to  be  accredited
 solely  to  our  Prime  Minister,  Pandit
 Jawaharlal  Nehru.  How  very  ridi-
 culous  it  is  to  ignore  all  these  major
 things  and  look  only  to  minor  ones.

 Just  now  I  submitted  that  the  entire
 credit  for  the  soundness  of  our  foreign
 policy  goes  to  Pandit  Jawaharlal  Nehru.
 But  I  would  also  like  to  say  that  our
 foreign  policy  works  in  accordance  with
 the  ancient  tradition  of  our  country.
 Never  in  the  annals  of  our  land,  have
 we  ever  thought  of  crushing  other
 countries  or  extending  our  territory.
 Of  all  the  times,  and  mostly  in  the
 Ashokan  age,  we  have  had  connections
 with  other  countries;  and  if  you  turn
 the  pages  of  history,  Sir,  you  will  know
 that  the  ties  have  been  of  love  and
 friendship.  Throughout  different
 times  our  foreign  policy  has  shown  a
 tendency  for  the  uplift  of  the  down-
 trodden.  In  present  times  as  well  you
 will  find  our  foreign  policy  working
 on  those  very  lines.  Even  before  our
 independence  when  our  voice  carried
 some  weight  in  the  world  because  of
 the  leadershin  of  Mahatma  Gandhi,
 there  was  the  same  tendency.  The
 Mahatma  took  up  the  leadership  of
 our  country  in  92l.  That  very  year we  sent  felicitations  to  Mustafa  Kamal
 Pasha.  In  927  we  felicitated  China,
 expressed  sympathy  for  Egypt,  Syria, Palestine  and  Iraa,  protested  against Fascism  and  Nazism,  sent  our  sympa- thies  to  the  democratic  party  of  Spain,
 protested  against  the  Japanese  agg- ression  on  China.  and  supported  थी
 the  freedom  movements  of  Indonesia
 and  Indo-China.  We  did  all  this  at  a
 time  when  we  were  not  independent. If  you  only  look  a  little  more  deeply you  will  know  that  we  have  maintain-
 a

 this  very  policy  even  after  indepen- ence.
 Dr.  Lanka  Sundaram  mentioned

 just  now  the  letters  written  to  Staliz and  Acheson  by  our  Prime  Minister. Here  I  would  like  to  make  it  clear that  the  contents  of  those  letters  which
 were  written  to  them  in  950  were  of
 historical  importance,  and  will  con- tinue  to  be  so  in  the  history  of  world, no  matter  that  they  yielded  no  results. The  credit  for  convening  that  histori- cal  Asian  Conference  in  which  many people  from  various  countries  partici- pated  also  goes  to  our  Prime  Minister. We  cannot  close  our  eyes  to  it.  Even

 after  that,  as  I  mentioned,  our  foreign
 policy  ‘as  a  whole  continues  to  work according  to  our  ancient  traditions  in so  far  as  the  question  of  Korea,  the
 question

 of  U.N.O.  membership  for
 aa

 and  signing  of  a  peace  treaty with  Japan  were  concerned.  We  find
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 that  at  times  America  is  annoyed  cnd
 at  times  Russia  and  China  get  angry
 with  us  for  this  policy  of  ours  while
 the  hon.  Members  on  our  right  hand
 side  are  always  annoyed  with  us.  We
 feel  helpless,  there  seems  to  be  no  way
 out.  If  a  member  is  resolved  to  come
 here  for  opposition  only  regardless
 of  the  fact  that  his  point  of  opposition
 is  good  or  bad,  nothing  can  deter  him
 from  doing  so.  All  the  same  we  have
 full  confidence  in  our  foreign  policy,
 and  so  long  as  the  masses  of  this
 country  support  us,  I  should  like  to  be
 frank  to  say  that  we  shall  continue
 to  follow  that  very  policy.  We  have
 proved  this  policy  to  be  sound  in
 the  moral  sphere  of  this  world;  but
 we  have  to  achieve  success  in  the
 mundane  sphere  as  well.  That  should
 be  our  approach.  All  the  Asian  coun-
 tries  are  faced  with  problems  of  simi-
 lar  nature.  Each  country  is  confron-
 ted  with  poverty,  the  main  reason  for
 which  is  the  shortage  of  production and  the  non-utilization  of  man-power
 and  natural  resources.  It  happens  so
 because  the  majority  in  all  the  Asian
 countries  are  uneducated,  and  there
 is  a  dearth  of  specialists  and  monetary
 resources.  If  you  just  think  over  it
 you  will  see  that  these  conditions
 prevail  everywhere  in  Asian  count-
 ties.  What  is  the  remedy  now?
 Only  that  we  should  understand  each
 other  and  consider  the  problems
 sympathetically.  This  I  will  illustrate.
 Some  countries  are  densely  populated
 while  in  others  the  population  is  quite
 sparse.  The  population  per  square
 mile  in  India  and  Pakistan  is  341,  in
 Japan,  it  is  408,  and  in  China  it  is
 about  the  same  as  in  Japan.  Recently I  had  been  to  Australia  and  New
 Zealand.  In  Australia  population  per
 square  mile  is  only  4,  and  in  New
 Zealand  it  is  8.  I  have  also  heard
 that  the  population  per  square  mile
 in  Canada  is  about  4.  Australians  and
 New  Zealanders  feel  that  the  problem of  population  concerns  the  thickly
 populated  countries  only.

 I  want  to  say  that  in  reality  it  is
 not  so.  This  problem  concerns  all  the
 countries  and  has  much  to  do  with
 their  foreign  policies.  It  is  a  big
 problem.  These  countries  are  sparsely
 populated  and  need  inhabitants.  The
 Canadian  Senator  Roubec_  writes:
 “History  has  shown  that  if  you  neglect
 to  use  the  territory  which  is  yours  to
 cultivate  and  to  occupy  and  in  con-
 sequence  you  are  unable  to  defend
 the  territory  which  has  been  assigned
 to  you,  in  due  season.  some  one  else
 will  use  it  and  occupy  it.”

 Sometime  Governor  of  Bengal,  Mr.
 Cassey  has  also  written:  “If  we  fail  to
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 populate  Australia  quickly  enough,  we
 run  the  risk  of  losing  our  country.”

 Alongside,  I  may  tell  you  what
 President  Truman  writes  in  agreement
 with  the  above.  “We  can  develop  the
 undeveloped  parts  of  the  world  to  meet
 the  pressure  of  populations  in  countries
 like  China  and  India  and_  Central
 Europe.  It  can  be  done.  It  is  not
 impossible.”

 You  think  over  it  and  do  keep  in
 mind  that  fact  while  thinking  over  the
 foreign  policy.  Mr.  Charles  Bowles,  the
 American  Ambassador  in  India,  has
 written  a  lengthy  article  in  connection
 with  this  problem.  I  want  to  read  out
 the  last  portion  of  that  article.  He
 writes:  ‘Let  us  hope  that  the  present
 Congress  will  accept  the  challenge  of
 our  foolishly  restrictive  and_discrimi-
 natory  immigration  laws.  The  ime
 for  honest,  principled,  democratic
 action  is  long  over  due.”

 What  is  the  position  of  the  world
 today?  Half  of  its  population  is
 happily  very  comfortable,  and  practi-
 cally  needs  nothing  while  the  other
 half  is  without  any  lands  or  houses  or
 other  necessities  of  life.  Such  a  state
 of  affairs  cannot  continue  for  long.

 Those  who  are  comfortable  to-day,
 will  not  for  long  be  allowed  that  com-
 fort.  These  things  give  rise  to
 struggles,  wars  and  revolutions.  The
 question  of  population  shall  have  to  be
 considered  by  you  in  the  same  way  as
 you  have  considered  other  questions;
 it  needs,  however,  a  sympathetic  atten-
 tion  all  the  more.  Have  our  lands  and
 natural  resources  been  utilized  fully?
 If  you  look  to  any  of  the  countries,
 such  as  Canada.  Australia,  Africa,
 British  Guinea,  Brazil,  Argentine  or
 New  Zealand,  you  will  find  that  we  are
 backward  in  this  respect.  The  world
 has  become  so  small  now.  Such  a
 state  of  affairs  cannot  continue  that
 some  countries  like  those  in  Asia  be
 very  densely  populated  while  others
 may  have  scanty  population.

 Among  other  things,  I  would  like  to
 request  the  Prime  Minister  that  he
 may  bear  in  mind  the  importance  of
 this  population  problem  while  consider-
 ing  the  foreign  policy.  In  view  of  our
 relations  with  the  Commonwealth
 countries,  our  population  should  be
 allowed  to  move  to  those  places  in  the
 Commonwealth  where  more  and  more
 population.  is  needed.  We  do  not  want
 to  force  anything  upon  any  country.
 We  do  not  want  to  come  in  between
 the  interests  of  the  aboriginals,  nor  do
 we  want  to  trouble  them.  Look  to
 Australia.  In-  area  it  is  bigger  than
 India.  And  if  you  look  to  Canada,  you
 will  find  that  there  are  no  aboriginals.
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 Similar  question  arises  in  Africa,  but
 from  the  present  day  movement  there
 you  will  find  that  the  Indian  residents
 are  not  going  against  the  aboriginais
 of  that  place.  Indians  are  participat- ing  with  the  aboriginals  in  the  move-
 ment.  I,  therefore,  submit  that  our
 emigrants,  wherever  they  have  settled, do  not  want  to  trouble  the  aborigina's
 in  any  way.  But  the  population of  the
 aboriginals  in  those  countries  is  very scanty;  and  thus  keeping  in  view  the
 pressure  of  population  in  Asian  coun- tries  as  also  the  present  position,  I
 would  like  to  say  that  we  should  be
 given  place  to  live  in  those  scantily populated  countries.

 In  the  end,  I  once  again  thank  the
 Prime  Minister  for  his  foreign  policy. I  hope  while  keeping  in  view  our  posi- tion  in  the  international  politics  and
 the  relation  with  the  Commonwealth
 countries,  he  will  consider  the  question of  population  and  other  such  questions. I  do  hope  he  will  feel  that  such  a  state
 of  haves  and  have-nots  in  this  world
 cannot  continue  for  long.

 Sir,  once  more  I  congratulate  the
 Prime  Minister  for  his  foreign  policy
 and  support  it  heartily.

 Shri  T.  K.  Chaudhuri:  The  usua!
 view  hitherto  in  this  House  about  the
 foreign  policy  pursued  by  the  Congress
 Government  under  the  leadership  of
 Mr.  Nehru  has  been  one  of  general
 approval.  I  do  not  need  to  refer  here
 to  the  enthusiastic  panegyrics  sung
 from  the  Congress  benches  in  support
 of  that  policy.  Even  Members  who
 have  been  critical  of  that  policy,  at
 least  of  certain  aspects  of  that  policy,
 have  lent  general  support  to  it  but  it
 has  never  been  considered  in  what
 complex  of  circumstances  that  policy
 was  formulated.  It  is  said  to  be  a
 policy  of  neutrality.  The  architects  of
 that  policy  have  themselves  been  chard
 put  to  it  all  these  years  to  explain  or
 to  define  their  policy  properly.  It  has
 been  said  sometimes  that  it  is  a  policy
 of  neutralism  and  disentanglement
 with  the  rival  power  blocs  that  are
 competing  for  world  supremacy  today.
 It  has  been  said  sometimes  that  it  is
 an  independent  foreign  policy.  It  has
 been  defined  sometimes  as  a  policy  of
 dynamic  neutralism.  A  very  important
 point  was  ignored,  that  our  foreign
 policy  could  never  have  been  a  policy
 of  neutrality  because  from  the  very
 outset,  we  made  certain  very  impor-
 tant  commitments  with  one  of  the
 partners  of  the  rival  power  blocs  which
 compete  for  world  supremacy  today.
 I  refer  to  our  relationship  with  the
 Commonwealth,  no  longer  defined  as
 British.  But,  the  fact  remains  that
 the  most  important  constituent  of  that
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 Commonwealth  of  Nations  is  Great
 Britain  till  today,  and  the  policy  of
 that  Commonwealth  is  nore  other  than the  policy  of  what  is  known  as  British
 Imperialism.  Might  be  that  we  are
 having  a  new  version  of  that  im-
 Perialism  today;  but  the  fact  remains
 that  we  are  also  a  partner,  a  supporter of  that  policy,  euphemistically  termed
 the  Commonwealth  policy  or  the
 Commonwealth  peace  policy.

 It  has  been  claimed  from  _  the
 Congress  Benches  that  the  foreign
 policy  pursued  by  the  Congress Government  for  the  last  half  decade
 has  raised  our  status  and  prestige  in
 the  international  comity  of  nations.
 But,  look  round,  Sir!  Where  does  our
 standing  and  prestige  stand  today?
 Look  at  South  Africa;  look  nearer
 home  at  Ceylon;  look  at  Malaya  or
 Burma.  We  know  where  we  stand
 today.  We  get  slaps  somewhere;  we
 get  kicks  somewhere;  we  are  crushed
 under  the  boots  of  Malanazism_  in

 “South  Africa.  But,  still  it  is  claimed
 that  ‘our  prestige  stands  very  high.
 It  is  true  that  sometimes  we  indulge
 in  displaying  very  high-sounding  and
 lofty  ideals  as  being  the  guiding
 principles  of  our  foreign  policy.  We
 sometimes  claim  that  we  are  playing
 a  very  great  part  as  a  factor  in  the
 world  politics  today.  But.  the  way
 that  we  have  built  up  our  power
 potential  belies  that  claim  absolutely.
 Nobody  cares  for  our  words.  If  we
 appeal  for  peace,  that  appeal  gues
 infructuous.  We  go  with  the  beggar’s
 bowl  to  America  and  to  England  for
 doles.  Our  plans  of  reconstruction
 which  are  meant  to  build  up  our  power
 potential  are  supplementary  to  the
 nlans  that  are  formulated  by  the
 British  Commonwealth  of  Nations
 under  the  leadership  of  Great  Britain
 and  nothing  more  than  that.  Our
 Defence  forces  are  at  the  grip  of  the
 British  General  Staff.  It  is  no  use
 claiming  that  those  officers  have  been
 lent  to  us  bythe  British  Government
 and  that  they  are  under  our  orders.
 They  certainly  are  de  jure  under  our
 arders.  But,  at  the  same  time,  may
 we  ask  why  all  these  officers  are
 invited  from  one  power  alone?  If  we
 need  technical  advice,  if  we  need

 ‘military  advice.  if  we  need  Generals
 and  Admirals  tn  advise  us  as  to  how
 we  should  build  up  our  navy,  do  we
 need  to  go  to  Britain  alone?

 Shri  S.  V.  Ramaswamy  (Salem):  On
 a  point  of  information.  Sir,  does  my
 hon.  friend  want  that  even  Russian
 Generals  and  Admirals  should  be
 consulted?

 Shri  T.  K.  Chaudhuri:  My  friend
 perhaps  does  not  know  that  I  am  not
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 a  member  of  the  Communist  party.  I
 do  not  ask  our  Government  to  invite
 Generals  and  Admirals  from  Russia
 alone.  May  I  ask,  Sir,  was  it  not  a
 fact  that  certain  German  Generals  and
 German  Admirals  of  high  standing,
 who  were

 age
 ainst  the  Nazis,  who  were

 in  exile  in  Switzerland,  had  offered
 their  services  to  the  Government  of
 India  and  their  services  were  refused?

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  It  is  not  a  fact.  I  deny  that.
 This  is  the  first  time  that  I  have
 heard  of  it.  I  have  not  heard  of  it
 before.

 Shri  T.  K.  Chaudhuri:  The  hon.  Prime
 Minister  has  said  that  it  is  not  a  fact.
 But,  will  the  hon.  Prime  Minister  please
 explain  why  we  have  to  go  to  Britain
 alone  for  this  expert  advice?  There
 are  other  powers;  there  are  experienced
 Generals,  experienced  Admirals  and
 experienced  Air  Commodores  and  Airs
 Marshals  belonging  to  other  nations
 as  well.  So,  let  us  not  boast  of  our
 neutralism.  We  irrevocably  committed
 ourselves  long,  long  ago,  five  years  ago,
 with  entanglements  with  the  so-called
 Commonwealth  of  Nations,  no  longer
 termed  British.  But,  the  fact  remains
 that  we  are  in  the  Commonwealth,  our
 economy  is  integrated  with  the  Com-
 monwealth  economy.  It  was  said  on
 the  floor  of  this  House  that  our  plans of  reconstruction  which  are  intended
 to  build  up  our  power  potential,  our
 military  potential  and  all  that  are,  as
 a  matter  of  fact,  supplementary  to  the
 plan  of  the  British  Commonwealth  of
 Nations.  The  facts  are  what  they  are.
 Let  us  not  shut  our  eyes  to  these
 things.  We  know  that  at  certain
 moments  our  Prime  Minister  addressed
 letters  to  international  statesmen,  to
 Stalin  and  to  President  Truman  for
 bringing  about  peace,  for  peaceful
 negotiations  and  settlement  of  the
 question  of  Korea.  Where  does  the
 Korean  matter  stand  now?  What
 effect  has  that  appeal  produced?  The
 time  has  come  when  we  have  to  judge the  foreign  policy  that  is  being
 pursued  by  the  results  that  we  find
 it  has  produced  today.  The  plain fact  is  that  we  have  no  standing  in
 the  world  of  today  as  a  power.  We
 are  looked  upon  as  satellites  of  a
 power  which  is  rated  as  a  third-rate
 world  power,  I  mean,  Great  Britain, and  the  foreign  policy,  the  so-called
 independent  foreign  policy  which  we
 champion  is  nothing  but  a  make-
 believe  foreign  policy,  a  foreign  policy of  supine  _  self-satisfaction,  a  foreign
 policy  which  is  intended  to  make  our
 people  at  least,  if  not  outsiders,  believe
 that.  we  are  doing  very  great  things
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 when  we  are  really  doing  nothing.
 We  are  regarded  as  no  factor  in  world
 politics.  That  remains  the  sum  total,
 the  overall  result  of  our  foreign  policy
 today.

 Shri  B.  Shiva  Rao  (South  Kanara-
 South):  As  I  listened  to  the  last
 speaker,  my  mind  went  back  to  the
 biography  of  Disraeli  which  I  had
 read  many  years  ago.  Disraeli  was
 not  only  Prime  Minister  of  England,
 but  in  his  own  way,  a  literary  figure.
 And  many  ambitious  authors  used  to
 send  copies  of  their  works  to  Disraeli
 in  the  hope  of  getting  a  favourable
 review.  One  day,  it  is  said,  Disraeli
 got  a  book  from  a  young  lady  who  had
 written  her  first  volume.  He  read  it,
 and  sent  back  a  letter  in  his  own
 hand,  and  the  letter  was  somewhat  on
 these  lines:  ‘Dear  lady”,  he  said,  ४]
 have  read  your  book  with  much
 interest,  and  there  is  a  good  deal  in  it
 which  is  new  and  true.  But  the  only
 criticism  I  have  to  offer  is,  what  is
 new  is  not  true,  and  what  is  true  is  not
 new.”  That,  Sir,  I  think  aptly  and  very
 appropriately  sums  up  the  speech  to
 which  we  have  just  listened.

 Shri  Velayudhan  (Quilon  cum
 Mavelikkara—Reserved—Sch.  Castes):
 You  are  a  Disraeli?

 Shri  B.  Shiva  Rao:  So  far  as”  this
 debate  is  concerned,  it  is  8  iittle
 dificult  when:  six  cut  motions  have
 been  lumped  together  on  behalf  of
 three  Opposition  groups  without  any
 indication,  except  from  the  two
 speakers  who  have  spoken  this  morn-
 ing,  as  to  the  line  of  reasoning  in
 support  of  their  cut  motions,  to  be  very
 precise.  As  the  House  saw  yesterday
 and  also  this  morning  in  the  debate
 on  Defence  estimates,  they  com-
 bined  for  purposes  of  a  division.  But
 their  speeches  revealed  a  good  deal
 of  divergence  in  points  of  view,  and
 sometimes  they  were  diametrically
 opposite.

 Now  in  regard  to  the  estimates  which
 we  are  now  discussing  on  External
 Affairs,  let  me  deal  in  the  main  with
 the  cut  motion  which  stands  in  the
 name  of  the  spokesman  of  the  Com-
 munist  party  which  charges  Govern-
 ment  with  failure  to  pursue  8  real
 heace  policy.  Precisely  what  the
 Communist  party  has  in  mind  in
 making  such  an  accusation,  we  shall
 not  know  until  Mr.  Hiren  Mukerjee
 makes  his  speech  at  a  later  stage  ip
 this  debate.  So  far,  judging  from  the
 speeches  which  have  been  made  from
 the  Communist  party  benches  in  the
 last  few  days,  that  accusation  seems
 to  rest  mainly,  if  not  exclusively,  on
 the  failure  of  the  Prime  Minister  to
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 call  a  world  peace  conference.  It  is
 easy  to  make  such  a  suggestion.  I
 hesitate  to  quote  any  poetry  with  so
 much  of  poetic  talent  on  the  other
 side;  but,  Sir,  I  was  reminded  of  a
 couplet  which  I  had  read  also  a  long
 time  ago—a  couplet  without  rhyme,
 but  with  a  good  deal  of  reason  in  it.

 Shri  Velayudhan:  Who  is  the  author
 of  that  couplet?

 Shri  B.  Shiva  Rao:  The  couplet  is
 this:

 “You  may  summon  spirits  from
 the  vasty  deep.  But  will  they
 come?”
 Every  Foreign  Minister.  I  presume,

 including  our  Prime  Minister,  has  to
 consider  whether,  in  the  event  of  his
 summoning  an  international  conference, in  the  first  place  the  atmosphere  is
 favourable  for  such  a  conference;  and
 secondly,  whether  there  would  be  an
 adequate  response  to  such  an  invitation.
 Recently  the  Foreign  Minister  of  a
 neighbouring  State  decided  to  summon
 the  leading  spirits  of  the  vasty  deep
 of  the  Middle  East  to  create  a  Muslim
 bloc;  but,  if  I  may  quote  the  words  of
 the  poet,  did  ,they  come?  May  I
 remind  hon.  Members  who  make  such
 a  suggestion  that  in  this  very  building. in  another  part  of  this  building,  two
 or  three  years  ago,  the  Prime  Minister
 called  an  international  conference  to
 discuss  the  problem  of  Indonesia.  And
 that  “Sonference.  I  say,  led  to  very
 fruitful  and  significant  results.  I
 refer  to  it  because  there  is  another
 cut  motion  which  stands  in  the  name
 of  the  Communist  Member,  Mr.  H.  N.
 Mukerjee  which  he  is  not  proposing
 to  move  in  this  debate.  I.  think  he
 has  shown  more  prudence  than  valour
 in  that)  decision.  Because  that  cut
 motion  refers  to  the  failure  of  the
 Government  of  India  to  champion the  cause  of  the  dependent  races  in
 Africa  and  in  Asia.

 I  have  already  referred  to  the  fact
 that  India  took  a  very  leading  vart  in
 hastening  the  independence  of  Indo-
 nesia.  There  is  another  country
 which  owes  its  indevendence  almost
 entirely  to  Indian  initiative.  I  am  re-
 ferring  to  Libya.  The  independence  of
 Libva  was  secured  on  the
 basis  of  certain  resolutions  put
 forward  by  India  at  the  United  Nations
 General  Assembly  Session  in  1949.
 And  व  offer  this  fact  ta  my  hon.
 friends  opposite  without  any  comment
 the  voting  on  thaf  resolution  for  the
 indenendence  of  Libva  which  has  now become  an_  accomplished  fact,  the
 voting  on  that  resolution  was  48  in favour  of  that  resolution  and  one
 against—and  that  was  Ethiopia. because  she  had  reasons  of  her  own
 to  oppose  that  resolution—and  there
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 were  out  of  those  who  attended  that
 U.N.  session,  nine  abstentions.  There
 was  no  support  forthcoming  from
 those  nine  powers  for  the  indepen- dence  of  Libya,  and  among  those
 powers  were  France,  New  Zealand,
 Sweden  and  the  entire  Soviet  bloc.
 India’s  part  in  the  solution  of
 the  Libyan  problem  was  described
 by  the  leader  of  the  Libyan  dele-
 gation  who  was  also  the  President  of
 the  National  Congress  of  Tripolitania—
 I  am  quoting  his  words—as  having
 earned  “the  ever-lasting  gratitude  of
 the  Libyan  nation,  and  as  having  con-
 firmed  India’s  leadership  in  the
 struggle  for  the  liberation  of  Africa
 and  Asia’.  That  is  a  fitting  answer  to

 ‘ne  charge  so  easily  flung  against  the
 Prime  Minister  by  hon.  Members
 sitting  opposite.

 I  have  tried  a  little  research  on  my
 own  in  the  last  day  or  two  to  see
 how  far  this  accusation  against  the
 Prime  Minister’s  foreign  policy  can  be
 sustained  from  the  records  of  the
 United  Nations  General  Assembly.
 The  hon.  Member  who  initiated  this
 debate  has  criticised  his  foreign  policy
 as  neither  dynamic  nor  so  _  neutral.
 I  believe  he  was  at  one  session  of  the
 General  Assembly.  I  have  been  at
 four,  and  therefore,  I  may  claim  a
 little  more  knowledge  of  the  working
 of  that  world  organisation  than  the
 Member  who  initiated  this  debate.
 From  time  to  time  the  Soviet  Union
 initiates  a  debate  on  world  peace.  In
 that  resolution  are  many  parts.  some
 passages  condemning  the  preparations
 of  war  which  are  going  on  in
 other  parts  of  the  world,  and
 other  passages  asking  for  power
 pacts  in  order  to  strengthen  world
 peace.  Now,  what  has  been  the  atti-
 tude  of  India  in  regard  to  every  one  of
 these  resolutions?  India  has  consisten-
 tly  supported  the  positive  parts  of  such
 resolutions.  since  they  called  upon  all
 States  to  settle  their  disputes  and  if-
 ferences  by  veaceful  methods,  and  to
 refrain  from  resort  to  force  or  the
 threat  of  force.  I  will  give  the  House
 an  instance.  In  950  there  was  a  re-
 solution  which  urged  united  action  for
 veace.  India,  acting  on  instructions
 from  the  External  Affairs  Ministry,
 took  the  stand  that  international  peace
 and  security  devend  not  only  on
 measures  against  aggression,  but  on
 the  observance  of  the  principles  and
 the  purvoses  of  the  United  Nations:
 particularly  on  the  observance  of
 human  rights  and  fundamental  free-

 .doms,  and  the  maintenance  of  econo-
 mic  and  social  well-being  in  all  coun-
 tries.  Every  time  that  a  debate  has
 taken  place  in  the  U.N.  Assembly  on
 this  general  problem.  India  has  urged
 the  members  of  the  United  Nations  to
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 {Shri  B.  Shiva  Rao]
 stimulate  universal  respect  for  such
 rights.  I  think  the  leader  of  the  Socia-
 list  Praja  party  who  was  a_  valued
 colleague  of  mine  at  the  949  session,
 and  who  reflected  very  ably  the  vie’
 of  the  Government  of  India  in  that
 session,  would  join  me  in  paying  this
 tribute.  India  has  always  urged  the
 members  of  the  United  Nations  to  sti-
 mulate  respect  for  these  rights  and  to
 intensify  their  efforts  to  achieve  condi-
 tions  of  stability,  and  progress  in
 under-developed  areas.  India  has
 also  laid  stress  on  improving  the
 machinery  of  the  United  Nations  for the  task  of  peace  on  every  occasion.
 There  was  once  a  resolution  also  from
 the  Soviet  delegation,  dealing  with  the
 threat  of  a  new  war,  and  _  the
 strengthening  of  peace  and_  secu-
 rity  amongst  the  nations.  In  the
 course  of  that  debate  the  Indian  dele-
 gation,  again  acting  under  the  instruc-
 tions  of  thé  External  Affairs  Minis-
 try,  submitted  a  resolution  suggesting
 that  economies  which  may  be  achieved
 by  reducing  armaments  throughout  the
 world  should  be  utilised  for  the  crea-
 tion  of  a  U.N.  Peace  Fund,  for  the
 development  of  under-developed  areas.

 I  could  go  on  multiplying  instances,
 but  as  my  time  is  short,  I  would
 point  out  to  the  House  that  on  every occasion  an  attempt  has  been  made

 fii the  direction  of  either  universal  dis-
 armament  or  the  establishment  of
 international  control  over  atomic
 energy,  and  its  use  for  peaceful
 purposes.  India  has  supported  such
 moves  without  any  reservations.  My
 hon.  friend  Seth  Govind  Das  has  made
 a  reference  to  certain  concrete  subjects
 in  regard  to  which  India  has  taken
 a  very  definite  stand.  So  far  as
 Korea  is  concerned.  India  has  always
 asked  for  the  creation  of  an  _  in-
 dependent  and  united  Korea  by  means
 of  free  elections,  and  its  economic
 rehabilitation.  My  hon.  friend  also
 referred  to  the  fact  that  we  did  not
 sign  the  Japanese  peace  treaty  at  San
 Francisco.  I  believe  it  was  only
 vesterdav  that  the  Indian  Press
 carried  the  full  text  of  the  treaty  we
 have  just  signed  with  Japan.

 There  is  another  point  to  which  I
 would  like  to  make  a  reference  for  the
 snecial  benefit  of  the  members  of  the
 Communist  party.  India  has  taken  a
 verv  active  interest  in  the  liberation
 of  South  West  Africa.  In  950  India
 took  the  initiative  in  formulating  a
 resolution  urging  South  Africa  to
 resnect  the  verdict  of  the  Internationa!
 Conrt  of  Justice.  And  what  was  the
 voting  on  that  occasion?  45  nations
 voted  for  the  resolution.  South  Africa,
 of  course,  voted  against  it,  but  with
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 great  regret  and  disappointment  we
 noted  that  South  Africa  was  not  alone in  that  respect:  the  entire  Soviet  bloc and  only  the  Soviet  bloc  voted  with South  Africa.  These  are  matters which  Members.  of  the  Opposition would  do  well  to  remember.  So  far as  the  liquidation  of  colonialism  is
 concerned,  there  is  literally  no  country in  the  world  which  has  such  a consistent  and  magnificent  rerord  as ourselves.  I  say  this,  because  I  have received  letters  from  grateful  people from  all  parts  of  the  world;  dependent races,  wherever  they  may  be,  in
 Africa,  in  the  Pacific.  or  in  the  At-
 lantic,  have  written  in  gratefui appreciation  of  the  efforts  made  by the  Prime  Minister  and  India  in  order to  hasten  their  political  emancipation. I  say  that  this  analysis,  which  must
 necessarily  be  brief,  proves  beyond
 challenge  from  the  standpoint  of
 every  thinking  and  fair-minded  person, that  in  our  foreign  policy,  we.  have.
 throughout  the  years  since  we  achieved
 independence.  pursued  a  line  designed to  improve  the  prospects  of  world
 peace.  In  pursuing  that  line,  whether in  the  United  Nations  or  _  outside, sometimes  we  have  found  ourselves on  the  same  side  as  the  Western
 powers;  sometimes  we  have  found
 ourselves  with  the  Soviet  bloc;  and
 sometimes  we  have  dared  to  stand
 almost  alone.  If  the  prospects  of world  neace  are  somewhat  bleak,  as
 undoubtedly  they  are  today,  the
 responsibility  lies  elsewhere,  and  not on  the  shoulders  of  the  Prime
 Minister.

 There  is  one  Jast  observation  which I  would  like  to  make,  especially  in  view of  some  of  the  observationg  which were  made  bv  the  last  speaker.  He could  not  understand  “the  enthusiastic
 nanegyrics”  which  Members  of  the
 Congress  party  have  showered  on  the
 Prime  Minister  for  his  foreign  policy. T  do  not  know  for  whom  ९  sveaks.
 Since  statistics  in  respect  of  the General  Flections  have  freonently been  quoted  on  the  floor  of  this  Honse. mav  I  also  add  mv  quota  to  it?  The
 Communist  party.  in  the  elections  to
 the  House  of  the  People,  secured about  9-2  per  cent.  of  the  total  votes. and  vet  they  have  the  “courage”  to
 challenge  those  who  sit  on  this  side of  the  House,  in  regard  to  the  foreiun
 nolicy  of  the  Prime  Minister.  Some hon.  Members  are  laughing  at  the
 observations  I  have  just  made.  but  in
 the  hundreds  of  sneeches  which  T
 made  in  my  election  campaisn.  I
 deliberately  gave  nrominence  to  aur
 foreien  policy.  hut  what  did  mv
 friends  of  the  Communist  party  do?
 After  two  weeks,  they  withdrew their’  candidate.



 698  General  Budget—

 Shri  Nambiar  (Mayuram):  We  have
 defeated  several  Ministers  also.

 Shri  B.  Shiva  Rao:  On  the  basis  of
 these  incontrovertible  figures,  I  say
 there  is  overwhelming  support  for  the
 foreign  policy  of  the  Prime  Minister,
 both  in  this  House  and  outside.

 Shri  M.  8s.  Gurupadaswamy  (Mysore):
 During  the  second  world  war,  the
 famous  political  thinker  of  England,
 Mr.  H.  G.  Wells  described  the  foreign
 policy  of  Mr.  Churchill  as  ‘a  pitiful
 jumble  of  incoherent  nonsense’.  I
 think  the  same  may  he  said  of  our
 foreign  policy  also.  I  shall  substan-
 tiate  that  statement  towards  the  latter
 part  of  my  speech.  Now  I  shall  con-
 fine  myself  to  certain  problems  of  in-
 ternational  affairs.

 Now  we  are  witnessing  a  great  and
 dismal  drama,  a  world  struggle,  is

 a
 perpetual  cold  war,  a  war  of  attrition that  is  going  on  between  two  ideologi-
 cally  muscle-bound  giants.  The  whole
 world  has  been  divided  into  two  camps
 between  America  and  Russia  and  each
 of  them  is  trying  to  dominate  the
 world.  Each  of  them  is  trying  to
 establish  world  hegemony.  Once
 again  the  old  game  of  power  politics. secret  diplomacy  and  spheres  of  in-
 fluence  have  been  revived.  This  has
 meant  a  race  for  arms  and  also  meant
 countries  lining  up  in  rival  blocs  just
 to  establish  and  maintain  the  balance
 of  power  in  the  world.  If  we  look around  the  world  today,  we  vividly
 see  that  the  great  nations,  particularly the  big  powers,  are  increasingly  in
 bondage  to  their  Armies,  Navies  and
 Air  Forces.  This  must  naturally  and
 inevitably  lead  to  war  with  all  its
 horrible  and  revolting  consequences.

 But,  Sir,  who  is  to  avoid  this
 calamity?  Who  is  to  avoid  this
 spectre  of  chaos  which  is  threatening
 to  overwhelm  and  swallow  up  _  the
 world?  Can  Russia  do  it?  No.  Can
 America  do  it?  No.  Or  can  eon U.N.O.,  that  international  organisation, do  something  in  the  matter?  Definitely
 no.  You  must  understand  that  America
 and  Russia  are  equally  responsible  for
 these  ugly  and  nefarious  manifesta- tions  in  international  affairs.  All  their
 attempts  to  know,  understand  and
 appreciate  each  other  have  so  far
 failed  to  yield  any  result.  Nor  can
 the  U.N.O.  which  has  become a  victim  of  nefarious  power  politics
 restore  peace  and  order  among  these
 rival  States.  Then  I  ask,  who  else
 can  fulfil  this  job  of  peace  making?  I
 fee]  that  India  can  and  must  take  up
 this  work  of  peace  making.  Today,  un-
 fortunately,  India  is  sitting  on  a  fence,
 playing  the  role  of  doubtful  Hamlet,
 just  witnessing  the  diplomatic  dance
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 that  is  going  on  in  the  world  without
 participating  in  it.  I  want  that  India
 should  play  the  role  of  a  peace-maker and  if  possible,  invite  all  the  statesmen of  the  world,  particularly  the  states- men  of  the  two  power  blocs,  to  a  con- ference  in  Delhi  and  make  earnest efforts  to  bring  about  rapproachement between  them:  These  two  power blocs  and  statesmen  may  not  agree and  may  refuse  to  agree  with  each
 other,  but  India  should  play  the  role of  a  peace-maker-and  should  offer her  good  offices  to  these  nations  and
 bring  about  some  sort  of  compromise on  vital  issues.

 I
 a  bd

 that  the  task  of  peace-making —a  that  too  between  America’  and Russia—is  not  an  easy  task.  It  is  a
 great  responsibility.  It  entails  lot  of
 Patience,  effort  and  devotion.  Our
 Prime  Minister  may  say  that  it  is  a gigantic  task,  a  task  which  cannot  be
 undertaken  today  because  we  are  hav-
 ing  50  many  numerous  domestic  prob- lems  of  our  own  to  which  we  have to  pay  our  immediate  attention. He  may  also  feel  that  the  two  great Powers  may  not  ९75६९  to  our  media- tion  effort.  I  know  inere  are  difficulties in  the  way.  I  know  it  is  a  stupen- dous  responsibility.  But  the  cause  is
 great;  so  our  efforis  should  be  great. We  must  understand  that  only  India with  her  great  spiritual  heritage  of Peace  and  goodwill  is  best  fitted  to
 play  the  part  of  a  peace-maker.  We
 may  fail  in  our  effort,  but  that  need’ not  upset  us.  Failure  in  peace-making is  better  than  no  peace-making  at  all.

 I  feel  that  our  Prime  Minister  seems to  be  little  bit  modest,  or  shall  I  say, a  little  bit  shy  to  take  up  this  respon-
 sibility,  or  he  may  be  suffering  from
 fear  complex.  But  I  humbly  appeal to  him  to  get  rid  of  this  shackle  of
 modesty,  fear  and  shyness.  If  I  have, understood  him  correctly,  the  greater part  of  his  life  has  been  spent  in
 pleading  and  writing  for  international
 peace  and  goodwill  among  nations,  but
 unfortunately  it  has  largely  been  theo-
 retical  and  academic.  It  is  not  prac- tical  and  constructive.  There  is  no
 use,  I  must  say,  in  making  mere  pious declarations  and  there  is  no  use  in
 praying  for  peace  without  organising the  world  for  it.  The  Prime  Minister
 should  not  do  Ike  the  Christian  theo-
 logian  who  prays  for  healing  without
 going  to  the  doctor.

 I  have  taken  much  time  over  this issue  because  the  problem  of  peace  is all  important.  If  we  succeed  in  esta-
 blishing  peace,  the  whole  world  inclu-
 ding  India,  will  march  on  to  millen-
 ium;  if  we  do  not  succeed,  the  whole world  including  India  will  march  on  to
 oblivion,
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 As  part  of  this  peace  offensive,  I

 suggest  that  the  Indian  Government,
 particularly  our  Prime  Minister  who  is
 also  Foreign  Minister,  should  take  the
 initiative  to  bring  about  a  revision  and
 modernisation  of  the  Charter  of  the
 U.N.O.  The  Charter  of  the  U.N.O.  has
 become  an  outmoded  document;  it  has
 failed  in  its  purpose,  and  particularly
 those  sections  of  the  Charter  which
 deal  with  the  veto  system  should  be
 deleted.  The  veto  system  has  been  res-
 ponsible  for  the  insecurity  of  the
 world  today.  It  has  produced  a
 peculiar  U.N.O.  arithmetic  that  ६  one
 power  is  greater  than  ten.  So  this
 nefarious  provision  in  the  U.N.  Charter
 should  be  deleted.  At  the  same  time,
 India  should  launch  a_  world-wide
 movement  for  creating  an  internation-
 al  force  under  the  auspices  of  the
 UN.O.  Further,  the  U.N.O.  should  be
 made  more  comprehensive  to  include
 all  the  nations  of  the  world  irrespec-
 tive  of  smallness  or  bigness.

 Now,  I  will  deal  with  the  question
 of  the  liquidation  of  colonialism.  I
 will  end  within  two  minutes.  I  have
 got  a  memorandum  by  the  Bharat  Yu-
 vak  Sangh.  There  they  have  depicted
 very  vividly  that  our  policy  towards
 foreign  pockets  in  India  has  been  a
 failure.  The  Government  of  India
 has  not  done  anything  so  far  to  ac-
 quire  these  foreign  pockets.  It  is
 nearly  four  years  since  we  concluded
 an  Indo-French  agreement  and  no  ac-
 tion  has  been  taken  yet  to  see  that  a
 referendum  is  held  in  these  conclaves.
 Moreover,  the  French  Government
 is  taking  advantage  of  this  breathing
 time  and  it  has  begun  to  consolidate
 its  hold  on  these  foreign  pockets.
 Now,  I  will  read  a  paragraph  wherein
 it  has  been  stated  that  the  Govern-
 ment’s  foreign  policy  is  just  helping
 the  anti-Indian  elements  there..  This
 is  the  paragraph:

 “The  French  Government,  tak-
 ing  advantage  of  the  breathing
 time,  began  to  consolidate  its  hold
 in  India  by  various  means.  Mr.
 Baron,  the  then  Governor  of
 French  India  ***  organised  the
 French  India  Socialist  Party,  now
 under  the  leadership  of  Mr.  Edward
 Goubert  and  set  up  against  the
 National  organisations.  By  looting
 and  setting  fire  to  the  houses  and
 shops  of  the  nationalists  and
 others  who  opposed  the  party
 sponsored  by  the  Government,  the
 people  were  kept  terrorised  and
 subdued,  In  spite  of  the  attention
 of  the  India  Government  being
 drawn  then  and  there  no  relief
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 was  forthcoming  in  defence  of
 their  kith  and  kin.  The  attempt
 of  the  India  Government  in  runn-
 ing  to  sweep  Indonesia  of  foreign rule  before  having  its  own  country cleaned  and  cleared  of  foreign
 domination  seems  paradoxical”.
 Again,  the  Memorandum  goes  on

 to  say  that  Sri  Aurobindo  Ashram  has
 become  a  centre  of  foreign  influence....

 Mr.  _Deputy-Speaker  :  I  do  not  want
 aspersions  cast  upon  important  insti-
 tutions  through  reading  some  script or  some  text.  It  is  not  right  to  make
 references  to  institutions  or  individu-
 35

 who  are  not  here  to  defend  them-
 selves.

 An  Hon.  Member:  Individuals  only.

 i
 Deputy-Speaker:  Institutions

 also.
 Shri  M.  8,  Gurupadaswamy:  I  sub-

 mit  that  these  individuals  are  respon-
 sible  officers.  They  are  men  who  are
 holding  offices  there.  I  am  not  attack-
 ing  them  as  individuals,  but  as  people
 who  have  been  holding  offices  and  who
 ide

 been  responsible  for  much  havoc
 ere.
 Before  I  conclude,  I  would  say  one

 word  about  neutrality.  We  are  not
 neutral  today.

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 her’s  time  is  up.

 Shri  M.  S.  Gurupadaswamy:  We
 are  not  neutral  today.  What  we  see
 x

 a  travesty  of  neutrality  and  nothing
 else.

 Shri  Raghuramaiah  (Tenali):  I
 heard  with  close  attention  the  speech of  Dr.  Lanka  Sundaram  who  opened the  debate  on  foreign  affairs,  and  the
 first  impression  I  had  was  that  he
 wanted  to  imitate  Shri  Gopalan  when
 he  opened  the  debate  on  the  Presi-
 dent’s  Address.  He  dropped  a  similar
 bombshell  when  he_  said  that  the
 foreign  policy  of  this  country  was
 based  on  the  whims  and  fancies  of  an
 individual.  Well,  Sir,  I  take  it  as  an
 insult  to  this  country  that  any  one
 should  say  that  our  foreign  policy  is
 based  on  the  mere  whim  and  fancy  of
 an  individual.  I  may  say  at  the  very
 outset  that  the  foreign  policy  of  this
 country,  though  it  happens  to  emanate
 from  a  great  individual.  represents
 the  aspirations  of  the  entire  country.
 I  may  add,  and  I  shall  presently  show
 how,  it  is  in  fact  a  historic  necessity.
 You  will  remember,  Sir,  how  very
 many  attempts  were  made  before  the
 last  World  War  to  establish  peace  in
 the  world.  There  was  first  of  all  the
 attempt  at  disarmament.  There  was,
 then,  the  attempt  at  renunciation  of
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 war  as  &  national  policy.  There  was
 the  attempt  to  stabilise  peace  by  local
 security  pacts.  We  had  also  the
 League  ot  Nations.  You  will  remember
 how  all  of  them  have  died  a  premature
 death.  Attempts  at  disarmament  con-
 menced  at  Hague  in  899  were  pro-
 ceedea  with  at  Washington  in  ‘1921;
 and  they  collapsed  at  the  Geneva  Con-
 ference  in  ‘1932.  Renunciation  of  war
 as  a  national  policy  originated  in  the
 brain  of  Briand  and  ended  with  Kel-
 logg.  We  all  know  how  Kellogg  finish-
 ea  it  by  hedging  it  with  so  many  quali-
 fications,  as,  for  instance,  the  right  of
 self-defence.  I  can  imagine  ghost  of
 Hitler  saying  that  it  was  self-defence
 that  determined  the  foreign  policy  of
 Germany.  We  know  how  many  alliaa-
 ces  there  have  been.  There  was  the
 Holy  Alliance.  There  was  the  Triple
 Alliance.  There  were,  later,  a  series
 of  Locarno  Pacts.  And  we  have  also
 seen  the  Axis  Pact.  None  of  them
 have  been  able  to  secure  that  stability
 and  that  peace  which  the  world  has
 been  hankering  after.  As  for  the
 League  of  Nations,  it  failed  every
 time  there  was  jon.

 Now  we  have  the  United  Nationa
 We  all  expected  so  much  from  it.  But
 $  has  stood  crippled  from  its  very
 inception  on  account  of  the  lack  of  co
 ordination  between  the  different  units
 ‘We  have  also  made  an  attempt  to  de-
 termine  our  disputes  in  an  internatio-
 nal  court  of  justice.  The  International
 Court  of  Justice  even  today  stands  as
 &  mere  symbol  of  the  human  desire
 for  the  judicious  settlement  of  dispu-
 tes.  It  has  yet  to  seftle  any  major
 dispute.  So  that,  when  the  Second
 World  War  ended,  we  entered  an  era
 when  the  human  race  was  war-weary,
 and  was  looking  forward  for  a  new
 method  of  establishing  peace.  We
 needed  new  light,  and  we  prayed  for
 it.  And  there  it  came,  for  the  second
 time,  frome  Asia.  And  not  only  we  in
 this  House,  but  the  whole  country,  are
 ever  grateful  for  it.  There  is  a  cer-
 tain  principle  behind  it.  There  is  a

 hilosophy  behind  it.  We  have  found
 It  by  experience  that  no  nation,  how-
 ever  eminent  it  may  be,  can  be  trusted
 to  keep  the  banner  of  freedom  or

 aloft.  Germany  produced  a
 पट.  Not  only  Germany,  even
 France,  the  home  of  liberty,  equality
 and  fraternity,  produced  a  Napoleon.
 England,  too,  the  birth  place  of  demo-
 cracy,  produced  a  Clive.  Russia  pro-
 duced  Stalin.  Well.  we  cannot  expect
 even  America  not  to  produce  a  great
 Yankee  some  time  or  other.  So,  we
 do  not  want  to  trust  any  nation.  We
 80  not  want  to  bind  ourselves  to  any
 nation.  Nations  must  develop  the  atti-
 tude  of  deciding  every  question  on  a

 63  P.S.D.
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 moral  basis.  I  am  sure,  820.  the
 House  will  agree  with  me,  that  if  only we  can  inculcate  in  the  minds  of  the
 various  nations  that  they  should  not tie  themselves  to  any  particular  o0li-
 cy,  and  that  they  should  judge  every issue  on  its  own  merits,  then  we
 would  have  established  that  era  of
 Peace  which  we  are  all  yearning  for
 so  much.

 An  attack  has  been  made  on  our
 association  with  the  Commonwealt®
 But  perhaps  before  I  come  to  that,  k
 may  reply  to  some  of  the  charges made  by  the  Communist  speakers  in
 respect  of  our  foreign  policy  in  gen- eral.  Dr.  Lanka  Sundaram  himsetf
 made  a  very  remarkable  statement. He  said  that  our  policy  is  neither
 dynamic  nor  neutral.  Well,  Sir,  if  I

 ic, it  has  been  a  dynamite.  It  has  been
 the  sense  that  we  have awakened  the  world  from  its

 lecharey. from  its  old-fashioned  ideas.

 to  brass  tacks.  Come  to  facts
 Take  any  particular  issue.

 Is  there  a  single  issue  in  respect which  we  have  failed  to  keep  up  our
 ideal?  I  would  like  to  some  ques- tions.  I  would  like  them  to  tell for  instance,  whether  they  wo
 have  liked  us  to  advise  the  United Nations  forces  not  to  cross  the  38th Parallel  or  not?  I  would  ask  them
 whether  they  would  have  Hked  us  to
 champion  the  cause  of  Indonesia  or not.  I  would  ask,  again,  whether
 they  would  have  liked  us  to  fight  for the  recognition  of  China  in  the  U.N.O. or  not.  I  would  ask  whether  they would  have  liked  us  to  support  the cause  of  liberty  in  South  West  Africa and  Libya  or  not?  I  hope  their
 spokesman  would  get  up  some  _  time tomorrow  and  answer  these  specific questions  and  tell  us  in  what  respects we  have  failed.  Our  neutrality  is  not
 blind.  We  have  been  champions  uf
 ee

 in  Asia,  in  fact  in  the  whole
 world.

 In  a  sense,  Sir,  I  wealld  not  be
 ashamed  if  our  foreign  policy  ig
 based  on  the  whims  and  fancies  of an  individual,  It  would  be  just  like
 saying  that  the  kernel  of  Hinduism
 is  based  on  the  whims  and  fancies  of
 Lord  Krishna:  that  Muhammadanié-
 sm  is  based  on  the  whims  and  fancies of  Muhammad;  that  Christianity  ig
 based  on  the  whims  and  fancies  of
 Christ.  We  are  proud  of  the  whims
 and  fancies  of  Pandit  Jawaharlal,  :-n
 that  sens.



 60]  General  Budget-

 (Shri  Raghuramaiah]
 About  the  Comursaweaith  of  Nations

 time  and  again  the  Communists  refer
 to  it  with  desision.  It  comes  with  ill
 grace  fram  tose  benches.  The  very
 flag  they  tiy  as  ine  tlag  04  Russia,  and
 I  would  |  to  ak  them  with  what

 urage  thcy  area  ere  in  this  couutry
 paradiug  User  .u.  ilag

 On  a  point  of
 e  hon.  Member

 need  not  des-
 fiag  of  the  Soviet

 Union.  Bu:  ‘f  the  hon.  Member  refers
 to  documents,  he  will  find  that  the
 red  flag,  which  is  used  ail  over  the
 world,  is  the  flag  of  the  international

 said  is  not  correct.  I
 cribe  ithe

 working  class  movement  lisis
 different  from  the  official  State  fiag
 of  the  Soviet  Union.

 Shri  Raghtramaiah:  What  I  am
 ‘saying  is  that  a  foreign  flag  is  used  in
 this  country  as  a  party  flag.  You  re
 trying  to.  crush  the  aspirations  and  the
 greatness  of  this  country  under  the
 weight  of  that  flag.  It  is  no  use  talk-
 ing  time.  and  .again

 agi
 ainst  the  great

 work,  we  are  daing.  Tell  me  one  in-
 stance.  where  our  memberskip  ef  the
 Caminonwealth  of  Nations.  kas,  inter-

 _fered,.  with.  our
 freedom  and  sagepen, “dence  in  dealing  other.  nations?

 ‘Has  the  Commdnwealth  of  Naticns
 @ver  interfered  with.  our  attitude  to
 China,  with’  our  attitude  to  esia,
 with  our  attitude  to  South  Africa  or
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 South  West  Africa?  Has  the  Common-
 wealth  ever  stopped  us  from  .saying or  doing  what  we  want?  ‘The  truth
 is  you  want  to  deprive  us  of  even  our
 notional  friends  so  that  we  may  be
 at  We  mercy  of  a  certain  power  bloc
 about  which  you  know  you  have  been
 WAY  we...  (lnierruption;.  Sir,  4  do
 not  iike  to  give  way  io  cnilcisn  inter-
 ruptions  We  canno:  forget  the  iuct
 that  we  have  bccn  associated  with  the
 British.  How  can  we?  And  =  whoa
 that  Commonweaith  can  be  ut.used
 by  us  as  a  basis  for  friend);  co-cpera-
 tion,  I  do  not  see  why  we  shoulu  nat
 remain  in  it.  We  have  fitted  a  Repub- lic  into  the  Commonweailih.  It  is  ihe
 greatest  achievement  of  this)  cGunivy. Tt  is  no  more  caiied  tne  Britisa  Coin-
 monwealth.  They  caij  it  the  Common-
 wealth  of  Nations.  I  would  only  jike
 to  say  one  word  more  and  that  is  that
 if  there  is  one  thing  about  which  tnis
 country  is  proud.  about  which  the
 whole  world—iaking  a  historical  view
 will  look  back  unon  as  the  greatest contribution  of  this  country  ‘in  ‘he
 twentieth  century,  it  is  our  foreign
 Policy  and  I  commend

 Mr.  Deputy-Speaker:  The  House
 stands  ‘adjoumed  till  8-15  Am.  to
 morrow.

 The  House  then  gqdjourned  till  a
 Quarter  Past  Eight  of  the.  Clock  on
 Thursday,  the  l2th  June,  1952.


